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GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THRE COUNCIL OF THE GOVERNOR GENERAL OF INDIA
ASSEMBLED FOR THE PURPOSE OF MAKIVG LAWS AVD REGULA-
TIONS UNDER THE PROVISIONS OF THE INDIAN COUNCILS
ACTS, 1361 to 1389 (21 & 25 Vict., ¢, 67, 55 & 58 Vict., ¢, 14,

AND 9 Edw, VII, c. 4.)

The Council met at the Council Chamber, Imperial Secretariat, Delhi, on
Monday, the 24th March, 1913. ‘

PRESENT :
The Hon'ble Sir HarRCoURT BUTLER, K.0.8.I., C.LE., presiding,
and 50 Members, of whom 44 were Additional Members.

QUESTIONS AND ANSWERS.

The Hon'ble Rai Sita Nath Roy Bahadur asked :—

“(a) Will the Government be pleased to lay on. the table a statement
showing the aggregate value of manufactured cotton goods imported into
India from Japan and China, year by year, since 1900 ?

(b)' Are Government aware of any marked difference in quantity
between cotton goods imported into this country from the above countries and
cotton goods of similar description manufactured by the mills in India ?

(c)‘ Is it a fact that Indian cotton goods have been prejudicially affected
by the importation of the Chinese and Japanese cofton goodsin the Indian
markets? 7

The Hon'ble Mr. Clark replied :—
“Tlay on the table the statement aslced for in the first part of the Hon’ble
IMember’s question. :

““ With rezard to the second and third parts of the question, inquiries are
being made, the result of which will be communicated to the Hon’ble Member
in due course.”



626 QUESTIONS AND ANSWERS

[3r. Ciark; Ar. Fuzulbhoy Currimbhoy [24ry Marcu, 1913.]
Llrahim.)

Statement showing the value of cotton goods tmported from China and Japan into British
India during the 12 official years 1900-01 to 1911-12.

China
- - excluding Honglkony. Japan,
Hongkong.

Ra, Ra. Rs.
Cotton [.,oo'!a excluding twist and )'un . . 18,777 7,423 ]?'0'('?
1900-01 . 'lmsl and yarn . . . . . 1,14,272 20,210 63,385
lotal . . 1,533,049 86,642 80,4 3
Cotton &.nods uxcluclms twist and Jarn . . 618 11,445 73,152

- 1001-02 Twist nnd yern . . . . . . 114 83
] Total S 732 11,627 73,152
: Cotion ;;oodc excluding lmul. nnd pm . . 10 23,803 1,18,018

* 1902-03 . Twist and yarn . . . 2,333 1,930
: Total ° o 2,346 25,953 1,18,018
. Cotton goods oxc! udm" 'I.wist and ylm . . 81,680 1,21,2°8 6,756,318
¢ 1903-04 4 Twist and yarm . . . . 1,681,203 15,054 1,158
3 : Total - . . . 2,70,883 1,847,272 8,76,471
E Cotlon g'loda ezclndlug hvut nnd yarn . . 4,620 3,168,008 13,450,472

. 1904-06 Twist and yarn . . 1,60,88) 21,733 e
3 Total . . . 1,66,500 8,453,820 13,46,472
] ) Cotton goods o\cludmv tms[‘, nnd jam . . 60 1,062,108 17,67,207

7 1903-03 |4 Twist and yarn . . . . 63,160 c 2,8,
o Tatal . . 63,209 1,864,993 17,67,267
§ Cotton goudl o:clndlng l.mat- and _v,arn . . 71,867 73,880 23,406,835

+ 1906-07 . Twist nllli yan . . . . . 120 16 s
4 Total & ' L 71977 73805 |  28,16,855
: Cotton goods e:cluﬂmg f.wist and ylrn . . 44,206 87,9.5 41,809,190
1007-08 L4 Twist und yarm . . . . 24,0€0 83,705 75
: Tutal : . . 69,225 71,670 41,39,265
. Cotton goods exnlu.dmg twlnt ami ]‘I.l'l'l . . 28,425 67,046 80,88,0560
1208-09 H Twist and yarm -, | . . 44’6 44,910 276
f Total ! . . 82,880 1,01.565 86,89,220
R Cotton goods a:ciudmg tw]ut nmd yarn . . 03, 856 1,05,3%0 44,40,310
1000-10 N T wist and yorn . . 21,4495 30 60
] Total -3 a L. 85,320 1,065,420 |  46,40,870
N Cotlon goods e:olnding twlst and J'am . . 10,085 1,27,620 40,74,%0
, 191(.0-11 |4 Twist und yarn . . . . . . _ 8210 16,645 4,00,576
7 Toal ) " tl G 22,218 146165 | 747563
. otton gonds exo o mg ist and yarn . . ,600 . 2,19,165 7,88,L16
191113 . |{ Twictand yarn peamiym o 885 ""1'835 7.06,950
- Total 5,445 2,20,600 |  76,66,365

i N.B.~Figures for tha enra 1900-01 ta 1908-07 are bated on thoe old syat f
of uh:pnwnt, while those fo: L’ I.n.lt.ﬁrn yeara rulate to coautries o;:»:nai;i:lg?to registration acoorling to countries

b 5 H P
‘I'he Hon ble Mr. Fumlbl{’by Curnmbhoy Ebra.hlm asked :—

g0 e (a) Will Govemment ‘be pleased to state what sum ‘out of the capital

3 expemhtmc on rmlwa.ys durmn' the current financial year: ‘has been spent on
- additional wagons, and what sum_ it is proposed to spend for the same purpose
= out of the next yea,r 8 Budget allotment under the same head ?

bl (b) Wlll Govemment bé pleased to lay on the table a list ahowmg the :
! number of wagons addeﬂ dunuw ea.ch of the paat five years on each of the
1mp0rtant 1'alhvuys ? Mo

The Hon'ble Mr. Clark replied :—

“ (a) The total estimated capital expen{htute on additional wagons for
the railways financed by the Stale during the financial ycar 1912-13 is
approximately Rs.190 lakhs, and the sum which it is proposed to spend for

thﬂhsmmc purpose out of the next year's grant is approximately Rs. 525}
la

“(b) Alish s}mmnw the number of wagons added during each of the
past five years on each of tho important r'u!wa)q is placed on the fable.”
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i24rn Mancn, 1913.] (M. Clark ; Maharaje Rancjit Sinha of Nashi-
pur; Ay, Porter.)

List showing the number of wagons added during eack of the pust five years on cach of Lha
tmporiant ratlways.

; 108, 1909, 1810. 1911. 1012.

' .6' 6" qavaE,

engal Nagpur Railway L. 1,698 428 685 268 207
Bombay, Baroda ;nd Central India Railway . 470 760 707 308 52]1
E’aslern Bengal I;sl]wny . . . . 611 88 18 19 51
East Indion anfmy e 831 1,847 862 —33 228
Grent Indian anlnm?n Railway . . . 781 5938 494 _ 601 688
ll'm!ras and Southem Mahratta Railway . N 55 188 59
North-Westorn Raflway . . . .| 25 3,738 40 ’ 864 1,988
oiah and nommmd Railway . . 878 218 200 T2
South Indian 'lewny v e 81 69 82 13

" : Total . 7,200 7,440 8,183 1,801 3,305

! ‘!’ 83" auvas. o - )

Asnm Bengal Rulhm]r . . 102 800 84 86 71
Bumm Railways§ . . 389 448 104 981 181
Eutarn Bengal Rallway . . . . . —18 167 a7 150 500
Madres and Gouthorn' Mabratfp Rallway . . 560 -8 03 205
Bombay,' Bsmth nd Contral Ind{n Railway . 152 —151 80 : 5;5 ; 128
H‘ruth I:Edun Rellway i .. . . Il —87 2 1s —7
Bangnl lnd Nort -Wnl.ern R;l[way . .. 200 280 180 ;68 877

i, - E Total . 1,208 1,400 693 1,038’ 1,250

b i GuaxpTorar .| 858 880 8730 | 2% 4,656

The Hon ble Ma.ha.raja. Ranajit Sinha of Nash:pur mkt.,d —
,'? 5 Wil the ‘Government be pleased to state if the number, of smzmes apd

deaths from: plague are gradually decreasing in the Provmccs of Bihar,
United Provmges and Punjab ? If not, will the Government be pleased |to
inform the Couneil! what special measures are being taken to eradlcatq the cv:l
z:lto«rether [Seet I 55 g ‘

T i ;‘ G4
‘The Hon’ble Mr. Porter replied : — f’

o S(.paratc ﬁ res are not available for the province of Bihar and Orlssa, but
o afaiemcnt is Pﬂed on the table showing the incidence and mor tahty from
;plague in the three provinces of the Punjab, the United Provinces and Pengal
from 1903 to 1912 inclusive, in two quinquennial periods. From the! figures it
is apparent that in‘all three provinces there has heen a decline in the general
plague mortality.

““As 1o the special measures at present being taken to eradicate this discase,
attention is directed fo the annual reports of the Sanitary Commissioners and
Chicf Plaguc Officers of the provinces concerned ; to the Memorandum dated
15th September, 1911, laid upon the table of the Council by the Sanitary Com-
missioner with' the Govcmmcnt of India ; the Resolutions passed at the Sanitary
Conference hold in' Madras in November last, copies of which have alread
been sent to Local Governments ; and the recent speech in Council of the Direc-
tor General, Indian Medical Service.” -
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[&fr. Porter.)

[24reu Marcn, 1913.]

Statement of plague dcaf-he}jbr the five ycars ending 1907 and 1912 including

Jigures jof Native States under the Provinces mentioned.

i Q (@) ®
;| United Proyinces. Punjab. Bengal.
(a) Total plague dent.ha! i
for the five }t‘&ls
ending 1907 :— I
:
1908 . eoe 1,92,008 + 18,629 | 65,650
1904 . t 1,70,082 4 *3,96,357 + 39,210 | 75,450
{ i !
| 1006 v a] 888 302 ; 39| 834807 + 54,868 |1,26,084
Dae0s . | cesco 91,712 4 12,748 | 59,619
. 1007 .| sessee 185 | 608,085 + 61,237 | 83,602
: R
: | 10,42,135 + 217 | 16,283,719 + 1,65,6%
H E N b
. 1 i' ¢l ' - ) "
‘Total ; ‘1042,852 | | 18,09,405° 3,10,441
RS f
5 ) T _
. JAverage per year ?4 2,08470 REECED 82,088
: ER R B i
2 al ¥ o 1 E I
]  five yed ' R !
} 19 51 -'.I . i ;
SN Sy o S !
, , e q _ i iso,ms + 9,424 | 15,948
. iisoé i‘ is 394,+ '3 ¥ 135855 + 9,409 | 11,779
[ Y] [ iz :
SRS ) TR -;1 58, 074 +211 11,385,483 + 34,338 | 46,654
b 3 HEH . N e )
I I 1) VRN 3,82,801 . i |i 1,75,030 + 22,646 | 75,211
AMBULE ‘13 : {Fi|§ 180,058 + 6,436 | 1,985
R 18- 3 - b
AN P R e
A 6,66,592 + 217 | * 4,07,582 + 81,163 "
; ;
] - —| ~ ¥ /| .
Total' ¢ . 6,606,500 * 485,685 1,561,507
Average per year . 1,33,361 © 91,737 80,801

RemManxs.

*In the plague
statement of
the Provin-
"cial Sanitary
Report  the
figure is
3,64,740.

" Norr.—The figures in ita’ics indieate plague deaths in Nutive States undor the Provinces mentionod.

T B o SR R CE SRR T it s B T SR,

TRttt R
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[24rn Manoen, 1613.] [Sir Harcovrt Butler ; Babyx Serendra Nath
Laneijee.)

BUDGET, 1913-1914.

The Hon’ble Sir Harcourt Butler:—“I may rvemind the
Hon’ble Members that the time-limit for speechos to-day is twenty minutes,

and this limit will be strictly adhered to.”

The Hon’ble Babu Surendra Nath Banerjee :—“Sir, my
first words on this occasion will be words of econgratulation to the ITon’ble
Finance Minister on the Budget which he has presented to us. Our feelings
to-day, Sir, are of the mixed order. While we rejoice over the financial prosper-
ity of the country and grasp with gratitude the hand that has contributed to it,
so far asit liesin the power of a TFinance Minister to doso, wo are filled
with a sense of profound sorrow at his impending retivement and his
approaching departure from this countr%':.[ This fecling, T find is shared
by Sir Guy Fleetwood Wilson himself. IHe says, in the speech with which
ho prefaced the Financial Statement on the 1st March last, that he views the
severance of his connection with the Government of India with great sorrow.
If he is sorry to leave us, we are also deeply sorry to part. with him. If at the
present moment India is prosperous and happy, the result is, in some degree
at least, due to the successful financial administration over which Siv Guy
TFleetwood Wilson presided with such conspicuons ability and such pre-ominent
sympathy for the people. Tor, Sir, the Departinent of Finance covers
every other Department and colours it with its hue. When Sir Guy Ilectwood
Wilson came out to this country towards the end of 1908, the financial horizon
was overcast with dark and ominous clouds. The budget which was presented
in the course of the next three months disclosed a heavy deficit to the extent of
nearly four millions. To-day, Sir, we have a surplus of seven millions. True,
some new taxes have been imposed to which nobody in India has seriously
objected, but the public expenditure has been well-maintained, the progressive
requirements of the country met, and the prospects of s[ead{ and continuous
advancement assured. In bidding Sir Guy IFleetwood Wilson good-bye, we
wish him long life and prosperity in the old country, and may we couple this
wish with the hope that he may continue to feel an abiding interest in
that country whose prosperity and welfare he so sedu]ouslﬁ tried to advance
during the period of his official connection with India P ¢ will be remem-
bered, Sir, as one of the ablest and one of the most sympathetic c¢f Finance
Ministers whose outlook extended beyond the range of his own particular de-
partment and whose sympathies were co-extensive with the entire circle of our
varied and multitudinous interests.

¢ 8ir, there is one passage in the speech of 8ir Guy Fleetwood Wilson to
which Thave already referred which will linger in our memories and will appeal
to our imagiunation long after he has left these shores. While dwelling to the
necessity of establishing a gold mint in this country, he mado the observation
that we are all united by the common bond, that we ave fellow-citizens of one
great Empire. Sir, no nobler sentiment could have heen uttered, _1'01‘ it points
to the essential equality of status on the part of Ilis Majesty’s Indian subjeets ;
and here may I be permitted to make an appeal, it T am allowed to do so with-
out impertinence or irreverence, to the Hon’ble Members who occupy those
benches and who constitute the Government of India, that thoy' may so
discharge their exalted duties that this sentiment may Dbe deepened and
accentuated and that we may all feel and realize, no matter whether we are
Englishmen or Scotchmen or Trishmen or Indians, that we arc Britishers:
fellow-citizens, participating in the privileges and also in the obligations of a
common Empyire, the greatest, perhaps the world has ever seon ?

¢ 8ir, sanitation and education aro tho watchwords of modern India.
They have been accepted by the Government with alacrity and enthusiasm. Sir
Guy Fleotwood Wilson, in the specch to which Thave relerved, says that they are
twins of phenomenal development. 8o they are.  Sanitation is the first of our
needs.- We must live before we can be educated, and we must be educated in
order that we may realise the commonest hygicnic needs so indispensable for the
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purposes ol effcelive sanitation.  The inter-dependence between sanitation and
cdneation is recogniseld by the Government of Tndia, which has made them the
concern of a common Department.  You, Sir, as the head of the Tducation and
Sanitary Department ave responsible for the health and the education of the
millions of our {fellow-countrymon. I can conceive of no higher duty or more
exalted trust. and I may be permitted to add that educated India is watching the
operations of your Department with interest and expectancy. Sir, we are grateful
to the Government of India for the grants which it has made to the Local
Governinents in respect of sanitation, education and other matters, and here,
perhaps, T may be permitted to utter a word of complaint. Thore has Dbeen,
perhaps, too great a disposition on the part of the Government to earmark these
arants, and the Local Governments, confronted with resolutions and interpella-
tions, often find themselves in the difficult position that they have to refuse
reasonable proposals put forward by non-official members on the ground that
they are handicapped by the instructions of the Government of India. Sir,
I do not for one moment dispute that the Government of India, having made
these grants, ought to have a voice .in their disposal ; but I beg to submit, Sir,
that in accordance with the spirit of the great Despatch of the 25th August,
1911, which holds out to us in prospect the boon of provincial autonomy, a
greater and larger measure of discretion should be allowed to the I.ocal
Governments in the disposal ‘of these funds. Sir, if sanitation and education
are the watchwords of the (Government of India, they are matters of absorbing
interest  to the Local Governments.. Thus, for iunstance, the Government of
Bengal has taken up the question of rural sanitation and of village water-
supply with a degree of earnestness and a measure of practical sagacity which
have won for that Government the unstinted gratitude ' of the people. In
matters of sanitation and education the policy of the Government of India
is ‘the policy of the .Local Governments. I, therefore, may be permitted
in: this  Council : Chamber to plead for the independence of the Local Govern-
ments in these : matters: they have to carry out the instructions of the
.. Government of India, varied by Jlocal conditions of whichythey are best
o Fognisapt. % SO B | Lo

T : . | * T e H H . § . - 1 .
. “Bir, the release of the local cessés for local purposes has been an unspeak-’
able ;boon to the:people and . is greatly appreciated by thém. Ini Bengal, we.
get 25 lakhs a year, which, I understand, is to be devoted to village sanitation’
and rural water-supply. Thousands' and hundreds of thousands of lives are
lost every year through such preventible diseases as cholera and malarial fever..
Good water-supply, a good system of drainage will go far to proteot the people
‘against the ravages of these diséases, .The Government of Bongal :has alrcady.
started anti-malarial *operations,-’and with admirable results. I 'can bear my
personal testimony to the success of -these operations in one particular area with’
which I happen to be connected. = Sir, if the 25 lakhs of rupees to which I have
referred be devoted to the digging and repairing of tanks, taking the average
cost of each tank to be Rs. 1,000, in the course of four years, we shall have
about 10,000 tanks in Bengal, an unspeakable boon to the people in the rural
areas. : : :

« 8ir, the Hon’ble the Finance Minister has beon pleased to speak in terms
of sympathy with local self-government. He says the encouragemont and de-
velopment of local self-government” is an object about which all are agreed,
and he adds that these grants havo been made with a view to strongthening
their resonrces.  Sir, I am perfectly certain that these grants will enormously
add to the usefulness of local hm{ies. But, Sir, something more is needed for
the encouragement and development of local self-government. With added
funds larger powers should be vested in them. [ think their constitution
ought to be recast; they ought to be reorganised upon a more popular and
liboral basis. With greater independence, with larger powers of initiative, with
less of official control, these local bodies would be quickened into a now scnse
of awakened respounsibility. T rejoice, Sir, that the recominendations of the
Décentralisation Comumission have been forwarded to the Scerctary of State
nd are under his consideration. Ihope carly orders will be passed, and

[
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T hope and trust these orders will include the establishment of o lwocal
Government Board in each province. Sir, this is o proposal which was made
in the time of Lord Ripon. 1or some reason or another it was :1!1:1.11(101}0_(1.
I find, on reading through the Report of the Decentralisation Cominils=
sion, that Mr. Romesh Chandra Dutt made this recommendation, I really
hope, Sir, that this part of the rccomiiendations of Mr. Dutt will be accepted.
At the present moment the local bodies arc supervised by hard-worked
Magistrate-Collectors and Commissioners of Divisions. I think, Sir, t]}(-:
organisation of a central body supervising the self-governing institutions w1_}1
have the effect of co-ordinafing their labours, and helping forward their
development along normal and natural lines.

“8ir, we rejoice to find ‘that the military expenditure is practically
at a standstill, a sun of about £552,000 having been added in 1918-14, to the
expenditure side over the expeunditure of the cwrrent year.  Sir, it is further
expected that as the result of the Jabours of the Nicholson Committee there will
be reductions. But, Sir, there is an ominous note of warning in the spccch of
the Flon’ble the TFinance Minister. He says that a Committec has been
appointed to inquire into what he calls the Marine expenditure.

“ I should like to know what this marine expenditure is. I do hope that
this Committee will not make recommendations to add to the contribution which
we pay at the present moment to the British Navy. Hon’ble Members will
remember the discussion which took place in the English newspapers regarding
the alleged inadequate grant which India makes in support of the British Navy.
We were reminded of the Dreadnoughts—of the gift of Dreadnoughts made by
the Colonies, and we were told that our contribution was below that of the
Colonies. That isso, so far as this particular matter is concerned ; but in regard
to other maitters, our contribution has been far in excess of that of the Colonies
—and I may add far in excess, in some cases at any rate, of the requirements of
justico and fair-play. The India Office—that magnificent pile of buildings
which attracts the gaze of the beholder at Whitehall—was built by our mouney,
and its establishment is maintained by us. The Colonial Office 18 maintained
by the Homo Government. The Indian Army is maintained on a footing so
that it serves the purpose of an Imperial Reserve for which the Imperial
Government does not pay a farthing. In 1899, we sent 10,000 troops to
(South) Africa which saved the situation. In the Chinese War we sent an
Indian Contingent which did admirable service. Tormerly the charges of
foreign expeditions in which Indian troops took part—Dboth ordinary and extra-
ordinary—were paid out of the Indian revenues. Happily things have altered
for.tho better now. Lord Morley—then Mr. Morley—speaking in connection
with the Sudan War—described this policy as ¢ a policy of melancholy mean-
ness.’” But, as T havo said, there has been an improvement in this direction.
The conscience of the British authorities has been stirred to a sense of justice
to the financial claims of Tndia. In any case, Sir, I hope and trust, in view of

“our contributions in the past, and in view of the poverty of our people, that no
addition will be made in the shape of Marine charges.

“The Hon'ble the Finance Minister refers to the improvements in communi-
cations as a sourco of revenue in which the Government of India is interested.
Probably those remarks apply to roads ; but they might as well hold good in
respect of waterways.  Sir, these waterways form an important branch of our
communications. Tncountry like ours with its long distances, with its fine and
magnificent rivers, the maintenance of waterways in o high state of efficicncy
I conceive to be one of the greatest duties of Governmont. Bir, these waterways
provide facilities for cheap transport ; they help the development of inland
trade ; they constitute a perennial source of water-supply and thus further the
interests of sanitation. Sir, the German Government pays the greatest possible
attention to their canals and waterways, notwithstanding their magnificent
railways, for the purposes of industrial development. I hold in my hard a
book on Modern Germany written by Mr. Barker, who is an authority on
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German affuirs, and with your permission, Sir, T will 18(1.(1 a short extract
from it :

¢ Recogoising the fmportance of a cheap transport sy<tem, which woulld bring with it
wholesome comype 'tllwn Germany has steadily extended, Lnlugt wd, and improved her natural
and artificial w. It\‘l\hl) s, and keeps on extending and improving them year by year, and if a
man would devote some years solely to the a-i.u('l\' of the German waterways, and make the
necessary but very extensive and exceedingly luborious caleulations, he would probably be
able to prove that Germany’s industrial success, is due chicfly to cheap transport, and especi-
ally to the wise development of her waterways.’

“Well, Sir, we find in paragraph 187 of the Becretary’s memoran-
dum that only’a sum of 2% Jakhs of rupees has been provided for the
Madaripur Bheel in the Faridpur district.  The provision is wholly inadequate.
Many of our rivers—I am speaking of Bengal, and I an sure what is truo of
Beugal is frue of the rest of Indin—many of our rivers are fast silting up and
need dredeing. | My Hon'ble friend on the left, Maharaja Ranajit Sm" has
been urging in the Local Oouncil the need for drulomo the Bhavlrat.ln viver.
- The &lltlll" upiof these rivers is a serious matter, even from the sanitar y point
- of view; as it obstructs drainage and constitutes a menace to the health of the
surrounding country. There}mc Sir, from whatever point of view you choose
to view the matter— from the point of view of sanitation, of public convenience
or of the development of inland trade-~it seems to me that the maintenance of
our waterways in a stato of the greatest possible efficiency is an Imperial duty
of tho utmost importance and magnitude ; and T desirejto pl ess this consider-
~ ation upon the attention of the Government of India with'all the emphasis
. that T can comm'md

“ Bir, we ﬁud that the Go\ernment of Indin have made grants of a non-
. recurring clwraqter out of the surplus of this year. I hope, Sir—and I have
 reason to belieye—that; tha.t surplus will be recurring. An analysis of the
; satuatlon fortifies me!in this hope. . Sir, the railway revenue has of recent years
dcvelo ed a distinot; tentlency to; grow and expand. 'From 1909 up till now
” there has been an increase in railway, revenue year after year at the annual rate
! of from 2} to 8% million unds ‘L cannot help thinking that ithe Finance
+ Minister has Déon excee ingly cautions—I was going te say owar-ca.utlous—m
- his estimate.. Ha has aotually put'the revenue of 1913-14 at 90 lakhs of rupees
" less than therevenue of this year. My countrymen do not share this pessimistic
. view. ' Railway revenue depends upon trade conditions as yell as, upon social
* causes working in the bosom of the eommunity. So far as trade conditions are
. concerned, I am; 1ot competent to speak, and I think very few are in a position
- to make a:confident foreoast But so far as these social causes are concerned,
. I' may say ﬂus that the greator the facilities offered by the Railway Adminis-
trations, the u'leatetwthe attention {paid to the comfort and convenience of
- railway passengers-—espocially of the third-class passengers, the greater will
be the volume of passenger traffic; and if passenger fraffic goes on increas-
ing, the goods traffic is bound “to increase too. The one will re-act on the
othor and, by their mutual intoraction strengthen each other. I am therefore
optimistic in the view that the railway 1-ece1pts are likely to grow and expand
ear by year. -And; Sir, if.the surplus is a recurring Burplus, as I believe it
will be, it scewns to nie that the ‘best, the wisest, the most economical thing for
Government to do is,” instead ‘of makluw these non-recurring grants, to revise
the provincial scttlements and - to give the Provincial Governments a larger
shave in the expanding revenues. “This is the view which was wrged by Sir
William Duke on behalf of the Bengal Government trom his place i the local
Legislative Uomicil "

The Presxdent :+—% T am afraid T must ask the Hon’ble Member to
stop as his time is up

The Hon’ble Babu Surendra. Nath Ba.ner_]ee. — Just onc
word more, Sir.”

The Pres1dent :—*“ I can make no excoption.”



BUDGET. ¢33

[241ir Maren, 1013.] [ Babi Surendra Nutic Bunerjee; The President ;
Malik Umar Hayat Khan.)

The Hon’ble Babu Surendra Nath Banerjee :— Si;, |
just want to gay one word.”

The President :—* Order, order.”

The Hon’ble Malik Umar Hayat Khan :—“Sir, while con-
gratulating the Hon'ble the Finaunce Minister for the present surplus Budaeot,
as well asthe previous ones, one begins to think that his personality and pro-
sgerity of India are coupled together, and are one and the same thing.  We pray
that he may be spared for India for a mueh longer period than the orthodox
limit of five years.

1 think some of the members would have read my Budgeb speech two
years ago. I read it the other day after two years, and find that iy views
instead of having nltered have been more confirmed in the same divection. I
will ask Hon’ble Members who have not read if, to read it as o supplement to
the few words that T amn going to say {o-day. T have heen lucky to find that
most of the things that I had suggested, at the end, the Government found it
necessary in congistence with eiroumstances to adopt. Iwill give some interest-
ing illustrations. In wy Budget speech somo four years ago, I ventured to
suggest, for the consideration of the Government, the advisability of & commis-
sion to investigatc and alter the system of education. The following year
separate Department was created which was far wmore useful for the purpose
than even what I had suggested. 'The same year I had brought to the notice of
the Government the expeiliency of the amendment of the Indian Ponal Code,
as well as the adoption of some severe measures for punishment of offenders
against the State, and the grant of greater powers to the Criminal Investieation
Department of the Police. I will quote the pavagraphs respectively :—

‘(1) The first of them is that therve is a change most necessarily required
of making such alterations in those sections of the Indian Tenal
Code whici deal with the offences against the State as to make
them more stringent, and I think the Government will have to
do this sooner or later as a preventative measure,and I hope it
will not wait as to be able to make a strong case by giving
illustrations.

(2) I strongly wrge that we should award severe punishments to the
Statc offenders and for the suppression of open and subterrancan
currents of sedition.

(3) T should ask the Government to be still more liberal in increasing
the power and scope of the Criminal Intelligence Department.’

“These are exactly the mecasures whioh Government has after four years'
experience of what is going on in India to adopt by passing tho Indian Penal
Code and Criminal Procedure Code Amendment Bill. The succeediug year,
in my Budget speech, I bad alluded to the necessity of the change of capital to
a more central place, and now I am glad to find owrselves in Delhi. I hLad
said as follows:— .

“(1) The rest of India, my Lord, cannot understand why a place like
Calcutta, situated in a corner remote from England and with a
bad climate, should have been selected as the capital of India.
I thinlk it will be only fair, when tunds allow, to select as the
metropolis of this country a cily which will be up to somec
extent at an cqual distance from the remotest parts of this vast
coutinent.’

“8ir, 1L have only invited the attention of those who are respousible for
the adwministration, to my previous speeches because when I have once sub-
mitted a measure for the consileration of the Govermmneut, I don’t think it
right to repeat my suggestions. Oun this ovcasion I have got two suggestions
to put before the Hon'hle the 1nme Member, and they ave :---

‘(1) Some measwres wre necesawy to cheek the seditions preachers under
a disguised garb.
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(2) To punish the papers whose line of policy is Lo criticise the Govern-
ment in and out of season and by a long process to poison the
minds of ils readers, far more effectively than by one or two
extremely seditious articles which has the inevitable effect on
sowe minds to resort to violence and treason. 1 hope theadoption
of these measures will not take another four years’

“1 will now tonch certain subjects generally. T advocated two Prc:ms ago
the necessity of moving towards forming wmerial and naval fleets for the effici-
ency of the Army. T have only said it again beeause circwnstances have since
been entively altered. At that time the air craft was in its infancy, while now
it is an accomplished faet, and I hope that, if funds be available, they should be
dlaced in the hands of our mighty \War Loxd who by his sympathy and ability

as not only won the hearts of the Indian soldiers, but has done a great deal
towards the efficiency of the Indian Army.

“Turning towards education I would suggest, Tor the consideration of the

. Hon’ble Memberin charge, that it s most essential to establish schools in

central places from where the army is reeruited as I hitherto find that there are

a greater number of schools where the commercial classes reside.  Perhaps this
is beeause they have got much greater voice than that of the soldier class.

“Tt is well kunown that the Mubammadan College af Lauhore is doing
useful work as well as the schools attached to it. I have heard from
authorities that it is not’ working properly. May I say this to the Hon’ble
Member in charge that just as a man cannot live without food, so a College
cannot get on without funds. T cannot understand why any other Muham-
madan College, wherever it inay Do situatel, should get better treatment than
the ome.which is in the Punjab. I do hope that the Hon'ble Member in
charge would give it a helping hand. -

' «Tagk him also to allot'money for its sanitation as the Sanitation Depart-
mont is'also under his sway.: - ! '
¥ * «TI'now.put before him a very urgent need and that is religious education.
‘If a man is not! taught to respect his God, there is no wonder if he does not "
-respeot his parents anltf(}ovei'nmcnﬁ. { We have tried this experiment in the ;
Chiefs’ College with excellent results. I will not say anything about the -
techrical and other education as it is already receiving the best possible atten-
tion of the Government. : . . . o
. I have been a great advocate of the zamindars as I represcuted them last
three'years. As this duty is now devolved on the other Hon’ble Mewmbher, I will -
be saying a word on my personal behalf for their welfare. As to the un-even
taxes of & landholder and money-lender, his being troubled by petty cflicials,-
the short “period of their settlement, etc, has been urged by me in my recent
specches, but there is one thing that I want to say now and that is, that if
a man possesses a certain amount of land which docs not bring him an income
of 3th of tho wages of an ordinary Jabourer, such a small holding should be
exempted from any Government dues in the shape of revenue otherwise he-
will be treated worse than even a cooly. ' :

“To decide the amount of -land is not very difficult, as the product and*
value, etc,.ave-always worked out at the time of sebtlement. [ think the
amount of water in most of the Punjab colonies is far less than needed and
people are very much alarmed at its further reduction which will cause not:
only the loss of income to them but also o greab discontent. I hope some-
thing would be done to reme(lfr it. T would also stronely urge the necessity .
of improving the accommodation of 3rd class passeugers, and hope that sowe
improvements will be made fo provide legitimate comforts for them.

“The service hetween Delhi and Peshawar is unsatisfactory, and still more
s0 from Lahore to Peshawar. As the capital has now been shifted to Delhi, I
think the defects in railways in the near neighbowhood should disappear.  As
the distance by sea from Atieu to Karachi is shorter than that from Adeu to
Bombay, the distanco from Karachi to Delhi is shorter than Bowmbay to Delhi,
it will be most essential that all the mails should come by Iarachi. 'This
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would have to be done ono day, and I think the sooner it is done the better. 1
was glad to read that the questions of arvivals and departures of Dellii Trains
are buing considered. Therefore T will say nothing on that subject. T think
it should he impressed on Railway officials, that when an Tndian has got 1st
class ticket he must be provided with a seat in the same compartment. It
has been experienced over and over again that though there may be only ono
or two Luropeans in one compartment, they try to do their hest to keep out
the Indian who has every right to a seat.

“Though 1 am not an expert but when I had prepared to appear before
the Decentralization Commission, I had suggested that there should he no
Imperial heads of revenue, nor should there be any grant to the Province,
each Province should be self-dependent, and there should be only a contract of
a fixel lum[) sum to be annually handed over to the Supreme Govermment
for Imperial requirements. If this coald be done, which I know is already
done to a great extent, it will [urther simplify matters.

“ I had some timne back put before the Council as to the shortness of time
given to members to form their opinions about certain legislative moasures,
and as this has been again the case, I bring it to notice again.  Now there is
one very scrious thing which is felt by many a non-ofiicial heart, and that is
that our existence and non-existence here has very little difference. I think
the causc of it is the pre-arrangement of what is to be done, and when a man
is urging and making a specch he thinks that he is talking to a wall and his
best arguments would not have the least effect. T'he other cause has been,
I think, the wholesale refusal of good and bad amendments. T think this can
be easily remedied. If the non-official members were near the mark and by
accepting their suggestions there was no injury done to ihe administrative
machinery, then I think such suggestions should be accepted. This will go a
long way to show that we are not only part and parcel of the Government, but
we are of some use to them. That will give us an impetus to work with a
greater zeal for the good of the country and its best Government which it
has ever posssessed under the Sun and for whose wolfare we all work and pray.

“ Last but not least my suggestion is the weeding out the weeds, that is a
small percentage of Civilians who have entered the service but are entirely in-
capable of administration. Irom their isolated decds the masses are mistaken
to form their opinion regarding the whole Government policy. As a mattor
the smallest square pieces in round holes of the machinery go a long way in
hampering the working of the whole machine. The public money would be
far better spent if such men were given pay till the pension period withoub
allowing them to inake a mudidle of things. I have taken the courage to put
this before the Government from a very high sense of duty which equally

affects the public and Government.”

The Hon’ble Sir Charles Armstrong :—“I desire, Mr. President,
to offer a few remarks on two subjects only-—Railways and a Gold Coinugo—
and as regards the former I regret the unsatisfactory character of paragraph 33 of

‘the F'inancial Statement. Itis, I think, very easy to be over cautious. Caution
is always advisable, but if this matter was really regarded ‘as a strictly busi-
ness proposition” and these are the words used in paragraph 33—a scheme would
surely, ere this, have been put forward to raise money for investment in an
enterprise which in the current year has returned as much as 5-89 per cent. and
in the thiree years previous an average ol nearly 4% per cent. ; and as this is an
all-over rate, the return on the main lines earrying the trade of the conntry must
have been much greater.  As a business proposition even il the money be raised
at 4 per cent. the return on the whole system is satisfactory and in the hope
—1I might also say with the certainty—of something better during the next few

cars, a business man would strain every nerve to increase his wealth by invest-
ing more moncy in the undertaking. Tor the coming year thanks to ample
halances, a larger grant has been given ; but if 12 months hence the balances
ave reduced as forecasted in the Finaucianl Statemont, railways in 1914-15 will
have to look elsewhere for funds, and although supplies will no donbt bo obtained
from other sources—but whether suflicient or not time alone will show-—the
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feeling is that so far as Railway Finance is concerned, there is no settled plan and
that this is & most unfortunata position to be in. If the scasons aro good and
money flows iu, Railways get an increased grant, although it may come too late
to beo spent, but if the reverse is the case, it is mr»(,d that there are no funds readi-
ly av ailable, and the serious check to dev elopmcnt that then takes place affects
the trade and prosperity of the years to come. I do not think Chambers of
Commerce are unfair critics in this matter. Ono can sympathise with
merchants and shippers, many of whom have known for years that the railways
wero being neglected, when in a year of exceptional plenty trade is moro or less
¢ omplddy disor. tra.msul by the inability of the railways to carry the traffic
expeditiously. T admit that during the past year the railways have carried
immense supplies, but when the pressure came it was obvious at onee that the
carrying capacity of the lines was deficient, and if it was excess caution that
has i('pt. dcv;,lopmcnt back the last few years, I can only say that the country,
has suffered for it ; merchants have suffered for it and much trade has been
lost. The 1’|esulent of the' Railway, Board told us the other day that the
{IOIIL_‘{ of the er{l was to go on stﬂn{ll improving existing lines, great care
heing taken at thq same time; that value was obtained for the money
spu:t This is, of ‘course, as it shoul l}c, but if money is stinted what can the
Railway Board do?, and it is;to this point of providing mmuple funds overa
scries of years that the commercial community are now so very anxious that
special attention should be'given. I felt sure there would be something in the
Tinancial Statement beanng on this point, but what we are told is, that oven
temporarily, that is to say on the chance of an occasional had season, our Rail-
ways must never be allowed to become again a burden on the general taxpayer,
and to ensure this our exp’endltule ‘on this rapidly growing Dbusiness is
apparently being kept within' bounds mert.,l) , it seems, to plevont a small loss
every now and again. .The profit that; might e made in prosperous years b
increasing ex pemhtma is, however, overlooked, and I feel sure, I can sy W lt{’
snfety that the ayerage. wonl n.lways be a very satisfactory return.

¢ “From the Fluanoml Statamenl; 1tself it is gathered, I much regret to say,
that the, total Budget Grant fpr Revenue expenditure on Railways in 1913-14
has, been.cut dowi conmdera.bly below the amount which the various Railways -
have .put forwaird - -1s.=necessa1~y for|their requirements, and, this led me on the
14th toisend up three’ questions on 'the subject, which most unfortunately .
arrived :too late. ; Any step-of this kind means a reduction in the Revenue !
provision for works, and has thesffect also of reducing the capital expenditure !
as ;well, Surely this is, not ' the . tlmc to curtail L\llblI(lltu‘le on works of |
improveément chargeable wholly- ori partly to revenuo intended to increase |
the carrying capamty of the ‘Railways and morcover as stores: for works in !
1918-14 have already ‘been arranged for; if work is to be curtailed interest |
will have to be .paid: on the value of the material which canrot be dmwn,
and utilized, and this creates an unfortunate position. I feel Dbound to say .
that, as ref'ardq methods and exponditure on Railways, the position is un-
satlsfactc:ly, and this being so Chambers- of Commerce must continue to urge,’
by all means in ;their power, that the Railway systcns of the country shall1
e brought up as qulcl\ly as 110‘6511)113 to a thorough state of officiency. i

« As regards a gold coinage; I desire in the furst placo to offer my w armeat‘
conomtulationq to the Government of India on their Despatf..h of 16th Mny
last on the subject of the establishment of a Mint for the coinagoe of gold in;
India. The arguments advanced in favour of the coinage of gold appear “to me
to be overw hclmnu- It restores Lo our gold :d:md ard pnlmv an essenfial principle .
which has been too long neglected w hcu it says ¢ it is, we think, an indisputable”
fact that the establishment of a gold cwrrency was regarded as the logical and
natural sequence of the closing of the mints tfo 51]\"@1 and as the necessary’
accompaniment of the establishment of a gold si"\nrl(ud’ ; and in
historical survey of tho opinions ' of the Herschell and Fowler Currency'
Committees, and of the intentions of both the Government of India and the
Scerctary of Stato following on the reports of those Commitlees, it is clearly”
demonstrated that a gold currency was regarded as, and intended to be, the:

o short
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natural vesult of the introduction of the gold standard. Tt is of the utmost
importance that that principle thus anthoritatively laid down and accepted
should be made effective.  T'rom a purely scientifie point of view, I bulim,—c, the
principle is wnagsailable.  From o practical workimg point of view, it may
be admitted that difficulties had to be wet and overcome, ut we now know
from the correspondence which has been published that the chief diflicnlties
which blocked the way to the provision of a gold coinnge in India at a much
earlier date were created by authorities in Englund.  Apart from those obstacles
there would probably lhave been difficulties to overcome in Indin at fivst in
getting gold eoins produced from an Indian Mint to pass into eireulation with
sufficient facility to obviate the coinage of {oken rupees on a large scale.
That difliculty still remains so far asa large portion of the country is con-
cerned ; but another difficulty 1o the effective establishment of a circulation
of gold has been added becnnee of the enormous additions to the token coinage
in the interval. That is a situation which must be aceepted and faced how-
ever much we may regret it. But it affords no excuse for a continuance of
the policy of drift of which it is the off-spring.  We cannot retrace our steps
and Dbegin afresh. But we can determine that for the future every effort
shall be made to minimize further inflation of the silver ecoinage and to
encourage instead the use of gold in the civeulation, and to that end recog-
nition of tho principle that a gold currency, in the words of the Despatch,
is the necessary accompaniment of the establishment of a gold standard, is
the first step, and the opening of n Mint to the free coinage of gold is the
next. Efforts have been made in vavious directions to make it appear that
the Government of India have been directing their energics to the establish-
ment, not of a gold standard, bat a gold exchange standard. It is a matter
for congratulation to the whole community to find nothing in the Despatch
which countenances such a preposterous idea. )

“I have said that the principle T have heen referring to has been too long
ncglected. The consequence has been that the token coiuage has been added
to, in the words of the Indian Correspondent of the ‘Times’ to an extent
beyond all sense of balance and proportion. The Despatch brings out in
bold relief the disabiljtics of such a system when it emphasises the importance
of the responsibilities which rest upon Government for the maintenance of the
gold value of the rupee, notwithstanding the faet that Govornment do not
undertake to give gold for rupees.  That is a vesponsibility which appears to
be lightly regarded in many directions, but it is satizfactory to find that the
Government of India labour under no illusions respecting it. They admit
that although the crisis of 1907-03 was safely tided over, tho lesson went home
that they must vigilantly aim at strengthening theiv gold position. They
suggest that the situation which arose in 1907-08 may be experienced agaiﬁ,
and the difficulties then encountercd may on another oeccasion bo much
accentuated. No responsible person will venture to dispute that, wheun it is
remembered that the vast additions to the. token circulation have been made
“as the result of, and to carry, hoomiig ftrade at high prices, and when the
changing habits of the public in the matter of cwrroney, relferred to in the
despatch, are also taken into account. The extent of the responsibility is an
unknown quantity, while the measures taken to enable Government to mcot
it cannot be regarded as sound. Those measurves take the form of reserves
formed from the profits on all new silver coinage only —there being no sepavate
reserve against the very large rupee circulation which existed before the
change of standards. These proiits wre of necessily of a fluctuating quantity-—
the greater the silver coinage requirements, the higher the price of silver will
boe forced, and consequently the smaller will he the profils to go to the
reserve. The tendency is thus towards a minimum of reserves against the
maximum of responsibility.  As the liahilities increase the propertion of
reserves tends to diminish. On the face of it that is not sound business.
Under such circumstances it is nat surprising €0 find Government saying
‘we are driven to the conclusiou that our only possible policy is to base our
standard on two sure founlations, alding gradually to the reserve of wold
in England an effective gold cnvrvency in this conntry.” The Sccrct:lry of
State found the chiel result anticipated from the proposals confained in
the Despateh, would bLe to altract to {he MMint bullion now held in Tndia
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I ventwe to think that it. would have heen iore correct to say that the
chief result anticipated by the Despatehr was to ¢ diminish the pressure on the
Government of India for the ecoinago of silver’ and to ‘keep down thL,
heav y responsibility that rests on them for tho cony ertibility of the rupee.’
But i any casethe necessity thal Government should take measures to
lessen as much as possible’ that respousibility appears to mo to be the para-
mount consulcmtlon

It is a matter for regret that the Seceetary of State does not appear to have
received the plop')-"ds of the Government of India with the consideration which,
I humbly think, was due to the proposals as a whole and to the supporting
arguments. The' conclusi ion he reachel was that, having regard first to the
easo with which ho!dcl, of gold bullion in India can, as a m]r‘, exchango it
for currency wlether sovoreigns, notes or rupees, if they wish to do so, and
secondly, to the probability that the gold imported into India is so imported
because it is preferred in that form rather than in that of coin the adoption

of the proposals would .mot be likely to have any considerable effect of the
kind anticipated, but that the cxperiment is worth trying if it can be doneé
‘at a moderate expen-:o or on'a sclf-supporting basis. Now T ventwe to say
‘that - the very worst thing that can be nttemptoﬂ in comnection with the cur-
rency is that some actioun’ should be o anly taken by way of experimont, and
no more undesirable object of expernmentation can bo 1111-1,5’1110({ than an open
‘mint for gold. The arguments of . the Governnient of India -prove the abso-
lute necessity for a gold coinage in India.  Why, tken, agree to open the Mint
‘to gold’ and brand it with the wpcllcut name of an experiment before it'is
‘bor rn? ~ That is Inot the way to inspirc confidence in the minds of the public
in such an important matter. A gold Mint being a necessity it should be
ropened 10 remain open, and every effort should be made to ensure that the
mew gold coinage shall be a success in the circulation. Tho Sccretary of State
would {fucther que tthe opening of the Mint to gold conditional on it being
t"rloma atnmoda to expense;or -on -a, self-supporting basis, The Government
Yof Tndia Deapqt h: ‘had stated “ the oblactlon that the sovereign would be ‘an
Eexpenswe comtls olie thaf carries little weight.” The actual minting of the
sovereign 15,,wo ;helle'\ e,_compqntwely samplo and cheap, and the “cost of
+making the necessary additions to the present equipment of the Bombay Mint
“would he inconsiderable. The matter of expense does not appenr therefore
‘a material - consideration. Tt is, I take it, unlikely that ‘rLe minting of
. Bovereigns would] place the 3lint on a self-supporting basis ; 1f the intention is
adhele:l to not to chawe a seignorage on 1 .. ting. :

t Alqo in \zcw of the seasonfal trade of Iniia and the 1.u1101t of zold in satisfac-
“tion' of the’ Indian trade balance occurring as a rule ouly during a portion of
‘the year there might not be constant Omplov ment for the Mint, Hut place
.;against any less that ‘may arise on that account the great responsibilities thrown

»Yon Governmentiby the existing system, and Tthink the possible loss will be

.{revardcd as diminutive. The Qmmtar} -<f State has himsclf undertaken to

-.gborrow if ‘necessavy., to maintain the goll value of the rupee. An effective
;1 gold currency would greatly reluce his linbility in that respect. Is it not
: worth securing such a reduction at the comparatively small cost of mamt:umng
«an open gold mint ?

« Although,’ hnwe\ er; the Secretary of State is not, apparently, favourably
disposed to the opening of a AMint, for the ceinage of sovereigns, he is prepared
to sanction the coining of an Indian gold enin of the den somination of, say, K10,
but here again he pl.tcmoiwstno"oq in the way by making his sanction suh]ect
to a charge for seignorage, and to the expenditure to he incurred for buildings,

plant and alditional staff. The Government of India had proposed that no
“seignorage should be charged for the coining of sovereigns. The counter-pro-
' pos-‘u.l is to clmrfm a geignoraze on the minting ‘of an Tndian eoin. 1t seems a
penny-wise- pnuul -foolish policy to seek {0 obstruet the establishment of a gold
mint on the score’of expense, whizh ean hardly be very heavy,”when we reflect
that the gold standard has been of immense beanefit to India, that a rold coinage
is a necessary part of the gold standar |, and that if a2 25ld coinage had been intro-
duced years ago as intended, and the attainment of a ol currency had been
steadily pursued in the interval, the curency wonld have been on a much more
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satisfactory footing to-day, wwl the contingent liability on the token coinuge
much reduced.

“In hig speech introducing ihe Financial Stateinent, ihe Hon'ble Bir Guy
Tlectwuod Wilson zeemed to indieale that, to begin with, a special Indian coin
would be struck at the mint in place of the wowveceign which was contemplated,
in the Despatch of the 16th Alay. I should lilie to ask him, cn the supposition
that the Mint will sfrike ouly an Indian coin, whelicr, in the event of
sovercigns continuing to arrive in volume jyreater than the absorption into the
active currency of those coing, Government woull convert soveveizgns so
receivedd into the Indian gold coins contemplated ¥  The Despaich of last May
only dealt with coinage from builion, hnt ii inight Le necessary o coin from
sovercigns if these continuel to auidve in excess of the absorptive powers of
the active ocirculation. Also it appears to me that such conversion of sovercigns
would be necessary to begin with Ly way ol send-uif to the 1.ew Indian coinage, -
and to provide the treasuries throughoui the conntry with the nieaus of famli-
arising the publio with them. he object being to cestablish an effective
gold coinage, it secins necessary to encourage {he use of yold in every possible
way, and encouragement to be o any practical value wmust be accompanied by
supplies of the new coins in suilicient volume to prevent then irom being regavd-
ed as mere specimensonly.  Also, measuresmonecessary to gainthe confidenoco
of the general publie that they will not e losers by taking the new coins. One
of the groutest obstacles to the sovercign attaining popularity is that the poorer
classes fear a loss when they come to exchange it for yupees, n fcar which is
not groundless when to many the only means ol exchange is ai the hauds of
the sowear. Government can improve the prosjecisx of the sncoess of an
Indian gold coin by making us wide provision as possible for the conversion
into rupees of gold coins to the poorer classes at ircasuries, post offices, cle.
On this point 1 think the proposals so far announced ame defective. It will
not be enough to merely opea the Mint to tho coinage of gold and pay no
attention to the encouragement of the use of the gold coins to be struck. No
one will advocate forcing the coius into circulation, but there ave many ways
by which the use of, and the cirenlation of, goll coins can be facilitated.

e abject ought to Le to endeavour to minimite fwnrther additions to the
token coinage by facilitating the wuse ol gold to take the place of fresh silver
coinage, and it would he of advantage to know whal moeusures Governizent
Eropose to take in this direction. A great deal is Leing lieard of the fact that

overnment did not formally refer the question of the opening of the Mint
to gold to Local Governments, Chambers of Comnerce, ele. 1t scems to me,
however, that Government arc now l‘JI'O{:UE'-i‘lI{.‘; only to cowplete the gold
standard policy on the lines originally laid down and accepted, It would be
the height of incongruity to introduce a goll standord ou the recommendations
of one set of authorities, and make the most csiential leatures of that policy
dependent on the approval of & separale seb of authovities T this connection
I would bring to the mnofice oi the Council & shipment {» London of over
£600,000 of hight gold coin which vould have been deall with in this country
if we had a gold Mint. T hope this question ol an open gold Mint for India
will be properly investigated by the Royal Cominission to which however
India must be properly represented and before which eompetent Indian wit-
nesses must be examined.

¢ 8ir, 1 was also unfortunate, I regred to say, in sending up too lale vari-
ous questions on financial matiers whicly reein to sieed an answer ab the pre-
seut time. My limit of time does not peemit me {odeal with them on this occa-
sion, but it will be interesting later on to lewin the oviginal intentions of
Government regarding the 5/% croves of profit (lesi cest of mannfactures), on
the silver purchases of lust year, wheither the mnouat coined froma this  did not
inerease the silver branch of the Gold Biandard Reserve hoyond the maximum
formerly fixed ol six erores of rupees, and if s, why the surplus was coined
and not carried to this Reserve P oAlso why it is necessary to waintain the silver
branch of the Gold Siandard Rezeive In view of the lurge rveserves in gold”
Lelonging tothe paper curveney 1eseive now held ia Losdo

“In eenclusion, Sir, I desire to congratnlate Siv Guy Fleetwood Wilson on
his successful mavagement of our fisances for the past five y ey, gnd to express
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my regret {hat {his is his last Budget and ihat his work in India is now diaw-
ing {oits elose.  Sir Guy has had eritical times to contend with, and it must be
very gratifying 1o him to feel that his last Budget shows a big swrplus, and that
prospects for the future ate very hopelul. 8iv Guy's personal contact with
the comnmercial and banking communities has been very much appreciated on
my side of India.. We much regret his departure, and can only hope that his
suceessor, whoever he may be, will be equally accessible.”

The Hon’ble Rai Sita, Nath Roy Babadur.—Sir, though

remarks and observations made on an occasion like this are somewhat akin to
what are called as mere expressions of pious hopes and cannot have the same
ctfect us Nesolutions formally moved in Council, 1 1espectiully Leg to submit
that as no Licsolutions, since the power was given to move Resolutions in Couneil,
have, with the solitary exception of one or two perfectly innecuous ones, cver
been aceepted, the geneial etfect of formulating and moving Resolutions and of
making general observations, is exactly alike, that both of them leave a certain
impress upon the official mind.and occasionally may and do fructify and
produce a goodly basket of syreet mangues or otlier delicious fruits, but not as
so humorously put by the Hon'ble Finance Minister, from the garden of an
Indian gentleman, but from the garden of the Government of India.
) “ This is, 3ir, iy excuse for making a few observations. Now, I begin
with offering my hearty and respectful congratulations to” the Hon'ble
Finance Minister for the very satisfactory Budget he has placed hefore wus,
and Jor the unexpectedly large surpluses he has presented, an]d the bencficient
objects, such as sanitation and education to which he has been good enongh
to devote the greater part of ‘the uncxpected windfalls, for which the thanks
and gratitude of "the Indiad public are pre-cainently due to the Hon’ble
Finance Minister; and the same good Hluck still adheres to India, has becn
demonstruted by: o small {surplus jof £1,311,200 dcclared for the year:
1918-14. But our jubilation on:account of this temporary prosperity is very
laxgely tinged with thé sad thought, that wo are going to lose for ever the
valued services and the ripo experience of a Tinance Minister who combines’
in himself with the seveial qua! ifications of the head, numecrous qualifications
of heart as well. ' Capable and qualified Ministers of Finance may come and go,
but where shall we have again a man so courteous, kindly, so just and sympa-
thetic ? What is 1nore raddening is that with the loss of his services we loso
the Hlon’'ble Sir Guy Fleetwood Wilson altogether, and necessarily the benefit
of his advice, experience and guidance, for it is the characteristic of Indian
official life that when the féver of 1ndian official life ceases life in India, as
a matter of coarse, ceases with it It)is something like the recovery of tho
proverbial Tom from fever, that when Tom’s fever went away, Tom himself
went off with it. . '

“There is another thing which is causing us a gool deal of anxiety.
Though we tejoico over our temporary prosperity, over our unusual and.
extraordinary windfalls, we are saddened by tho thought that these are ounly:
temporary, and that it isnot unlikely that we¢ may have to meet a heavy.
deficit in the near futwe.  We'are jace to face with the total extinelion of.
the opium revenue which yields: every year without any hitch or difficulty
the magnificent sun of  million pounds more or less.  We are called upon to
submit to this huge sacrifice for a sentiment, in the name of hnmanily,
and that for thie heuefit of another nation. The arrangement which would
entail such a heavy sacrifice was all made at the bidding of the ruling
country, for the sole  beuefit . of a third party to which India was not
a counsenting party, and as such, il is only fair and recasonable that
England for the good reputation of her sense ol justice, sense of fairness,
and injustice to her dependency which is absolutely dependent on her, should
come to her rescue and recoup the loss, or i that is not to e, should at least
allow India suflicient - fiseal - autonomy so that she may adjusther finance in a
way most suited to her advantage.  Lingland was once a protectionist herself,
but now the pendulum has swung back and she is now a fice frader, and it
does not suil her interests to impose protective duties, but is that any reason
why India, if additional taxation becouies neeessary cousequent on the ap-
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proaching extinction of opiwm revenue, shonld not Le allowed to levy  protee-
tive dutics on manufactured goods such as cotton goods, hardwares and
numerous other things thut are imported at least from fmeign countries, such
as Germany, Irance, Ausiria, Belgium, Awmerica and Japan?  The imposition
of such duties would be immensely advantageous to India in several ways, such
duties will not only bring in money but at the same time go to protect our
nascent industries. It issaid that fresh taxation may not be nccessary conse-
quent on the extinetion of the opium revenue, bhut whether that is so or rnot
it is an admitted fact that Tndia requires money for a varicty of pwrposes and
objects, such as clementary cducation, technical education, sanitation, water-
supply, ete, but where is the money to come from? It would indeed be
indulging in an extravagant hope to expect compensation from England, but
India should at least be allowed to adjust her finance, and to levy taxes in o
way most suited to her interests and which at the same time would not mate-
rially and prejudicially affect the interests of the Ruling country, but what
¢ uld be more fuir and reasouable, moie conducive 1o 1he interests of India,
than that she should be allowed tolevy as proposed by the Hon'ble My. Sri
tam the other day, a duty of 3 per cent. on imported sangar which wliolly
comes from Java and Germany, it would not only add {o our not very over-
flowing coffers a very large sum of money, but would at the same time go to
materially help in the revival of a dying industry, and to stimulate it. At
one time, and that not long ago, sugar was a very important and paying
industry in this country. Besides meeting the whole requiremonts of India,
a large quantity used to be exported abroad, and it necessarily pave em-
ployraent to several hundred thousands of people, but that is gone; the sugar
industry is nearly extinct, it having heen superseded by the bounty-fed bect
sugar from Germany, and that exported from Java, il not so much for revenue,
at least for promotion and protection of our decaying and decayed industries,
we badly want protective duties, but that is not to be, for we aro helpless, and
we huve no right to exercise our judgment, and judgment we have none.

“I regret to have to state that it is in a manaer uscless for us to discuss
questions of finance, as in all matters relating to finance we are to be governed
by the will of the Ruling country and the policy she muy pursue, 411 such
discussions can only serve to show the trond of our feelings and nothing else.
However, I may incidontally remark that it will require no small efforts, no
littlo exercise of ingennity to replace the heavy less that would be cansed by
the total extinction of the opiwmn revenue. The reply is often given. ¢ I'rust
to God, He will give you the relief” The near extinetion of the opium revenue
is a disturbing factor of no mean magnitude, and will go to unsettle and pre-
Judicially affect the financial arrangemonts of the country. It is therefore very
opportune that a Royal Commission has been announced, the main object of
which will be to inquire into the present state of the finance of the country.
8ir, may wo venture to suggest in this connection that the Government of
India would be pleased to i1ccommeind to His Gracious huperial Majesty
the appointment of onoe or iwo non-official Indian gentlemen in the proposed
Commission.

“ Now, returning to our original subject of temporary sm'Hlus and the very
largo non-recurring grants liberally made to education and sanitation. I heg to
point out that, while we cordially welcome these large additions to such
noble objects as education and sanitation, it must be admitted on the other
band that fitful gencrosity and spasmodic elfoits of charily cannot do
much good of a permaneut character, cannot have lasting elfecls on atters
so vast as education and sanilation, coucern as they both do a population
of 300 millions and a country comprising an arcaof 1,770,100 square miles, the
requirements of which must necessarily be varied and various and large and
comprehensive.

“ Now adverting to Bengal with which X am 5o closely associated, 1 beg
(o point out that its sanitary and educational requitements are indeed very
large. Now that Bengal has been shorn of more than Imlf of ifs former area,
there has edisequently been o reduction of receipts from different sowrees, The
Hon'ble Sir Willian Duke, in piesonting the Tinancial Stalement of

Eengal for the year 1913-14, frankly admitted that after meeting the ordinary
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recwrring charges which amount to 563 e.ores of rujiees ayear, 11 lakhs of
vapees per anum is all that is lefi to meet non-reciuring charges, and  couse-
quently it the Government of' India had not treated ]:cngal in a very libesal
and geneious spirie, by waking large and libeial giants, both reewrring and
non-recuriing, many (Iap‘utmuqu would have been starved, and Bengal would
have heen placed in an awkward predicament.

“It is well known that malaria and cholera ave the two greatest scourges
of Beazal.  Ir these two tewrible zcowrges are to hc uprooted, persistent,
continnous and sustained efforfs  should be mate to  combat them.
Considering the present nof very solvent financial condltu)n of Bengal, and
while its varied neéds and requivements me so lavge, it wou't do for ]’enﬂ'.tl
or aiy other large province to be dependeut o the {ithul doles of chavity “of
the Supreme Government. In wy huwiblo opivion, instead of unsleady
non-recuriing, recurring grants of more or less permayent character and of a
substantial naturd, that is, fixed and {o! crably large annual assignments
should he made by. the (:ovunmuxi of Tndia, at least 101 some years to colne,
to enable Bengal to tide over her difliculiics, o enable Bengaltosave her people
from the ch\.‘il""Ls of malaria ‘and cholera, to enable her To satisty tho intel-
lectwal cravings of her advanced and progressive people, and in fact to ennble

" Bengal tomake {wo cnds meet. Herpresent embarrassell position is not of her
own seeking, but has been thrust wpon her against her will.  With the abandon-
ment of Calcutta as the seat of the Impelml Government, Bengal has been
materially and prejudicially i affectod. 1t was in Calcutta that the British
»ower was first established and consolidated, and it was from there the Dritish

Gmpire giadually expanded until it grew into a mighty one, and I may add,
the most magnificent in the. world, embracing within its fold that V'lst
extensive teu‘ltory extending from the conlines: of Afghanistan to thoso of
Siam, that Calcutta, the faucct of the fair, and the Queen of the East, and
which is entirely tlie result of British enterprise, now lies forsaken and neglect-
ed, and she has been (Iethroned and the!diadem which so long adorned her bmw
has beon taken away ] g

© .« 1tis not the transfor of Oalntnl alone, but along WJth it variety of
adverse circumstances have combined; together to dcpwomte Calculta, and to
detract from her importanée and’ dlﬂ'mt.y and in all possible ways to ple]udl-
cially affect her interests as well as those of Bengal. (ﬂlcuttd is gone, but her
glorious traditions will last. °

“ But enoua,h T must restrain myselt for as u loyal subject, I musk bow
to the decision of His Gracious Imperial Majesty. Now returning to the subject
of the very gencrous bub non-recurring * grants of 5§ crores of rupees, made to
different provinces and for different ObJEL[S, I humbly beg to make n sugges-
tion \\hl(jl I do with the utmost hesitancy that the "s crores of the above
amount which has been ear-marked for education in "cneml might with advan-

taga be solely and. w L\olly dovoted to, and car-marked for, the cstablishincat of

Teohnulu"u.al college at a central spot, and that ihe whole amount of 2%
uro'es 1111‘?]11:. bo thlllsul in vonstructing suitable buildings and ia . cquipping
it with suitable ]abomtoucs, and that the Supreme Gover nment should annual-
ly make a recurring grant of, say, 15 lakhs ol rupees wu ycar forthe ecfficient
up-keep of such an mst.ll.ut)ou

“ My reasons for the ahove suggestion ave as follows :—

“ Non-recwrring grants of 2% crores of rupcees though apparently very large,
cannot do much good which \v1ll have a lasiing eifect” wlien we come o
consider that the amount is intended for all branches of education and for
all the provinces, hig or small, throughout India, whe:eas if utilised for o single
abject of puurmenb chm.wwl- for tho h\ nefit of the whole counfry as [ have
suggested, that is, in wtabllqhmw a Technological college, ifor the whole of
India, its resulls and benefit would “be palpable, large, and “ab the same time
la.stin'r and it wou]rl be more appreciated by the people tHhemselves than
otherwise.

“8ir, T ventwre to assert that all shades of opinion will waite "in hailing

the establishment of a Technological college, as u lasting and substansial honn
With the ncar extinetion of opium revenue, such a Lu"u surplus is not likely-
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to occur very soon. I do not deprecate elementary or higher education, hut
what 1 do say is, that mere literary cducation in the present state of our
country is certainly less beneficial in its effeets upon the people than tech-
nical eduention, IS & plehescite were taken, 1 think tho whoele conntry  wonld
vote for it. The question of technological clueation was discussed thread-
bave in this very Council about three years ago, whea Rai Bahadur Mudhalkar
moved a Resolution for the establishinent of a centralised Technological college
in Irndia. T need not repeat the avguments that wore wsed in support of the
" scheme.

“ Now a word or two about the public works cess which has o history
of its own. It is well known that the resources of our district and loeal
boards ave 50 Jimited that they can hardly cope with the several heavy oblica-
tions from the excavation of tanks dowa to cattle brecling that have been
thrown on them. The road :nd public works cesses in Beagal and other local
cesses  clsewhere which go  under different  denominations in different
provinces, weie levied for particalar objecls and assurances were then given
that they would he religiously applied to tho objects for which they were
levied, but we are all aware how in Bengal the public works cess was diverted
and appropriated to totally different objects. However thanks to the sonse of
justice and fairplay whioch are the inherent chavaclervisties of the British
Government, and thanks also to the patriotie efforts of the 1Ton’ble Mr. Golhale,
the enormcus sum of 79§ lakhs of rupees has at last been most gencrously
set free and remittel to the several provincial Governments, and thus {he
district and local boards in Bengal will get the henefit of a new accossion of
revenue to the extent of 25 lakhs of rupees to their not very overflowing
funds, which will enable the district boards to materially help the rural aveas
in tho supply of pure drinking water and sanitation, the two objects of the
greatest importance to them.

“ Before concluding, I wish to say a word or two about the gold
coinage and currency. The question of the Foltl coinage and gold currency
in this country has beear hefore the public for a very long time, aud
has been discussed threadbare. Nothing fresh or interesting can be
added to its already vast and voluminous literature. Two things stand out
very prominently in this coutroversy, first, whether it is good for India to
have gold coins and gold currency, second, whether people theinselves would
appreciate it and {ake fo its use. All other questions are besile the point, and
need not be taken into serious consideration. Now, it has heen proved beyond
doubt that in the circumstances prevailing at present, when India has to hold
commercial intercourse with other gold-using countries, and, moreover, when
gold is locally procurable, it i3 to her utmost benefit that she should have gold
coinage and golid currency, specially when she has set up a gold standanl.
Then about the second point, Tmay say that the fear, if any, of the melting
pot and of the vaulted or buried hoards, is now no more. It has heen

- acknowledged by the Government and proved by incontrovertible facts and
figures that the habits of the people have changed and are chaunging very
rapidly, and they like to uce a handier currency than silver. T do not under-
stand the morbid care and anxiety of a certain class of politicians and econo-
mists who have gone almost mad over the idea that what will hocome of the
world if India now begins to aftract and use gold, their fear is thnt gold would
be absorbed and not bhe brouzht back iunto civeulation T may eonsole them
with the assurance that the story of hoarded and buried wea'th is an absolute
myth. . Then our request is very mndest. Wedo not advise Government
to rush headlong into the matier, ot us proceed caniionsly. Let us have a
free, open mirt for the eoinage of gold.  That is all we want; then about the
kind of coin to he adopted in this counlry, that is a matter of detail. 1 thinlk
sovereign is the best, it haz been happily deseribed by Sie Sanpuarji Broacha
as the cement of the Empire. T may say heroin passing that it is fovgotten
by tho so-called [oreign oexperts that wo had our gold coinage belore the
aidvent of the English in this country. [ndin still remembers her past
and aspires to rise agrin in the seale of nations under the iozis of DBritish
rule, and .I do not understand why unnecessary obstacles should ho placed in
her way to achieve her lezitimate desive and when that desive is backed by
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incontrovertible faets.  Ifowever, in spite of all our trials and troubles, I hope
we are in sight of the promised land at last.

*“We had hoped tlat the political outlook which was so sad and dismal
some years before, would very soon clear up and bright pws{mc(. would dawn,
bringing joy and restoring peace and erder in this ill-fated land, but that is
not to be.  'The a.hmninalﬁc and dastardly outrage of the 28rd December last,
that that day of Tndia’s lasting shame, which has cast an indelible stain on her
fair name and [ame and the reports of the weekly dacoities in Eastern 13engal
and the recrudescence of other crimes of more or less heinous character, have
aggravated the situation, and rendered life and property insccure.  Sir, one:
of the grcatest blessings of British rule, the mueh-prized seenvity of life and
property, is no more and a sense of insecurity and uneasiness pervades all parts
of rural areas-in Bastern Bengal.”

The President:—*“I must ask the Ilon’ble Member to resume his
scat as his 20 minutes ave up.” '

The Hon'ble Mr. Fuzulbhoy Currimbhoy Ebrahim :—
“8ir, it is a matter of joy to us all that His Excellency the Viceroy is, through
the grace of God, convaloscent, that tho clowd has passed away and that His
Excellency means to rule over us during the rest of his term of office, and to
pursue that enlightened and benevolent policy, so dear to his heart which
intense physical suffering has not been able to change. Ve arc also glad Her
Excellency Lady Hardinge, with admirable sclf-sacrifice, has foregone for the

vesent the holiday she intended to take, and has decided to stay among usin
ndia. ook . ‘

“Sir, the Hon'ble the Finance Minister naturally attracts the chief interest
on Budget day. That interest is heightened in the case of Hon'ble Sir Guy
Fleetwood Wilson on account of his. personality. He just now stands high in
the esteem of the people. We Indians appreciate sympathy and good intentions,
and if the Hon'ble 8i r/Guy Fleetwood) EVilson has ‘meant well by India,’ he
has' the warm apprcoiation’ of the people in return, which is perhaps the highest
reward of public service. ‘Oi the Bombay side he has endeared himself still -
more by, the genuine c__f:}ut?t_m:; he has shown for our commercial and industrial

rogress. Details are innecessary, reference to one incident, will suffice. But
or the inquity he personally undertook at Bombay, resulting in the suspension
of tho opium sales, the loss to the merchants engaged in the. trade would have
been.onormous. Soma’idea of the importance of the Government action will
be had from the fact that at the time about 15 orores of rupees worth of opium -
was in stock.. . Susponsion of further sales has thus clearly averted a financial .
orisis. . But something more has to be'done. Ou this subject I wish to speak :
with due reserve.. The Hon'ble the Finance Minister himself will rcalise the
gravity of the situation. The suspension of the sales has only prevented a declihc’
in price, but thoe stock cannot be cleared. The Chinese Government, I regret
to say, is cither powerless to observe, or fails to observe, the treaty. A serious
responsibility now rests on this Government. The holders purchased the opium’
in implicit faith in the inviolability of a British treaty. Itis only equitable
that either the Chinese Government should abide by the treaty, or buy the
whole stock, thereby securing to itself all the advantages of a monopoly. If in
future China wants to buy Indian opiuin, she may buy it in the same way as
Japan does for Formosa. '

“8ir, the next year's allobmeunts for railway expenditure also show the
Hon'ble Finance Minister's statesmanlike grasp of our real nceds. Improve- -
ment on the open lines, instead of extcnsion, absorbs more than five-sixths
of the total allobment, and two crores of rupees out of the amount have been
carmarked for additional wagons. The arrangemnent caunot but he regarded
as satisfactory. '

“8ir, allow me to point out that we expected that the Hon'ble Sir Guy -
Fleetwood Wilson' would meet the most pressing demand of enlightened com-
mercial opinion in India before he lays down the reins of office, However
satisfactory his scheme of taxation may appear to him, the duty on our
silver imports is a handicap on our export trade with China, and the arguments



BUDGET. 610
[24ri Mancr, 1913.] [Mr. Fuzelbhoy Currimbhoy Ihralim.)

advanced against it in 1910 have not lost in force by time. Tn 1911, the
Hon'ble the Finance Minister pointed to the high price of silver then ruling and
the absenco of any diminution in the exports to China as supplyine a com-
plete refutation of these arguments.  This position one would find it difficult
to actept. 1t is true the price of the metal rose high for a time and the
injurious effects of the duty upon our import trade with silver-using countries
have not so far been apparent; but the phenomenon is due fo a number of
causes unconnected with the import duty. The apprehended contraction in
our exports to China was expected to follow the consequential slump in the
silver market, but adventitious circumstances prevented this fall. The influ-
ence of the duty upon our export trade has been obscured for the time being.
The Hon'ble the Finance Minister knows full well the causes which have contri-
buted to the high price of silver. It will be too much to claim for 1the import
duty this appreoiation as its normal effect. The conditions producing this result
are from their nature temporary. With the restoration of normal conditions,
the injurious consequences anticipated in 1910 will for a certainty develop
themsclves. As a matter of fact, the volume of Indian twists and yarn export-
ed to China has contracted and the_ decline is steady. Weaving is now found
more profitable than spinning by reason of the loss of the China market, on
which Japan, progressive through a protective tariff, dumps her surplus goods
to advantage ; but the substitution of luoms forspindles is o work of both
time and extra capital which all cannot afford, These difficulties of the
Indian cotton manufacture aie increases by the heavy silver duty. The
Indian silver imports are likewise sure to go down, producing a depressing
effect upon the silver market. The Ion’ble the Finance Minister has himself
budgeted for a smaller revenue from the duty in 1913-14, in consequence of
smaller purchases of silver. How have then thevery sound objections to the
duty failed ? The Indian public will not be reconciled to this duty, and it
behoves Government to take the earliest opportunity to abolish it, or in the
alternative to reduce it considerably. A succession of surpluses should enable
Government to do this. With the demonetisation of silver, the imported
metal has lost its currency value and is equivalent to an ordinary commodity.
It is unfair that it should be burdened with a heavier duty than other com-
modities. The UBowbay Millowners’ Association is anxious that the duty
should be abolished ; and if I did not put forward a definite proposal to that
cffect in connection with the Budget, it was because of the convietion that
the Hon'ble Sir Guy Ileetwood Wilson, on the eve of his retirement, would
be reluctant to take such an important step.

“Bir, assuming that such a large revenue cannot be surrendered in view
of the increasing financial wants of an advanced administration, the loss can
be made up by the imposition of reasonable heavy duties upon some other
imports. But this Government, in the present state of their relations with
the Home Government, might and would hesitate to take this just course, The
real difficulty arises from the absence of o reasonable degrce of freecdom to the
Government of India to rezulato the tariff according to their financial needs.
Sir, apart from all considerations of frec trade and protection, this want of fiscal
independence or fiscal autonomy must strike any impartial critic as something
radically wrong. The tariff in all countries and in all ages has been a pro-
ductive sonrce of revenue. TFree trade England imposes heavy duties on some
of her imports. Why is it then that the Government of India should notbe
allowed to arrange their tariff in the best way they think proper provided {he
duties are imposed for the purposes of revenue and do not exceed a fixed
maximum, say 10 per cent. ad valorem 7 The Brilish Colonies have the right,
and much more. They can protect their industries even against the mother
country. The case for India for fiscal autonomy with the limitations suggested
above would seem to be unanswerable. 'This is a reform which can be introduced
immediately without the abandonment on the part of either Xngland or
India of the orthodox principle of free trade. T hope that this Government will
praetical step, and move the Home Government for the con-

now take a Ilj
cession which cannot be withhe.d from us long. We shall not rest content

as long as fhis little justice is done to us.
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“ Sir, tho Govermment decision to suspend the coinage of gold in India,
pending the export investigation of Indian finances and currency, has heen
reeeived with profound  disappointment by the commercial publie, showing as
it does, onr complete dependence upon England in all our financial arrange-
ment.  "he jealous West would appear to he anxious to stop even the course
of trade and to intercept the gold that {flows into this country with the current.
The demand comes for a Royal Commission of Inguiry from English financicers,
and all our arrangements for ‘introducing o supplementary coin agreeable to
Indian sentiment are upset.  Sir, we Indians do not mind the inquiry, but
some explanationi is due to us why at least a gold coin of a smaller
denomination than the sovereign, although approved by the Sccretary of
State, should not be minted at Bombay forthwith, and why the proposed
minting operations should be hung up for the approval of the Royal
Commission ?. We; Bombay merchants, manufacturers and Dankers feel

« strongly on the point. '

“8ir, the Indian public feels uneasy ahout two other facts. The Govern-

. ment of India have no independent relations with un{ foreign Government.

And yet on the 14th February - last the Hon’ble Sir Acland; in the course of
his reply to the Hon’ble Sir John Rees, stated in the House of Commons :—

‘ The Government has undertaken jointly with the Government of India to make an

! advance earmarked for the administration of Shiraz.’

“Thisisa startling statement which requires clucidation. We are obviousl K

: making a new departure in our financial relations and responsibilities whic
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are outside the legitimate sphere of dependency.

« Sir, the other disquieting factor is the expedition for the suppression of
the arms _traffic in the Persian: Gulf. Year after year our Budget provides for
expenditure on this account, but the people are completely in the dark as to

- the arrangement with the Hog:e Government under which we have to pay for
{ these operations. .We donot seek to criticise in this Council the Government

policy in this respect, but only seek to ascertain if our financial interests have

 received at the hands of the Home Government adequate consideration.

% «Sir; the chief interest in the Budget centres round the liberal grants

{ made out of Iniperial retenues for the extension of education, primary, second-
- ary and high. | The total:budgeted expenditure, both Imperial and Provincial

in"1913-14, exceeds tho Revised Estimate of the current year by about 23 crores

- of rupees. This is a hopeful sign. Tho apportionment of the Imperial grants,

recurring and non-recurring, is, however, open to criticism. Bombay which

' is ahead of the other provinces in education, gets only 19 lakhs of rupees as

against the 33 -lakhs of Bengal, 23 lakhs of Madras and the 204 lakhs of the
United Provinces. - The. distribution of the additional sumamong the pro-
vinces has been made ' according to the official explauation, - generally with
reference to population, the demnand for education and the express necds of the
Tocal Governments.” A4 priori the hardship upon a province liké Bombay
where the numerical strength of the population does not provide a fair test of
the actual needs. Undqr the inspiring guidance of Lord Sydenham, our educa-
tional activity in Bombay has Deen varied and phenomenal, general education,
primary, secondary and high j technical education, scientific education, commor-
cial education and agricultural education alike are engaging the serious atten-
tion of both the people and the Governmnent, and we could surely now utilise
a much larger graut, notwithstanding the large unspent balance of the past
education grant. A scheme for the conversion of the Victoria Jubileo Tustitute
into a Central Technological Institule is ready; a colleze of science
and a Commercial college will shortly Dbe  starfed ;  an  agriculiural
school has been ‘established at Poona ; manual training has been introduced
into the general schools; welave a fixed annual programme of 500
additional primary schools. This is a record of work which stands un-
cqualled, and it does not require any strength of imagination to realise
that our activity is only cireamscribod by want of funds. ’1‘0. spoak of onl

primary schools, 17,0000f them ave required in the provinee. Bombay thus
deserves speoial treatment.

-
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“8ir, Government should take note of the special educational needs of the
Moslem community. The Mussalmans are aumittedly backward in edueation.
All are likewise agreed that nnless they are elducated there s not muel hope
for progress in India. Thauks to the operation of the invisible forces of time,
there is now a general awakening among them ; they are shaking oft their
stupor, they yearn for knowledge.  Government should take them by the hand,
and encourage Mussalinans' education ly every means in their power, My
Hindu brethren will not grudge the Mussalmans speeial favour in this matter
of education. Experience has taught me that the Hindus are equally anxious
for the education ol my cosrcligionists ~ Goverminent should therefore have no
hesitation in pursning o more liberal policy towards Mussalman edueation.  And
the policy must be shaped in frank recognition of the cardinal tact that in
consequence of their religion, education, to be effective and popular, must be
sectarian.  Special schools are absolutely necessawry in their case for training
in Urdu and religious books The establishment of such schools will be
greatly encowraged by the raising of the maximum aid in the case of Mussal-
mans to a moiety uunder the Government system of grant-in-aid to private
schools  And for the high elucation of the community, the proposed Moslem
University at Aligarh should be an accomplished fact before loug.  Govern-
ment are in possession of the fullest information about Mussalman sentiment.
They are doing their best to sccure for the Mussalmans all the powers
and all the privileges that the ciicumstances would allow.  An amicable and
carly settlement of the various issues involvad in this all-important question
of a Moslem University between Government and the leaders, should not be
beyond the bounds of reasonable hope. I sincerely trust this Aligarh Univer-
sity will soon be established.

‘¢ 8ir, in Bombay, Mussalman elucation is receiving u large share of the
ublic attention. We arc doing something for its promotion. Before long
oona will have a residential higlix school on the model of the English public
school for Mussalmans, and a school for Mussalman girls will shortly be
established at Bombay. The establishment of a college for Mussalmans is under
the consideration of Government. A number of schools for Mussalman hoys
have been opened ir. the districts. The Government of Bombay is very
sympathetic and is ready to lend us as much financial assistance as their limited
resources would allow. ~Our great need is money. With more liberal Imperial

rants we could show better results. I hope we shall have them in the next
Budget, if not in this.

“Bir, on a broader review the allotments for cducation from the Imperial
revenues disclose one serious defect. Government have undoubtedly broadened
their educational policy, but technical education does not receive its adequate
share of attention. The proposition is almost axiomatic that the development
of manufacturing industry is the best insurance against the injurious effects
of the uncertainties of agriculture. And not only that, manufacturcs are

" necessary for the profitable utilisation of the fruits of agriculture—raw produce,
I am convinced Government is impressed with their importance. "We surely
have a higher purpose in lifec thanto be the growers of raw material. And
in so far as our industrial development is dependent upon the dissemination
among us of techuical knowledge, tec]micall education should be an object
of paramount interest to the Tmperial Government. Sir, it is time Govern-
ment recognised their responsibility in this matter, and sanctioned special
allotment for the support of technical edueation.

““8ir, speaking of grants for education, T have one other suggzestion to
make. - Residential high schools, on the model of Tnglish Public School, for
their elevating influecnce upon the moral character of the students, are a
necessity in India. Private enterprise in this matter should be encowrnged
and stimulated by liberal grants. T heg to suggest that these residential schools
should receive prefercutial treatinent.

“8ir, in m;’ humble opinion, the corrective for the financial difMiculties
of Provincial Government I have just criticised above lies in greater decen-
tralisation in the adninistration. "The ILon’ble the Finance Minister has referred

.
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in his introductory speech with some degree of legitimate pride to the Provin-
cial Settlements and to the consequential betterment in the finaucial resources
of the Local Govermment.  Butf the lnmp grant of a crore of rupees out of ihe
Imperial surplusin aid of provincial resources disproves the proposition that
these resources are sufficient for the numerous needs of progressive adwminis-
tration. Tt would be far better if the arrangement is reversed, and instead
of the Local Governments being the recipient of certain fixed proportions of
the Imperial revenue the revenue is provincialised and the central Government
is content to receive fixed contributions from the Local Governments. I also
maintain that the time has come when larger financial powers, the powers of
borrowing and {axation among them, should bo given to provincial Governments.
Sir, the Provincial Legislative Councils have been expanded on a popular basis,
‘with a standing non-official majority. But they will not be the active units
Government want them to bé until some real power of financial control is given
them. The illustrious Governor of Bombay, Iord Sydenham, in his speech

at the ineeting of the Bombay Legislative Council of the 17th March current,
observed : : ;

‘The work of this Council has increased, and it will increase still ‘more if ever decen-
tralisation, of which muoch has been said and nothing done, becomes an accomplished fact.
Then in all matters of Provincial concern the Council will become a real power, and T am
convinced the progress of this Presidency, now too often retarded becausa other provinces are
not equally ready to advance willibe vastly accelerated. T an quite convinced that this
Council is now quite fit to assume a larger responsibility, which in my opinion ought, and I
hope would, in time to come, be conferred upon it.’

“ Every word of this is true. Lord S8ydenham with a statesmanlike percep-
tion of the wishes and the needs of the people has indicated the direction in.
which reform is desirable. | He has!in this appeal the support of educated
India. :This Government. will now be pleaseg to take this question into their
serious and favoqfableiponpinaerationl; ; . :

“ 8ir, one point more 'am;i I have done. The question of British contribu-

. tion for the loss of our ‘opium, revenue;is once again to the fore. The justice of ;

the claim nobody jwill ; ave|the hardihood to deny. Without consultation
with the people of India or even preliminary notice the British Government
proceeded to knock off an important source of our revenue.. The Government .
of India was deprived of an annual income of over 5} crores of rupees for the'
satisfaction of the philanthropic Englishman. Dut we should not grudge the-
loss. India has for centuries -been ‘noted for spirituality and high morality. :
The claim for compensation for the abandonment of an immoral trade would'
be” clearly opposed to her noble traditions. Proud in the possession of a.
magnificent code of ethics, we will not have any compensation from' the-
British Exchequer for the loss of an immoral gain.”

The Hon’ble Maharaja Manindra Chandra Nandi of
Kasim Bazar :—*8ir, I congratulate the Hon’ble the Finance Member on-
the fact that the Financial Statement before the Council bears testimony, for.
the third year in succession, to the material prosperity of the country. - The:
estimated surplus for- the official year which is about to close was about a-
million and a half pounds sterling, while the Revised Estimates show a surplus .
of £3,362,000, which is nearly two millions better than the estimate. "The
beginning of the present year was an anxious time in Northern and North-
Western India on account of the delay in the winter rains, but all anxicty has
been averted by the late but sufficient rains which have fallen in I'ebruary and
the current month. It is noteworthy that in spite of the large surplus in the
years 1911-12, 1912-18, and the estimated surplus for the next year it has
not' been found possible to announce any reduction or remission of taxation.’
This, no doubt, is partly explained by the undertaking given by the Govern-
moent of India in.1911 for the extinction of the opium trailo with China by
1917, or earlier if the oxtinction of the production of the indizendus drug in
China were proved. Considering the very important part that the revenue
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from opium plays in Indian finance the Hon'lle the I'inance Minister is
probably justified in not agreeing to any diminution in any source of income.
We are within a measurable distance of the time when the opium revenue will
bo automutically wiped out under the terms of the agreement with the Chinese
Government, and though it would be premature to attempt a forecast of the
adjustment of revenue and expeunditure when that contingency arises, it is to
be eamestlﬁ huped that the new situation will be met without recourse to
fresh or enhanced taxation.

“In the distribution of the available surplus for 1912-1918 two and
a half crores of rapees have been assigned for non-recurring cxpcuditurc on
education, and one and n halt crores for urbau sanitation, but pl'ovinci:ml
allotments have not been specified. In the Budget estimates for the next
year one crore has been allotted for recurring expenditure on education and
sanitation, 85 lakhs being distributed to the major provinces, seven lakhs
being assigned as Imperial expenditure und eight lakhs being retained as a
reserve. The amounts set apart for expenditure on educalion leave Provincial
Governments and Administrations unfettered discretion as regards the branches
of education on which additional expenditure is to be incurred. I venture
to think, Sir, that technieal and industrial education has the strongest claim
upon public revenue in view of the altered conditions which are rapidly
appearing in the country. A mere literary education is no longer sufficient
o equip our young men for the struggle of existence. The growing needs of
the country and the people have to be supplied in a large measure by
commodities brought from foreign countries. A wider spread of technical
and industrial education will have the effect of opening up new vocations in
life for our young men as well as developing the resources of the country.
According to the fifth quinquennial report, 1902—07, on the progress of educa-
tion in India there were, in 1906-07, 14 technical and industrial schools
in the Madras Presidency, 31 in Bombay, 52 in Bengal, 11 in the United
Provinces, 19 in the Punjab, 8 in Burma, 12 in FEastern Bengal and Assam
and b in the Central Provinces and Berar. Confining my remarks to Bonga.l,
which now once again includes Eastern Bengal, the number of technial
and industrial schools is apparently the largest of any Presidency or province
in India. Of course the number that falls within Bihar, then an integral
portion of Bengal, has now to be excluded. But these schools in Bengal
are very small institutions and are iostly aided or private. The report on
Public Instruction in Bengal for 1910-11 shows that the total expenditure
on technical and industrial schools managed by Government was barvel
R456,074, of which R39,414 weie contributed from provincial revenue. The
amountis wholly inadequate for the requirements of so importanta FPresi-
dency as that of Bengal. Even if the establishment of a fully equipped
Technological Institute is delayed, a much larger amount should be eirmarked
for technical and industrial education, and the Bengal Government should have
no difficulty in doing so out of the al'otments made By the Government of India
from surplus and current revenue.

“As stated above, provision to the extent of 1} crores has been made for
urban sanitation from the surplus of the year about to close, as well as a moiet
of one crore assigned in the Budget estimates for 1913-1914, but in the latter
instance, it is not specified whether for urban or rural sanitation. o usin
Bengal rural and suburban sanitation is a problem perhaps more important
than wrban sanitation since the former affocts a much Jarger population and a
wider area. The ravages of malaria in Bengal are well known, and village
areas have suffered severely specially in the districls of Muishidabad, Nadia
and Jessore. At the seconr{ all-Tudia Sanitary Conference held at Madras
in November last year, and over which the lIon'ble the Member for Educa-
tion presided, the subject of rural sanitation in Bengal was discussed in a
paper read by Mr. Mati Tal (those, a member of the Conference. He re-
ferred-to the terrible ravages of malaria in Burdwan and other clistricts in
1861 and subsequent years, The Tlpidemic Ievers Commission of 18064 at-
tributed the outbreak to miasm, polluted drinking-water, deficient ventilation
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and other causes.  Since then malaria bas spread over an extensive arvea and
has been undennining the health and constitution of the people, and injuriously
affecting the development of the race. 1t was pointed out in the course of
Mr. Ghose’s paper with the views of which Rai Bahadur Dr. Kailas Chandra
Bose, C1E, an eminent medical authority, generally agreed that the plob]cm
in Bencral was one of village sanitation, and there was an imperative necessity
for lllllll('l\ll'l" the drainage’and water supply. 'Lhis qhuuh& be supplemented
by the clearance of jungle and the growths ol rank underwood, the filling up
cf uscless tanks, 'the freedoin of tanks of which the water is used for drmlunfr
purposes from pollution, the prohibition of borrow- -pits in the proximity of
villages and other necessary measures. In his opening speech the Hon'ble
the President announced that out of the grant of RS lakhs for anti- malarial
measures 150,000 had beeu assigned {o Bengal for experimental jungle clear-
ing, but the anti-malavia campaign should be carried on in a systematic manner
in all directions, and then alone will our efforts be ecrowned with success.  His
Excellency the Governor of Bengal, it is satisfactory to note, takes a practical
and keen interest in. rural s.nitation, and I :m confident that with the addi-
tional funds placed at his disposul, His Excellenoy will endeavour to deal with
the problem of rural saiitation in Bengal.

“ Before resuming my seat Sir, I hope you will permit me to refer briefly
to the concluding portion of the Financial Statement. Tho Hon'ble Sir Guy
Fleetwood Wilson has said that this is his last Budget aud he will sever his
counection with India with profound sorrow, but he rejoices ‘exccedingly that
he will leave her loyal a.xg prosperous We all sincerely share the last senti-
ment. 8ir, by his unfailing -comteay his aihl.bllll?’ and urbanity, Sir Guy
Fleetwood Wilson has; in hls ‘exalted offices of Finance Member and Vice-
President . f this Council, wol the respect and esteem of Hon’ble Members of
this Counecil, while. his sympathy for thé people of India is remembered by them
with aﬂ'ectlonatc gratitude.: When the, time cownes for the parting word to be
said the best wishes of all India for his fpo ntinued prosperity; and success in a
different’ and, we: hopé, a hlohcr sphere of activity will zwcompany him to his
d.tst&nt. home beyond t emdet seas.” | L

The I-Ion’ble Mr. Ghuzna.v; :— * Sir, to-day I rise to congratulate
my brethren, both. BEuropean and  Indian, my Hon’'ble L.olleaﬂucs in this
Oou.ncll on havm" come to the end of our labours and brouﬂ'ht to a close
thm first session of the New Courncil in the historic Delhi of past glories and
in the truly Imperial Delhi of future h0pcs

“ The momentous changa of pohcy which while, upsetting the partition
of Lord Curzon, ushered in the transference of the capital from the city of
Job Charnock to the city of the  Moguls, I confess, Sir, for a moment

ralysed the Moslems of Eastern Bengal and Aszam, from their rank and
Eﬂ to their accredited head, the Nawab Bahadur of Dacca, who had identified
himself so much with the province that was born to dic so "young. At the
time the news reached us, I, who was ‘then stricken with a serious malady
and was more dead than alive, thought with the rest of us that it was a
veritablo political debacle. But God in His infinite mercy not only restored
me to a fresh lease of health and activity, but with it as it were brought the
conviction to the minds of us, Mussulmans of Bengal, that the change was
by far for the better. Although the change is written in the present Budget
as it will be written in future Budﬂ'cfs in Jarge figures of expenditure, it has
converted our province into n Presidency with the British Statesman at its
head of consummate ability, tact and genuine sympathy, courtecous and
affable with a keen regard for the true interests of those over whom he has
been called upon to rule. It has given us a Government by an Executive
Council composed of men like the Hon’ble Sir William Duke and Mr. Tyon
and my friend and late’ colleague Syed Shamsul Huda, who have an intimate
knowledge of the laud and tho people whose administration is ynder {hoir
charge. I."ur these reasons, Sir, I for one, do not grudge any expenditure
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in the Budget which is the outcome of this policy which will ever be
associated with the revered name of His Excellency Lord ITardinge.

“8ir, I have no desive to criticisc at any lenglh the Budget—the prosperity
Budget, if T may so use an old expression which has found favour in the past
with  may of my colleagues—-for it hardly calls forth any comment; nor do I
desire to repeat what surplus it shows, what income it indicates, or what
expenditure it advocates, for all that is within the casy reach of any one who

_wishes to turn over the so-called dry and dusty pages of {he Financial State-
ment of the Budget which I must confess this year have been made o little less
dry and a little more interesting by the magic hand of my friend, the Hon’ble
Bir Guy Tleetwood Wilson. I wish to take advantage, Sir, with your permis-
sion, of the general nature of to-day’s debate and dilate on a few matters of
general policy. DBut there is one point strictly financial that I should like
to touch upon and it is this—It is the financial rclation between the Imperial
and the Provincial Government. In the middle of May, 1912, o resolution
was issued by the Government of India defining the future financial rclations
between the Imperial and the Provincial Governments. The first point which
strikes one with regard to this is the absence of what the various I.ocal Govern-
ments consulted on the subject. said ahout the points referred to them. In the
resolution, there is very little to show what their opinions were, and yet the
Provincial Governments are as much interested in the question as is the
Tmperial. What I ask is this, will the Hon'ble Finance Minister be pleased
to tell pus what the opinions of the Local Governments were, and whether in the

resent Budget the relations between the Imperial and Provincial Governments

ave been adjusted in the light of those opinions. Before tho year 1871 Local
Governments, though responsible for the internal administration of the country,
had no power of control over the financial affairs of their respective provinces,
and therefore had no financial responsibility. The revenues of the whole
Empire thus went into a common fund which was completely at the disposal
of the India Government. The Supreme Government came to find in
course of time that the demands of the Local Governments for money were
practically unlimited, because there was almost no limit to their legitimate
wants. Thus the constantly increasing demands of the Local Governments
obliged Lord Mayo in 1871 to inaugurate the celebrated Decentialisation
Scheme by which it was resolved to make over to the Local Governments a
certain income to meet their local expenditure and leave to them subject to
certain general rules and conditions, the responsibility of managing their
own local affairs. Thus the financial control of Jails, Police, BEducation,
Registration, Medical Service, Printing, Roads and Civil Buildings was
transferred to the Local Governmeunts. But as the Secretary of State for
India kept for himself the lion's share of the revenue and the Government of
India in its turn followed suit, this arrangement proved unsatisfactory. Chiefly
because it allotted to the T.ocal Governments means which were at once insufli-
cient aud lelt them to carry on their administration as best they could within

‘that amount. Thus thrown upon their own resources the Local Governments
with the permission of the Government of India hit upon ingenious local taxes
which gave birth for the first time to that wonderfully elastic taxation which is
so dreaded by the unfortunate zemindars of Bengal, namely, thec Road Cess and
the Public Works cess.  Other provinees such as Punjab, Madras, Bombay had
similar taxes sprung upon them. Lord Lytton in 1877 further developed this
decentralisation scheme, and Bengal and other Liocal Governments were entrust-
ed with the management for their use on fixed terms of progressive payments,
their Excise, Customs, Salt, T.aw and Justico, Marine, and miscellaneous, ete.,
and sonie heads of expenditure were also entrusted to the Local Governments.
The Local Governments thus were authorised {o develop the sonrces of the reve-
nues placed at their disposal with the condition that the Government of India
was also to get a share in the increase of this revenue every five years at certain
fixed rates.  Soon after Tocal Governments accordingly began to show
increase under every head of revenue, the proceeds being rateably divided
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between themselves and the Supreme Government with the result that
taxation reached almost its utmost limit in every province. Tt us take an
example. The revenue of Bengal, Bihar, Orissa and Chota Nagpur increased
from 2 crores 69 lakhs odd to 3 crores (8 lakhs odd, and it went on increasing
until we get in 1909--11 to 5 crores 77 lakhs odd for West Bengal and 2
crores 27 lakhs odd for East Bengal, subtracting 75 lakhs, that being the annual
revenue of Assam.: That is to say, within 30 years the revenue of Bengal was
quadrupled. The question naturally rises as to how this huge increase of
revenue was brought about. The answer is that it was mainly by forcing up
the sources of the growing revenues such ns Tixcise, Stamps, ete, year after
year. Now the main features of the Resolution of the Government of Tndia
of May of last year ave (1) the replacement of Government of India’s cash
assignments to Local Governments by making over sources of growing revenues
to the latter, (2) making of tho existing quasi-settlements permanent. Now
there would bo no objection to this arrangement if the sources of growing
revenue placed at the disposul of Local Governments were to grow for ever
But this can never be. On the other hand, most of the sources of .revenue
have already been almost tapped dry. . Hence we are justified in doubting
whether the Local Governments will gain or lose by such commutation
of the cash assignments to growing revenues which are bound to shrink in
due course, and must ultimately reach the utmost limit of their goal In the
present budget the finuncial relations betweon the Central and Local Governments
have been regulated in the light of the resolution referred to-above. Hence
I would respectfully urge upon the Government the desivability of recoiisider-
ing this complex question of financial relationship between the Central and
the Local Governments in all its entirety.

“ Sir, I now pass on’ to general questions. At the outset I must express
my deep gratitude to.Government for their large-hearted and munifﬁ:cnt
educational policy: India is by far oné of the most backward countries in the
matter of education. And to my mind England can only fulfil her noble mission
here by spreading education broadecast in the land. Comparatively speaking we
Mussalmans are very backward, and personally I plead tﬁat in this matter the
Mussalmans are entitled to a preferential treatment which I am sure no enlight-
ened and broadminded Hindu would begrudge us. Tor they must remember
that our educational advancement is equally to their interest.- I am sure, you
will be astonished; Bir, when I tell you that taking asingle district like Mymen-
sing, there are not more than 23 High English Schools in an area which is nearly
equal to that of Ireland, and of these only two are under Mussalman manage-
ment. Apart from the question  of giving frecly grants-in-aid so that schools
might multiply, Inspectors of Schools specially in the Dacca Division might
be advised with advantage not to put unnecessary obstacles in the way of the
few schools that' are started by private enterprise from receciving affiliation
from the University. In my budget specch of 1910, I had the pleasure of
congratulating Government for. having recommended to Local Governments
the advisability, in the interest of higher education, of uffording substantial help
for the raising of 2nd grade colleges to first grade, and I referred particularly to
the Chittagong College.: This year I would refer similarly to the Ananda
Mohan College in Mymensing, and whilo oxpressing gratitude o Government
for having already promised a considerable amount of help with regard to it, a
little more is needed to bring - about the desired end. If the Government of
India consider the question of commending to [ocal Governments the advis-
ability of raising 2nd grade colleges to 1st grade whenever possible, the desired
consummation with regard to the Ananda Mohan College will easily be broughi
about. :

«I now turn to Moslem Female Hducation. It is a matter greatly to be
doplored that there are hardly any Moslem Girly’ Schools in any of the provin-
cial capitals of India. Taking the case of Calculta, we find that there is one
small Girls' School called the Shakhawat Memorial Girls’ School, and this too
has been started only recently through the liberality and devotedness of a single
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lady. In my opinion there should be Government aided and Government con-
trolled first class Moslem Givls' Schools in every important centre throughout
India, and Local Governmentsshould be commended accordingly.

“We arce deeply grateful to the Government of India and the Hon'ble the
Finance Minister for the money which he has provided for the Dacen Univer-
sity in the present budget. But I would respectfully and earnestly point out
that a great deal more will berequired before it can be made into a Cambridge
or Oxford of East Bengal.

“I cannot conclude my remarks without expressing my personal obligations,
and on behalf of the entire Mussalman community our deep gratitude to His
Excellency the Viceroy and the Government of India for granting leave to
Mussalman employés of the Government of India to say their Juin’a prayers as
well as for commending to Local Governments the desirability of granting the
same privilege. TFor this single act on the part of His Excellency the Viceroy
and the Government of India, Mussalmans regard His Excellency Lord Hardinge
as o great benefactor. We are also thank(ul to the Government of India for
having accepted the resolution which was chicfly with regard to Mussalman
holidays, and I would respectfully urge the Government to send their com-
mondation embodying the principle of the Irreducible Minimum of Four
Mussalman Religious days to the Local Governments concerned as early as
possible so that due cffect may be given to it without delay.

“ In conclusion, I feel that I must give vent to what is uppermost in my
mind. For four years out of five of the official career of the Hon'ble Finance
Minister in this country, I have had the honour of being associated with him as
a colleague in this Council, and I desire to give expression to the great admira-
tion and the very high regard in which I have hold him, in which, I amn sure,
we all hold him: 8ir Guy Flectwood Wilson came to us with his mind saturated
with the Dbest traditions of English public life, and his presence in this Council
in its infant stage has been of incalculable benefit. His high-minded courtesy,
his delightful sunvity of manners, his warm sympathies, %is sturdy indepen-
dence of character, his.deep devotion to the truest and the best interests of India
have all earned for him an abiding place in our hearts.

“8ir, when the Hon’ble Sir Guy Fleetwood Wilson took up the portfolio of
Finance, he found India in adversity and at the end of his five years’ period he
is leaving her in financial prosperity with the solemn assurance that should
financial trouble come on India, she would be prepared to meet it,—* L * ITndia
fara da s¢’. In pathctio terms he told us on that day that this was his last
budget, and this day would practically be the last day of his carecr in India.
Man proposes but God disposes, and westill hope that Providence may yet keep
him amongst us and give us and India the benefit of his labours for a further
term. But should that not come to pass und the best of friends have to part,
we hope that when he is far away {row these shores like so many fricnds "who
have gone before, with him Sir, it will not be the case of ‘ Lointan deghli

AT ]

occht lointan del cuore’.

‘The Hon'ble Maung Mye :—“Sir, to-day being the closing day of
the year, I do not wish to pass it without some oxpression of my gratitude on
behalf of my Province, to the Imyperial Government for the grant of 30 lakhs
for road communications.

¢« Although very far short of fulfilling actual rerpthmnents, it is still a
welcome start for an undeveloped and backward Provinee like Burma,

¢« According to calculations made by experts, she roquires a little more than
ton times that amount to equip herself with the necessary road communica-
tions, but she is content and grateful with what she has received.

 Burma is not asking for more for she knows now, since the Government
.of India recognizes her urgent wants, she can wait and hope that, whenever
the financial situation permits in the future years, the CGiovernment of India
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will not forget that Burma has a strong claim on the Imperial exchequer for
further grants.”

The Hon’ble Mr. Fenton:—“Sir, my friend and colleague, the
Hon'’ble and gallant Captain on iy left has formulated so many suggestions,
for the better government of India in general and the Punjab in particular,
that it is perhaps unnecessary for me to ocoupy the time of the Oouncil for
many minutes. _

“I do not propose to indulge in what the Hon'ble FFinance Member calls
patriotic pleadings.. 1t is true that, thrce years ago, speaking on behalf of
the finances of y Province, I had the temerity to ask for more. Well, Sir,

.we have got more. The financial position of the Punjab is now thoroughly
; well established. But I do not think the Hon'ble the Finance Minister does
himself justice when he attributes to time alone the improvement which has
. taken place. He has, in fact, jogged the elbow of time. That is to say, the
. Government of India have very wisely decided to accept the claim of the Local
i Government to have a portion at least of our large fixed assignments converted
- into shares of growing revenue. Half the income under the land-revenue head
iand the net income from irrigation have been provincialised. Nor in attributing
i the amelioration that has taken place to time, and to time alone, has
 justice been done to the head of our Local Government who, both by his
fconvincing presentation of the case for the reform which I have mentioned,
‘and by his watchful supervision over, our revenue and spending departments
ihag very materially contributed to our present happy position ? In view,
* therefore, of this present hdppy position, it is not necessary for me to
i plead, as I did three years ago,}the cause of the provincial lamb. Our own
7 particular grovincial lamb has ':now grown up into a sheep,—a fine, fat, well-
conditioned sheep. Judging from the distiibution of the Imperial surplus
} which has taken place, it is not perhaps the most favoured sheep of the flock.
 Indeed I am not sure that Sir Gruy Fleetwood Wilson and some of his oollea-
f gues do not still regard it as a black sheep. But if the Hon’ble Finance
i Member now aEprodches us and asks in the words of that well-known nurser
‘rhyme ‘Baa | baali black sheep have:you any wool ?’ - the answer which
- wil! be given to him with complete assurance and satisfaction will be ‘Yes
Sir, Yes Sir, three bags full’ :We have one bag for the Master, that is to
say for the Finance Minister himself. ; The Government of India derive from
the Punjab Province & contribution to the Imyperial exchequer which is substan-
tial and important, and will be still more substantial and important in future.
‘We have also got a bag for Sir Louis Dane. The Punjab has at last come
into some. of 'its own. And, 'Bir, wo have a third bag : a third bag for ‘the
little boy who lives up the lane.” °
“ And who is the little boy, and why does he live up the lane? We are all
. familiar with the chhota sahed, the Assistant Collector, the Assistant Commis-
i sioner; sometimes he is a hoary-headed ¢Jpint’ He is little in pay, little in
. prospects and little in position. Buthe is not little in years. He is running
well on to 40 sometimes; and—he ‘lives up the lane’ And why coes he
live up the lane ? Because he caniiot afford to live in any wore respectable
- locality. Rents have gone up, prices have gone up, wages have gone
. up, steamer lares have gone up, the cost of living in every direction
has gone up, and he really cannot "afford to make both ends meet.  Bitterly
must many a chhote saheb regret,—many a one who once had an opportunity
of choosing the Home Civil Service,—bitterly must he regret that he did
not exercise his choice in that direction ; for then peﬁmlrs—-ynu never
can tell—he might have aspired to be now oceupying an honourable seat
on one of the front benches opposite. : But, it may be asked, what connection
has all this with the budget? That brings me to the third bag of wool. We
have got that bag. and it only requires the permission of Government to give
it over to ¢ the little boy who lives up. the lune’. Sir, the Government of
India also have wool, lots of it, and I would here put in an earnest plea that
they do not part with it too readily; that they keep it in reserve for the
moment. Nothing that has taken place since the commencement of this

e
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Session has, I believe, given more satisfuction to the rank and file of the Indijay
Civil Service than the words which dropped from your lips, 8ir, in the course
of the debate on the Hon'ble Mr. Gokhale's motion, 1n which you adumbrateq
the need for making provision to carry into effect the possiblo recommendationg
of the Public Services Commission. It would of course be Presumptuous to
indulge in any definite forecast as to what those recommendations will be, but
it is permissible to build up hopes on the justice of our case. It is permissible
to urge upon those who will have the responsibility of giving effect to any
measures, which the Public Services Commission may recommend to look ahead
and to maintain an adequate reserve so that when the time does come to
$ive effect to these measures, their adoption will not be frustrated by any
ack of prevision in the Finance Department.

“Those Members of this Council who so recently have been giving 50 much
study and attention to the question of Company law, are no doubt familiar
with that bright and humane side of Company finance which so often markg
the presentation of a balance-sheet exhiLiting exuberant prosperity. There
is on such occasions rarely a dissenticnt voice heard when the Directorg
Eropose to grant a bonus to the Staff and recommend that a substantial addition

e made to the employes’ pension fund. S8ir, has not the time come for the
Directors of the Empire of India, Iimited, to take some step towards imitatin
a commercial practice so just and admirable? Does not the prosperity of the
country carry with it some obligation to those under whose administration gnd
by whose efforts it has been largely achieved ' -

The Hon'ble Nawab Saiyid Muhammad :—“1It is once again
my pleasant duty to congratulate the Finance Member on his excellent
budget and his clear and businesslike statement of our Financial affajrs,
Since the expansion of the Council the annual Financial Statements have
been watched with deep attention, and have elicited warmest approbation all
over the country. Sir Guy Fleetwood Wilson has introduced several healthy
changes in the method of the preparation of our Finanoial Statement and
Budget, which, I hope, his successors will loyally follow. 8ir, the career of our
Finance Minister has been followed by our countrymen with great interest.
He has not merely. been a Member of the Executive Council, but a statesman
and a friend of the land he has served so well. I shall merely be voicing the
unanimous opinion of our educated countrymen if I tell the COH}ICﬁ how
anxious they are to approach His Excellency the Viceroy with memorials and
by holding public meetings, to use his good offices and {o retain Sir Guy in the
country for a further term however short that may he. We are passing
through exceptional times, and we want men of his stamp to guide us.

‘¢ Bir, many important aspects of the budget have been so fully discussed
in the Committee stage that hardly anything more is left for me to say. A
few words, however, about the new capital will not be altogether out of place.
I notice that two crores have been provided for the capital expenditure on
permanent Delhi, bringing the total to two crores and 174 lakhs. also notice
that the total cost of the temporar flr works and the new Cantonment, amount-
ing to about 64 lakhs, have been shown under Revenue Expenditure. Strictly
speaking, these 64 lakhs should be charged to the capital cost of the new
Imperial city. This is, however, a question for the Auditor General. T be
to draw the attention of the Government to this matter, as already articles have
appeared in a section of the Anglo-Indian press suggesting that there has been
cooking of Delhi accounts. Leaving asidc the question of accounts, Tam bound
to say that the Council has not been kept fully informed about the affairg of
the new Capital. In fact, we know little or nothing about it, although we
know that a new capital is being built for us. The preliminary report of the
experts which was placed in the Library of the ITouse of Commons several
weeks ago is not available for us even to-day. Since then, so far as I can sce
from the press, a second report has been submitted to the Government, and
on the merits of this document the southern sitc has been finally fixed. My
friend, 8ir Gangadhar Rao, has tried his best 1o elicit some inforration on the
subject of the new Capital, but without evident success. Wo are unawaro of
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the financial effect of abandoning the northorn site in favour of the southern.
We do not know why the expenditure on sanitation of Delhi should not be
charged to the capital account. Wo are also not aware of tho reasons which
have led to the cost of the Delhi Railway diversions not being charged to the
capital outlay on permanent Delhi. It scoms urgently vecessary that general
estimates should be prepared and discussed before the detailed scheme is
fixed. Tt scems also ecssential that theso estimates should include capital
expenditure on old as well as on new Delhi in the matter of such paramount
importance as the building of a new capital. I am inclined to think, Sir, that
the non-official members of Council .should have been taken into the fullest
confidence and allowed all possible opportunities to co-operate with the Govern-
ment. This, T regret 1o say, has not been done. T now hope, Sir, that it will be

possible for the Government to place all available information at the disposal
of the Council.”

The Hon’ble Sri Rama Raya of Panagallu:—Sir,
I join the other Hon’ble Members in their congratulations to the
Hon’ble Sir Guy Fleetwood Wilson on the Budget under discussion. I only
regret it should be his last, Lut T have every hope his advanced policy will
continue to be followed in the department which he has administered with
such conspicuous ability, and that larger grants will be annually made for
agriculture, irrigation, education and sanitation. He leaves India with .pro-
found sorrow. Perhaps the assurance will be some cousolation to him that

we Indians are as deeply moved at his retirement, and that he carries with him
a nation’s goodwill and ndmiration.

¢ 8ir, the absonce of His Excellency the Viceroy from the Budzet meeting
must be painful to all, but we earnestly hope that the All-Merciful God will
give him strength to resime his duties shortly and to gladden us by his
sympathetic rule during the full term of his high officc.

« 8ir, the Budget dpeéI not call for much comment. The operations of the
year about to end havo given us a large surplus, and the next year’s anticipa-
" tions are normal. . Onemight perhaps wonder why an unusually large
allotment has been made in 1913-14 for railway construction when the Hon'ble
Finance Minister himself is sceptic about the utility of railways as & commercial
asset. The Memorandum, however, supplics the explanation. The whole of
the money is required for the maintenance of open lines and the completion
of lines under construction. But one thought would occur to all in these
oircumstances.- If such alarge amount as Rs. 1518,69,000 be required in
one year for the first of these purposes, railway expansion must have reached
a stage when:a halt would be not only desirable but necessary in the
interests of the tat%yer. A pronouncement of Government policy on

this subject from the Hon'ble Sir Guy Fleetwood Wilson will be welcome to
the Indian public. '

¢ 8ir, in my opinion, and I share that opinion with many others, greater .
soncentration of our energy on the development of feeder lines, or what are
known as light railways, at least for some yecars to come, will be a wiser policy.
Of course they are the concern of Local Governments, but advice from the
Government of India will accelerate their progress. These light railways do
good to the country in a varicty of ways, not the least of which is by providing
a sound investment to the poorer classes for the remuncrative employment of
their capital. With adequate guarantee the whole of the capital can be, and
ghould be, raised from the people. The guarantee of the Provincial Govern-
ment will have a decidedly more encouraging effect than a District Board

guarantee. It will inspire greater confidence among timid capitalists, as these
poorer Indians are.

*“ 8ir, to a ropresentative of Madras the statement in the Memorandum
that in 1913-14 ¢ provision has been made for large grants to Local Boards
for roads, bridges and protected wells in rural areas’ has a profound interest.
I am glad this need of the Madras Presidency has attracted the notice of this
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Government. It would he still more gratifying if the Local Government be
advised to make the outlying places of pilgrimage easily accessible by the
construction of roads and bridges, before applying the funds elsewhere.  Huge
crowds visit most of these places, and at many places, Kalahasti for instance, the
pilgrims suffer a great deal from the absence of bridges. The Local Govern-
ment will no doubt seitle the detailed programme of works, but this Govern-
ment may with advantage indicate it as a general policy that places of pilgri-
mage should have the first claim upon the consideration of Government in this
matter.

“ 8ir, a bolder and more liberal policy in regard to the improvement of
arfvriculturc is called for by the increasing pressure upon land and the necessity
of rapid improvement in agricultural methods. The importance of agriculture
cannot be exaggerated. Agriculture has hitherto been, and still is, by far the
most important industry in the world, and I have no doubt it will continue to be
so hereafter. Even if to-day we are in a position to synthesise our food from free
elements, we cannot dispense with agriculture. For it is no less a means of
disposing of the dead and effete matter than it is a process of producing life-
gromotiug stuff. In India it is the main industry of the people and supports

irectly or indirectly about ecighty per cent of the ]01]].1{&“01[. And yet the
condition of Indian agriculture is not what it should Le There is ever increas-
ing foreign competition. Crop after crop is being threatened.  German artifi-
cial Dblue dye has almost put a stop to the cultivation of indigo in this country.
Java sugar is a standing menace to the indigenous canc cultivation. If
these things continue, the Indian peasant will ere long have to be out of
employment. The problem of agriculture, therefore, demands the most
careful attention of the State. I do not deny that Government is alive to the
importance of agricultural improvements, and is trying to effect it in various
ways. The third report on the ‘Introduction of Improvementsinto Indian
Agriculture’ contains interesting information regarding official activity in this
important direction. I would, however, suggest the nationalisation of agricul-
tural education by giving elementary agricultural training a recognised placein
our primary schools as in Japan and some of the agriculturally advanced coun-
tries of the west. I do not apprehend any serious difficulty in the inclusion of
a rudimentary agricultural syllabus in the cowrse of study at these primary
schools. But with a view to popularise agricultural knowledge, to disarm
opposition and to make a cautious advance, an agricultural section may for the
Eresent be added to the village primary school, admission to which should

o optional. 'Without therefore launching upon a scheme of primary agricul-
tural echools, the desired facilities for special training may in this way bo
provided in the general clementary schools at a small cost. In paragraph 86
of the Education Resolution of the Government of India, dated 21st February
1913, it is noted :—

“In the ordinary elementary schools, formal agriculture is wot taught; but in some
provinces a markedly agricultural colour is given to the general scheme of education.’

« T submit this is not enough. A more comprehensive scheme of agricultural
education is clearly required ; but, on the 17th of Iebruary last, in reply to my
question on the subject, Sir, you said :—

“The Government of Indin are not aware .... of any likelihood of such schools (ef
agriculture of a strictly clementary character) being brought into existence in the near future.

“This being the position, to suit present conditions, the scope of ordinary
rimary education may he extendeil in either of the Lwo ways suggested ahove.
RIean'while. the progress ol the vernacular boarding school for sons of substantial
cultivators, village patils andl small landowners, experimentally established
of late at Boinbay, should bo watched.

“8ir, agricnltural improvement is intimately associated with, and is to a
large extent dependent upon, judicious settlements of land revenue. Teft
to themselves, -the tenants can do little to introduce improved methods.
They have not got capital, and the only capitalist in the village who has
a substantial interest in such improvoments is the landlord. Capital must
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for years to come at least, be supplied by him. Co-operative credit societies
may in time free the agriculturist from his dependence upon the sowcar, but
the co-operative movement is new in India, and it will be enough if it
helps the villager now to get money at a reasonable rate of interest for his
pressing ordinary needs. ;For the application of the co-operative principle
to production and agricultural improvement, we must wait long. State land-
lordism and forced cultivation which might ultimately result in improved
agriculture, canhot succeed in a country like India. Even in Java where they
have been tried, they were attended with signal failure. It is necess:
that the landlord should:have suflicient incentive to undertake large agn-
cultural improyements. And the first effective condition, to my mind, is
the introduction of long-lerm settlements. Unless he is secured in the
enjoyment of the profits:of his investment for a reasonably long period,
no landlord wquld care to carry out improvemonts on his estale at his own
cost. The period of settlements now varies in different parts of the country,
and is generally much" b¢low the thirty years’ limit fixed by the Secretary
of State. A more uniform approximation to this maximum at least is an
exigent necessity. 5

“ 8ir, the p%)or tiller of the soil has at least the comfort to know that he is
the object of much philanthropic concern, but in Tndia we have a still lower
social. stratum {in which {the members are denied the ordinary rights of
humanity. The depressed classes are untouchubles; they receive from the
higher classes a'treatment which is shocking to civilised- notions; their very
presence is abOmination and their breath pollution. They are allowed to
wallow in ignorance, barbarismiand degradation. They are condemned to a
low life of utter; wretchedness. - They are forced to lag behind in the race' for

- advancement. : §The Indian nation with its progress limited to a particular sec-
tion is like a tree with its branches expanding in one direction. Its equilibrium
is unstable; and "it}is ‘ever exposed to danger. Sir, the uplifting of these
classes is not only ‘a problem which ought to be grappled with spirit by social
reformers, but also dhe which ‘from its economic e%ectn deserves the serious con-
sideration of Gu:vernmﬁnt. The depressed classes form a large proportion of the
total population. Goyernment can add should do something for the amelioration of
their ],imrd;l_'c_.t, by appéinting them, wherever convenient, at least as menial ser-
vants'in public offices, by settling them as peasant proprietors on lands reclaimed
by irrigation, by inducing;them to apply themselves to cottage industries, by

' endoui'agin% missionary societies to form special settlements for them and by
unfolding’ before them an:altogether new and nobler perspective of life and

life’s’work.; A:beginning caxn-be! made by the reservation of a' portion of
reclaimed lands for them at the ublic auctions, and by | either remitting the
Price‘ of the lands soreserved or by recovering it from them by easy instalments.
_expect important results from these measures. Their appointment, beit in the
lowest rungs, in public offices will necessarily bring them into contact
with the higher classes and ‘a higher order of society and will revolutionise
their. ideas about liying, exciting in .them an earnest desire for betterment
by education. . Their position as peasant proprietor will give them a recognised
status in- village. communities. But the Hon’ble Home Member’s reply to my
question on the subject wus not as encouraging as it should be. Inlthe'
‘pame of  humanity: I 'a.]i:}mal' to 'Government to formulate & scheme: for
humanising the pariah, if neccessary, after proper investigation by a small
committee. In this noble work Government will have the hearty and loyal
co-operation of all right-thinking men.

“ Another matter, Sir, which I would like to draw the attention of Govern-
ment to is the admission into the commissioned ranks of the Indian Army after
reliminary training of the scions of ancient families who now in many cases
live in dangerous idlencss. "It will be a wise aot of statesmanship to reclaim
and ' employ them in the King’s army and convert them into Joyal and devoted
supporters of Government. . Years ago, under the sympathetic inspiration of
His Royal Highness the Duke of Connaught, a proposal was in ‘the : air
that a military college should be established in India on the model
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of that at Bandhurst, for the training of respectable Indians with a view to
their appointment to the commissioned ranks of the army; but somehow
nothing practical resulted. The Indian Feudatory Thicfs have since then
formed the Imperial Service Corps. But nothing has been done for the aristocracy
of British India. The time has come when Government should take this ques-
tion of military training and appointment of deserving Indians into their
serious consideration.

“ Sir, I cannot conclude without some reference to a reform, which ig of
paramount interest to us and which with years is becoming more and more
pressing, but in regard to which this Government can only submit a Pproper
representation to the authorities in England. With the reconstitution of the
Legislative Councils on a popular basis, the people must make their voice
heard in England through this Council. Jor more than a quarter of & century
elucated India has been agitating on the platform and the press for a thoroug
overhaul of the CQouncil of the Secretary of State for Indin. 'We are grateful to
Government, for reforming it to some extent by the appointment to it of two
Indian members for advising the Right IHon’ble the Seccretary of State on
all matters connected with the administration of India from the Indian stand-
point. This is a great step forward. But it is desirablo that something more
should be done. I do not feel myself free on this occasion to undertake a
detailed examination of the lines on which the Council should be reconstituted,
but I beg leave to place before Government the growing desire of the people
of this country for a more radical and comprehensive reforin of the  India
Council, with the object that the Sccretary of State may be formally informed
of the existence of such a feeling among Indians.”

The Hon’ble Khan Bahadur Mir Asad Ali:—‘“8ir, regret-
able as is the absence to-day of Ilis Excellency the Viceroy, I rejoice that His
Excellency has been restored to sound health.

It is now iy pleasant duty, Sir, to congratulate the Hon'ble Xinance
Minister and the Government on the satisfactory and successful Budget placed
before the OCouncil. During his regimé as Finance Minister, Bir Gu
Fleetwood Wilson has been able to present prospcrity Budgets, and the Financial
Statement for 1918-14 leaves little room for criticism. Not only does it record
a large surplus of about three and a half million pounds, twice as much as wag
estimated at the last Budget, but shows signs of increasing expenditure on
objects of public utility. When Sir Guy Fleetwood Wilson first assumed con-
trol of our finances, he had the misfortune to face a large deficit of about £33
millions. But he leaves to his successor an estimated surplus of about £13
millions. On the eve of his retirement Sir Guy carries with him the sincere
goodwill of his colleagues, and their high appreciation for service rendered to
the Government of India. )

“ The needs of India to-day, Sir, ave mainly educational, and I am happy
to find that the Government of India has sufficiently recognised them, and pro-
vided large sums of money, especially for mass education. It is a matter for
deep rejoicing that Government have committed themselves to a policy of
extending truly popular education. The recent liberal policy pursued” by
Government has placed Indians under a debt of gratitude to the Government
of India. Large as have been the recent grants made to education, they are
not, and cannot be for some years to come, adequate to the growing needs of
the country. Government ought, therefore, to be able to provide enough funds
in the near future for the successtul development of an extensive scheme of freo
elementary education. With increasing functions of Government in modern
times it becomes the duty of the State to break down the general illiteracy of
the lage Indian population, ameliorate the condition of the poor and uplift
morally and socially the so-called ‘ untonchables.’

“8ir, the present Budget proposes to spend on education a large sum of
over eix orores of rupees, a remarkable inovease of nearly 2} crores over the
expenditure in the previous vear.
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It is to be carnestly hoped that Local Governments will make vigorous
efforts to utilise the sums placed at their disposal by carrying out each a
definite programme of educational reforms without ncedless delay. In this
connection, Sir, I feel it is my duty to express for myself and on behalf
of my community deep thankfuluess to the Ilon'ble Member in chargo of
Education and Government for the following words of hope :—

‘The Government of India are about to addiess Local Governments on the question of
cencouraging Mahomedan education 'generally, but they do not desire to "delay any existing
schemes, and they have ‘no doubt that Local Governments, in distributing grants, will make
provision for special Mahomedan institutions.”

“ Attention, Sir, has to be paid to the development of commercial schoo's
‘for Mahomedans. Mahomedans have greater inclination as well as aptitude
“for trade and commerce than their Hindu brethren. In Madras we have onl ¥
three industrial schools for Mahomedans—two for boys and ons, an embroidery
‘school, for girls. More such schools are needed in large Mohamedan centres,
such as Malabar, North Arcot, Tinnevelly and the Ceded Districts.

: ¢ Considering the 1rnporhmce of high liberal education, I urge on Govern-
iment the desmlblht.y of increasing the, number of Gov rernment scholarships
‘awarded to brilliant Indian students for prosecuting their studies in fOTPljjn
'countries. ~ At least half a dozen annual scholarships should be instituted in
Jeach of the major provinces. Governident scholars on their return-home have
{distinguished themselves in various walks of life. In this scheme of scholar-
’shlps the claims of deserving and competent Mahomedan yout.h few as they
jm:'e should be recognised, cﬂpecla].ly in Madras.

““ In his Financial Statemnent the Hon ble Finaiice Minister referred to * a
adow in f.he financial sunshine’ In: view, therefore, to the probable dimi-
nution of qur opiumrevenue in‘thé immeédiate future, means have to be devised
or meetmg the financial crisis. } We need more and more revenue to meet our
growing wants, boma of our cuatoms duties on imported articles may have to
e rmsed or by gom¢d other nieans an additional revenue has to be raised. At
“#he same timé regard must be had to thé fact that no pew taxatlon should

rove burdansome to {the Indian’ taxpayer

Tll.B Hon ble Rai er Ram' Bahadur:—« Ml Pre:;ldent the
on'ble the Finance Member, is to be heartily congratulated for presenting a

udget having. many pleasant Teatures . In India it seldom falls to the lot of a
{Finance Minister to present three successive Budgets of prosperity.: The Hon’ble
iBir Guy Fleetwood Wilson has, by bis successful | handling of the finances of the

mpire, succeeded in performing “this admirable task. bta.rtmg with a deficit of
mo less than three three-quarter millions sterling in 1908-1909, he closes the year
;1912-1913 with a very large surplus. It is also gratifying to note that he has
imada the best use of this surplus. There could have been no more judicious
‘distribution of it than done by him. The-Dbulk of this money will be spent on
lmeasures which are sure to sccure a steady progress in Education and in Sanita-
rl:lon ‘A sum of two and half crores has been allotted for non-recurring expendi- .
‘ture on the ‘former head and one and half crores on the: latter. This proper
:application of the bulk of tho surplus to the two most deserving objcots is sure
to meet with universal approbation.

“The year which is about to close has very appropriately heen characterized
by the Hon'ble the Finance Member as one of prosperity and plenty. Opium
‘and railways are tho two principal heads of revenue which have contributed so
largely to swell the: Imperial revenues. Opium sales gave much larger sums
than anticipated. Improvement in trade increased to a very counsiderable
extent receipts from railways than were provided for in the Budget. These
two sources combined have given no less than five millions over and above the
estimated amount.

“The swelled receipts trom opium cannot be looked upon ‘otherwise. than
windfalls ; nor can much reliance be placed on railways for giving- increased
incomes cuusta.ut-ly. A question requiring the most thoughtful consideration
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arises regarding theso two sources of revenue. The following statement will

show tho annual receipts from opiwin for the last ten years, from 1902-03 to
1911-12 :—

Rs.
1902-08 . . . . . . . . . 6,74,76,570
1903-04 . . . . . . . . . 8,60,40,675
190406 . . . . . . . . . 0,03,22,491
1905-06 §,20,31,694
1906-07 8,49,07 922
1907-08 7,06,74,756
1908-09 882,71,524
1909-10 . . . . . . . . . §,30,20,246
1910-11 . . . . . . . . . 11,25,20,438

1911-12 . .. K9419170

“The revised figures for the current year, e, 1912-13 are Rs. 7,6%7,18,000.
The estimated income for 1913-14 entered in the Budget is Rs. 2,16,75,000 only.

“The period fixed for the cessation of opium trade with China is drawing
close. It will end within four years or so. The much lower figure of estimated
income for the next year, as compared with that of the year which is now
passing, as well as the figures for the preceding ten years given above, show what
a substantial loss the Indian finances are going to suffer from the stoppage of
opium trade with China.

“We have been told by the Hon’ble the Finance Member that the Chinese
Government are enforcing anti-opiuin measures with steadiness. They are carry-
ing out the campaign against poppy cultivation as well as against opium con-
sumption with great vigour. The day, therefore, is not far off when opium
revenue will become a thing of the past.

“The next item is Railways. No doubt Railways have contributed in
recent years very large sums to the Indian Exchequer, but this rise in the
Railway receipts has been since a short time only. As recently as 1908-09
Indian Railways were worked at a net loss to the Government. Looked
from a financial point of view the return from the capital spent on Railways
gives a narrow margin. The Hon'ble the Finance Member tells us that this
return was only 448 per cent. in 1909-10, 466 per cent. in 1910-11, and
499 per cont. in 1911-12, and that there is very narrow margin between
the rate of profit given by railway capital expenditure and the rate of interest
amounting to about 4 per cent. whicﬁ the Government of India has to pay on
the sums borrowed in London markets.

“In these circumstances it is not safe to rely upon railways for surpluses.
Income arising from them cannot be trusted as a stable asset. Experience of
the past fully justifies this position. Recent experience also leads to the same con-
clusion. The Hon'ble the Finance Member had to reduce his estimate of
railway earnings given in the Financial Statement made on the 1st instant by
£100,000 in the final Dudget presented on the 20th instant. He tells us
that thisis due to a distinct falling-off in recent weeks in railway earnings and
chiefly on North-Western Kailway. Does not this afford a very good illustra-
tion of the instability of railway revenue?

“The total cessation of the opium revenue is sure to exercise a very great
disturbing influence on the Indian finances. The time, therefore, in my
opinion, has come to consider what steps should be taken to meet this contin-
gency. Direct taxation beingalready heavy, the imposing of any fresh taxesis
sure to meet with general disapproval. I would, therefore, take the liberty of
suggesting that the Government will be pleased to appoint a committes consisting
of official anu non-official members of this Council who should go into the
(“lcstiork thoroughly and submit a report as to the means to be adopted to meet
t

p 2 . h .
¢ financial difliculties which are sure to face us in the very near future.

“The cost of the construction of the new Imperial Capital at Delhi is
another important factor which is certain to affect the Indian finances in the
coming years. In his specch maido at the time of presenting Tinancial State-
ment last ‘year, the Hon’ble the Finance Member was pleased to say that out of
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the three possible alternatives, described by him for ﬁn‘tllml\" the builling
of the new Capital, the most suitab'e one was to place these wor ks on the same
footing as railways and irigation works, treating them as Capital expenditure

and mwhnﬂ' them partly from loans and partly from the mmount that may be
spared out of the general revenues after meeting the ordinary adininis.rative
needs. He was further pleased to say that this con se hal been adopted with
the full approval of the Secietary of Stace for India.  But in my opinion the
adoption of this conrse may result in oné great disadvantage. It may lead to
the contraction ‘of the non-recwrring grants u,quimrl in fu.ure years ior carry-
out. the ¢ lucational policy of the Governme it toits full extent anil for measu s
nece sary for further im |1rm|'inent of sanitati .n Such a state of things is inost
plolmhle in years of strattenel ciccumstances  These two are the most  impor-
tant heals on which la: ‘ge increase in expenditure is requirel in future yeas,
and the bulk of tlhe qull)h.l‘\e"\ ought to be devatel on the furtheiance o these
two objects  The cost of the new Imperial City for these reasons ought to be
met from loans alone. . It ig but just that not only the present generation but
the future ones ilso ought to bear the burden of a portion of the cost of building
the new Imperial’ Cdpl(ul lll*tllﬂ shape of interest which will have to_ be paid on
the loans raised for the purpose.

“As I have szuﬂ before. the utilization of the bulk of the surplus for educa-
tion and sanitation is the’@ most gratifying featurc of the Budget. The bulk
of the opium surplus of the current year and also of the surp!uq of ordinary
revenue has very’ ]udlcmuq‘!) ‘Leen allotted as non- recurring grants for the promo-
tion of education. A recurring grant also of 55 lakhs of rupees has been made
for promoting education’ in its different branches These allotments will no
doubt remove a numbcr of ; pressing : wants and furnish means for securing
stea.dy progress 11!1 t.he future. .

v “ When moying a Reqolutmn for .the increase of recurring expenditure on
‘Education for the Umted Provinces I pressed before this 0011!101]. the immediate
'regmrements of jthose provineces. ;I'ha.t the provinces require a special treat-
ament at the, han ‘of the Central Government with respect to sums to be spent
‘on Education' mlL be made more olezir £rom the following facts. At the census of
;1901 there werc 0,286,409 boys of bc;.ween 5 and 15 years of age of whom only
180,306 were literato,sthe rate of literacy thus being 2:90 !per cent. At the
"census of 1911 t.hora were 6 ,319,908 boys of similar age, of whom 232,162 only
-were literate giving a'rate of 367 perfcent. A much more regrettable condition
.is shown in thc case of girls: In the census of 1901 the uumhbr of girls between
“the ages of 6 and 15 \vas 5.389, 839 of whom only 11,40k were literate. At tho
“census of 1911, their number was 5,305,089 of whom only 26,102 were literate.
These ﬁnures show that’ the -progress of edueation in the United Provinces has
‘been very ‘slow:in ;the last decade in cOu:.}(ianson with other provinces.
‘No efficiency or real pmtrrcss can be expected in the national life of a people
whose educational condition ‘is so ‘backward. To remove illiteracy is one of
_the noble "wmissions of the British Government.  The people of the United
Provinces are . grateful to the Governmeit for the great activity shown during
the last few years in. advancing. education amongst them and in spending
“larger sums for the attainment of that object. The ‘additional grant of 481 lakhs
for. non-recurring: expenditure and the assignment  of 638 lakhs more for
‘recurring cxpmdltum entered in the Budget will no doubt help them a great
deal in the advanceniont of education. But for securing a steady and marked
progress a still higher sum, both in the shape of recurring and non-recurring
grants, is rcqmma in the coming years.

““8anitation is another head which has received a very large share of the
surplus. The Government has of Jate fully realized the importance of sani-
tation. But it is since the establishment of the Departinent of Education that
activities are heing shown in cvery branch. Tn the Budget a sum of Rs. 160
lakhs is allottad for non- recurring expenditure and J()} lakhs for recurring.
The share of the United Provinces under both these classes of expenditure is
274 lakhs and 6 lakhs, respectively.  IBut the“whole amount of 27} lakhs is
earmarked to bo spent’ on urban sanitation. As regards rural sanitation it is
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left to the Local Government to devote a portion of the cesses which are to
be set free—for the improvement of water-supply, for anti-malarial measures,
for the protection of grain stores in plague affccted aeas and for general
sanitation of villages and small towns. It is a matter of regret that the
Central Government didl not sce their way to allot a definite suin out of the
surplus to Dbe spent on rural sanitation. Sir, United Provinces deserve special
consideration for the improvement of their sanitation both in wrban and rural
areas. This proposition cannot have a more telling support than from the high
rate of mortality shown by the Census fizures of 1911, Of the major provinees,
the United Provinces and the Punjab occupy the unenviable distinction of
showing a decrease in their population instead of the usual inerease which is
generaﬁy found not only in India but in other countries also.  The decrease in
the United Provinces population is to the extent of 510,235. I give below a
table giving the increases wnl decreases in the principal Indian provinces in
the last Census as compared with the previous one :

e |5 S| e
Burma . . . .| 12,115,217 | 10,490,624 | 1,624,593 (Increase)
Eastern Bengal and Assam .| 84,018,527 39,51\1,3{& 3,608,183 ”
Bengal . .| 52,668,269 | 50,715,7u4 | 1,052,475
United Provinces and Oudh .| 47,182,044 | 47,602,277 510,233 (Decrease)
Punjab . | 10,074,956 | 20,380,337 | 355,381
Bombay . . .| 19,872,642 | 15,559,650 [ 1,112,002 (Increase)
Central Provinces and Berar .| 18,016,308 | 11,971,442 | 1,944,856 ”
Madras e 41,405304 | 88,220,054 | 3,175,750

“The people residing in towns and citics can have their voice heard and get
sanitary improvements but the voiceless millions living in the rural areas have
no such meuns The mortality from plague, cholera, ma'aria and other
discases is very high in the tur-urareas Jt is obyvious that (he amount to be
spent on the .ilppmvemeut of rural sanitation oucht to be much higher than
required for cities and towns. I hope that in the next Bulget a special
allotneat will be made both on the recurring and non-recurring side for
improvement in rural sanitation.

“The appointment of a Commitiee under the Chairmanship of the Hon'ble
Major Robertson, Sanitary Commissioner with the Government of India, consist-
ing of official and non-official mewmbers who aie to visit places of pilgrimage
and submit a report for the improvement of sanitation of those |:luchca
is a very important ineasure and shows the solicitude of the Government to
take measures for the benefit of the health of the millions of pilgiims who resort
the sacred places It is hoped that the 1eport submitted to the Government
will contain a complete scheme for the improvement of water-supply, lodgine
house and general sanitation and that the Government will lose no time n:mﬁ
spare no costs in effecting improvements in this direction.

“TIt is needless Lo say that since the crealion of the Department of Bduca-
tion a new life has been infused into the Eiducational policy of the country.
Thae programme indicated in the resolution of the 24th February 1913 when ful y
carried out will place all hranches of Education on a sure and sound footine
and will confer on the people of India the full benefits of Education eiven oﬂ
Western lines. °
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“ Another topic of general interest on which I beg to offer a few remarks is
railways. When the Railway Board was created in Lord Curzon’s time the
travelling public looked forward to get greater comfort and better conve-
nience in their ruilway journeys. 1t must be owned that much has been done
in this direction. But tjle insufficiency of the rolling stock, specially of coach-
ing vehicles, is still a matter of general complaint. I know at least of ono lino
that when there is a great rush third class passengers are still carried on in long
journeys huddled tooethe: Jike inanimate objects in wagons constructed for tho
transit of goods. lI‘he number of wagons for goods traffic is: also inadequate.
The tmrlnw classes are not supplied with them in time for can ying their goods
to sca-ports to be jtaken Lo foreign -countries and much time islost in this
way. 'The figures given by (the “How'ble SirT." R. Wynne, in reply to a
question of mlnc,fshow that while the extension of the mileage in the three
State Railways, namely, North Western, Oudh and Rohilkhand and Eastern
Bengal Railway, has been 1,135, 426 ‘and 489, respectively, in the decade which
ended on the 315t Decembér 1912; the number of assenger carviages added
to the rolling stock, -during the same periad has been : 4928, 107 and 926
only, and the number of goods wagons newly built has been 11 ,887, 1,822
and 4,125, respectively, ‘on’ the above-named three State-owned rml\\ays
These ﬁn'ures show that wlule the number of goods wagons has increased
to a lu.rf’e extent the incredse in the number of passenger vehicles, has not
been in 1oport10u to the additional; miles newly opened: for traffic. ‘This is
the Long tion of things on the lines: owned and worked by the Government.
As railways are now oné of the most paying sources of revenuo the comfort
of the passengors, speclally of the th,ug class who contribute by far to the
income, must be the first jcare. .The jexporters of goods also must got greater
facilities for despatcling ‘their a.rtlcles with the minimum possible loss of time.
I hope that in the next yéars Budweg‘- a more liberal provision will be made

!« Before I (:Ono]‘ude thcro is one matter re nrdm which I ask your permission
to make a few: remurké ‘The Hon’blla Sir Fleetwood Wilson thas told us:
that the Budget inow under (hscusslon is t.ha ast which .he has presented t.o-
this Council: % The :manner}in wh:ch he has dealt with the finances of the ! |
Indian Enipire, the ob ccts on’ ‘which he has devoted thelatge surpluses, and

. last though not the_ least ‘the; sympathetlc care which he:has shown and the .
. dction which he ha$ taken on nieasures beneficial to the pubhc have earned for :
¢ him the gratitude of the Indian people, and our earnest wish is that his pu'(hc-=

tion will remain unfulfilled, India, ;will still get the benefit of his services forl
aoma the longer, and th.Ls Wlll not be ‘his last Budget.” i

7 ‘ . i
i ; H

' The I-Ion'ble Ma.ha,ra.j a rRa,na.Jlt Sinha of Nashipur:—
“8ir, at the outset permit me to express our joy at the recovory of His Exccl-
lency the Viceroy, and we hope that, in a very short time, he will be as strong
as before, aid we shall have the prlvxleﬂ'e of seeing him pu,sxdmg at our deli-
beramons at, the uext Scsszon K

“ Sir pcnmt me also to of'fel my best congratulations to the Hnn'blc Finance,
Minister for the gatisfactory and* prosperous Budget he has laid before the’
Council. TFive years ago when he took charge of his portfolio the finances,
were in great disorder, and by his ability he has been ablo to bring them round
to their present condition.  Sir, I think he is right in not rc[lur'm“' any taxation
by dopending upon the prosperous Budget; but if in future years we find that-
our prosperity continues, .1 think the question of reducing taxation ought
then to arise.  After the Burma war during the time of Lord Dufferin, when the
income-tax had to be imposed, it was considered to be a tem orary tax ; but, Sir,
a long time has elapsed and nothing has been done except giving some relief to
certain persons, that is, persons whost income is below 11, 000 a year. In these
hard days of living, Sir, 1 think from the highest to f}.lb lowest everyone feels
this tax, and I hope a timo will come when wo shall cither sce this tax abolished,
orif that cannot be done, some further reliof will be given in this respect.
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_ “The Government has already reduced the tax on salt, and I Lepe that in
the near future we shall sec this tax abolished.

“We are grateful to the Goverament for the Educational Policy which was
published in the Ga-ette of India receutly. With 1reference lo primary educa-
tion, the Government is not satisfied with the inerease of schools only, but has
also givcn attention to the matter of efficieucy which is the most imnportant thing_
I am afraid even on R12 a mouth trained teachers will not be available for
}Jrimar‘y schools . However; the beginning is a good one, and we should wait
or the results. The Education Department, aus a whole, is not very well
paid. I think the teachers of the High Schools as also the Prolessors of the
Colleges should be so well paid that they may be able to devote their whole
time and energy to the good of the institutions in which they ave engaged.

“We arc grateful to the Government for the advancemont of female
education in this country. 'The time has come when our connteymen appreciate
and think that there should be a spread of female education.  But there is one
difficulty in the way. According to the custom prevalent, in some parts of
India, the girls after they have attainel a marrinzeahle age are not allowed
to attend schools. 8o, 8Sir, I think if some trained Indy teachers are appointed
to go round to the houses in the interior of the districts to impart adueation to
ladies in the zenana, in a few years there will be reil advance in 1hat direction,
In some villages Pardanasheen ladies may assemble in the house ¢f a respeetable
neighbour and the lady teachers might with advantage go there and impart
lessons to them. -

“We are also grateful to Government for giving over the public works
cesses and other similar cesses to the district boards for the improvement of
rural water-supply and sanitation. I should like to diaw the attention of the
Government to one thing. In the interior of the districls there are no dispen-
saries, and it is not possible for the people who are living there to go to the
suddar for medical treatment. In former timesthe people were accustomed to
take Ayurvedic and Hakeem medicines which were less costly : but these systems
are fast disappearing. . In some provinces, asin Bengal, the Government deputes
sub-assistant surgeous to go to the interior of the distiicts for the distribution of

uinine and for treating patients at the time of walarial outbreaks.  But, Sir,
there are very few districts where there are no diseases all the year round. T
have' personal experience of Bengal, and from reports I also find that in
the United Provinces and the Punjab, malaria hus also appeared, plague,
cholera and small-pox break out at almost all seasous; so it is essential
that district boards should open small outdoor dispencarvies for the treatinent
of patients, one in each Thana Residents of the villages can very seldom
afford to call doctors, and there are places where there are no doclors at all;
g0, unless there is a dispensary in the neighLiourhood of each village it iy
impossible for the people to have any medical aid and  thousands of them are
‘dying for want of medical relief. When the Government is going to malke
over these cesses to the District Boards, T think thoy may be enjoined to open
dispensaries at least in suitable places in the interior of the districts.  Theu,
Sir, as regards Mufussil municipalities, their position is no better than that of
the district boards. The grant which the Government has given to the district
boards will not go to the municipalities. There are many towns in which
the income of the municipality is so limifed that they eannot afford to devote
much mouey even to conservancy, and so it is impossible for them to set apat
from their income a portion for saniration, waler-supply or drainage  In reply
to a question in the Bengal Legislative Council, the ITon’ble Sir William Duke
saidl that there was no schewme before the Government and no one applied to
take the money. TIs it possible that the municipalities are so negligent of their
own condition and {hat they will not take money when offered to them? The
thing is that Government wants to contribute ouly one-third of the estimated cost
of drainage and water-supply, and the imunicipalities have {o meet two-thirds, and
as a rule it is not possible for o mufassal municipality fo alford Lo pay so much
as two-thiras, and so they are reluctant to submit schemes {0 the Government
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lest they might be forced to contribute a sum beyond their means. In
several municipalities Jarge sums will not be needed and schemes may be pre-
prepared at a less cost according to their necessities of the place. The Govern-
ment might then be able to judge how far the municipalities could contribute
and then call upon them to pay their share, and the rest might be contributed
by the Government as a grant to the municipalities.

“As regards the police,;we find that there is a big increase under this

" head : but from my personal experience I could say that the sub-inspectors in

il s

charge of the respective thanas are so much handicapped in submitting reports
and returns that they seldom get time for investigating crimes, and the result
is that in mauy cases the crimes arc lett undetected. In my humble opinion
a separate investigating officer should be posted at each thana who will devote
his whole time to the investigation of cases. Sir, we often hear now-a-days
of outrages on the lives and property of passengers travelling by rail, and as our
income is to a great extent derived from railways, something should be done
for the safety of the passengers. I think that a detective officer should travel
with each train in order to watch the doings of persons who assemble on the
platforms of stations. ‘

1

“One thing also as regards court-fees: we derive a good income from our
law-courts and so naturally the suitors may claim son.e relief. The amount of
litigation is fast on the incréase. In ‘some cases the debtors, not in order to
avoid payment, but on account of their poverty cannot pay off their dues
to the creditors in time and the creditois also, in order to save limitation have
to institute cases. But when the debtor finds that he shall have to pay the

- entire amount of ‘the court-fees even if he give an ex parte decree or compro-

mises the case, théy naturally think ‘that it is to their advantage to pro-
tract cases. I appeal to the ;Government that in cases where the court has
no trouble, that is in the beginning if Gases are decreed ex parte or if there
be compromise, some portion o:f the court-fees might be remitted. I under-
stand that in the Calcutta’ Small Oausé Court, hulf the amount of court-fees is
remitted in such cases. R i .

“One word more #nd I am done. Sir, I beg to convey my grateful thanks
to the Government for the accommodation provided for us—nou-official members
in Delhi. Iu Delhi, it “would have’ been very diflicult for us to get a single
house, and so we are particularly graterul for the accommodation provided.
We hope that in the near future we shall have better accomnmodation so that
when coming here to perform -our: business, we may be able to bring our
families with us.” . :

The Hon'ble Sir G. M. Caitnavis:—“Sir, it is customary for
His Excelleucy the Viceroy to preside at tho last meeting of the Session, aud his

" absence to-day-is a matwer of sorrow to all of us.  We ate, however, glad that

_ he is convalescent, aud [ hope when we meet again at Simla we shall have His

. Excellency among us, full of vigour aud his accustomed cheery spiiits.

“Sir, the Budget under discussion ' testifies to the admirable way in which
the Hon’ble Sir Guy lI'leetwood ~Wilson has managed our finances ‘The
allotments bear the impiess of his sympathy and statesmanship. He has
financed education and sanitation with a liberality which cannot but appeal
to us. I sincerely hope, though far away rrom India,--a country he has
loved so well—he will still be able to do her good, and I hope from a higher
sphere of action. I &ssociate inyself with what has been said of him by the
other members, and I assure him that when he leaves he will carry with him
the esteem and regard of the whole courtry.

“Sir, if here I refer at all to the loss of our opium revenue, it is only to
emphasise the fact that India still claims adequate compensation for it from
the ~British Exchequer. I am sorry I canunot agree with wmy friend Mr.
I'uzulbhoy on this point. I do not discuss the question in detail, -as I shall
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shortly have an oceasion to speak at lenzth on it; bat the people expect that
this Government will be pleasad to submit to the Home Government a proper
representation on the whole subject.

“8ir, T see that Government has male wmention of a University ab
Nagpur in their recent Flucitional Reso'ution, but no provision has bheen
male in 1913 1+ for the cstablishment of that University, and I appeal to
Government for an carly and favourable decision on this point.

“ 8ir. as a rep esentative of the Central Provinees, T repeat the prayer that
Government will also favourably consiler the question of raising our Provincial
Government to the status of a Licutenant-Governorship before long.

“8ir, T am elad that much is being done to extend irvication in my
Proviuce, but [ take this opportunity to refer to two other measures which. in
my opinion. are absolutely nccessary for agricultural India  Agriculture is our
principal industry, and long-term seitlements of landl revenue, for their
important bearing and wholesome influence upon its improve.nent and the
material condition of at least four-fifths of the people, should be introduced.
The existing settlements are not for a sufficiertly }ong period. The view that
long-term scttlements are injurious to the intervests of the community and are
Fruﬁtablu only to a particular class, is fallacious. As a matter of fact, both the
andlord and the tenant derive equal bencfit from such settlements. I am
glad mention has been made of the subject by Hon'ble Sri Rama Raya in
his speech to-day.

“ Sir, as a check upon too great sub-division of land and the preservation of
aristocracy the English law of primogeniture and entail should be extended
to India with necessary modifications. Our Mahomedan fellow countrymen
have now gnt, thanks to the benevolent Eo]icy of Government, a wakf law
which can and will ensure them reasonable security against minute sub-
division of property. The Hindus should also move for a change in their law
of succession with a view to attain a similar end. Government obviously
cannot undertake such legislation, and a private Member’s bill is the only
means of effecting the reform; but Government, it is hoped, will be con-
siderate in their trcatment of such hill, if prepared. 8ir, these are the few
words which I wish to contribute to the Budget discussions this day.”

The Hon'ble Mr. Pandit:-—“Sir, it is an advantage to many
of us that the Hon'ble the Iinance Member is not in the chair to-day,
for as on a previous occasion he might have ruled out of order most of
us who are so geauninely eager to give expression to the sentiments which
are uppermost in our minds—sentiments which are corelated to those
expressed by the Hon’ble Sir Guy Fleetwood Wilson himself on the 1st of
March in tﬁe few and simple but touching words with which he concluded
the account of his. stewardship of the finances of the country during the
last five ycars. Hon'ble Members who have sat in this Council for years
have had greater opportunities of anpreciating the work and the worth of
the Hon’btl,e the Finance Member, in the advancement of the best interests of
this country, and they have in no uncertain terms given expression to their
appreciation ; and although I—and many other .'E[nn'ch Members like myself—
have been in theso scats for less than two months, I am happy to be able to
associate myself fully with the obsevvations which have been made by the Hon’ble
Members as to the admivation which the on’ble the Yinance Member has
won from wus and the high rezard which we all entertain for him as well a8
the good wishes he cavrics in his retirement. With these observations of a
personal nature T now turn to the subjeet upon which the Council is engageil.

“8ir, the Hon’ble the Finance Member has justly received the congratuln-
tions of this Council upon the success which has attended his efforts in
steering the ship of Indian finance to a safe haven.  The surplus
from ordinary revenue which he was able tn aunounce is an abundant
one, exceeding over G millions storling, while that from opium is about 13
million pounls, and the muniec ia which the greater part of the former
(over 3 inillions) and a third of the latter (£160,000) have Dbeen
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applied to the objects of great utility, in respect of which both Government and
the people are agreed, issure to meet with general approval. In saying so, -
however, and in expressing our gratitude for the devotion of the surplus to
such useful objects, I hope I shall be permitted to make a few observations
expressing tho desive that the surplus might have becen more cvenly dis-
tributed, over the'country, aud certain provinces which deserve more considera-
tion at the hands of the Government of India had reccived their due share.
Sir, the ITon’ble the Finance Member in presenting the Financial Statement,
said that the Government of India desired to make the provinces partners in
their fortune. Whether this partnership be looked upon as oue based
upon a contract; or whether the Im{merial and Provincial Governments be
treated as membe.s of a joint and undivided Iindu family owning a busi-
ness-——from whatever point of view it be looked at—I may be permitted to
say that partners have not all been treated with equal consideration.

“ I refer more particularly to the province which I have the honour to
represent in this'Council.  8ir, the Government of India in itheir resolution,
dated the 21st Fehruary-last, declaring their Educational ; Policy have been
good enough toiannounce: that with a view to satisfy the aspirations of the
people they contemplate the establishment of Universities at ‘Rangoon, Patna
and Nagpur. I 'am, however, surprised and sorry to find that, while Rangoon
and Patna have received.a grant of 8 lakhs of rupees each from the
‘bouatiful surplus at the disposal of the Government of India, Nagpur has
been left altogether in the cold. I am free to admit that the progress with
regard to the schemes in Patna and Rangoon might be greater or is perhaps
greater than it: is with 'regard to Nagpur ﬁniversij;y. Nevertheless,
since the Government were aware of this scheme, and as a year like the
present—as the Houn'ble the Finance Member has reminded us—is not likely to
como again for some time and so large a margin as in the present year is not
likely to be left for distribution of substantial sums of money among the
provinces, and, further, as grants have been made in anticipation of future liabili-
ties I should have been gladiindeed if -:‘the Hon'ble the Education Member—with
your permission, I would correct imyself and say (o the Ohair)—if you,
Sir,—had not circumscribed ‘yoiir view of the needs of the|immediate future,
but had taken stock of the requirements of a few years beyond it and made a
similar provision for a University at Nagpur.

, “Sir, while I am on this subject of the distribution of the non-recurring
grant of two ocrores and a half, I should also like to draw the attention of the
Council to the keen desire for the establishment of an Arts. Oollege in their
midst evinced by the people of Berar. Asfar as I can see’ in the allotments
made under the various heads, there is none for such an institution. I have
no authority to speak in this Council on behalf of the people of Berar, but I
know that they are eager to have such a college in their Division, and I
fully sympathise with them in their aspiration. Berar, Sir, is a rich tract,
and, as Rao Bahadur R. N. Mudholkar when he sat in this Council made a
Eoint of drawing. the .attention of the Government to the circumstance, it

as been contributing substantially to the resources of the province with which
its fortunes aro at present allied. I should, therefore, have jliked the Govern-:
ment of India to have made some provision for this object also. o

“8ir, the nced for a larger expenditure, recurring and non-recurring,
on education in the Central Provinces and Berar—on education, collegiate,
secondary and primary--is great and peremptory. It will be remembered that
at the September Session of the Council, Mr. Mudholkar put some questions
with regard to the pay and prospects of professors in Government colleges
who had been recommended long ago by the Administration of the Central
Provinces for such enhancement as were justly entitled to; but owing
to the appointment of the Royal Commission on Publio Services the

uestion was, I believe, shelved, and I have now only to express the hope
that in the light of the answer given by you to one of the quastions put a fow
days ago in this Council, the Local Administration will be in a position to grant
such allowances of a permanent nature as have been already granied in other
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Provinces at least to those members of the Provincial Educational Serviee
who are specially deserving of promotion. .

“ With regard to secondary education, ngain, there is a similar demand  for
the improvement of the position of teachers in high schools. Its satisfaction
will stimulate the efforts of those alicady engaged in the responsible work
of the training of youth as well as a better class of men to the calling.
The policy of Government of cstablishing a Government or a model high school
in every distiict has yet to be carded out in its entirety in the Central
Provinces. There are n few districts, Sir, which are cager to luwvo such high
schools, and I hope that with the grants which have becn made for the secondary
education, it may be possible for the Local Adminisiration to comply with
the request of those districts in this connection.

L Closely allied to Secondary Education is the suliject of the establishient
of schools for training young men for professions such as Fogincering and Medi-
cine. In connection with the Vietoria College of Science ant Nagpur an Engi-
neering Department is going to be opened. The Vieforia Teehnical Institute
cannot accommodate both, and if the work is to be satisfactory a new and
suitable building must, with considerable outlay, be constructed to hold them
together, and ' adequate funds provided for the maintenance of tho institutions,
Similarly although the special grant of a lakh and a half wade under head
‘ Medical* for 1lospitals, etc., may be drawn upon for the revival of o medical
school the need whereof was demonstrated by the difficulty experienced for
years in securing the services of Sub-Assistant Surgcons suflicient {for Provin-
cial requirements, yet as the Hon’ble Home Member said on the 8th instant
pocuniary aid might well be expected, Sir, for such institutions from tho sums
at your disposal. I earnestly hope that no false cconomy will he permitted to
prevent the equipment of these institutions with an efficient staff of lecturers
and adequate appliances.

. “ Lastly, there is the great question of Primary Education to which, after
the debate of last month on the Hon’ble Mr. Gokhale’s Resolution, I shall only
briéﬁ;r advert later pn in dealing with the position of local hodies, to whose
care it is almost wholly committed.

“The financial difficulty is the one that has stood for long in the way
of Bducational progress in the Central Provinces, and therc is u great lee-way
to make up. The grants that have been made of recent years to the Pro-
vinee in common with other Provinces should, therefore, prove barely suffici-
ont for ‘works already in hand tobe completed and small reforms|to be
started, "and it would be hoping against hope to see any accumulation of
lunds for any new and important project, unless, of course, the Local { Admi-
nistration faif; to utilise the grants on the objects for which they have been
allotted.: i

- ““Education, Sir, is not the only object in respect of which there is the
peremptory necessity for a liberal outlay in the Central Provinces. ' Local
(Government whether it is the administration of rural affuirs by District and
Logcal Boards, or of wrban arcas hy Municipal Committees - requires for its due
development o great deal ol improvement in the finances of those institutions
[ ‘have - intended, Sir, to move a Nesolution in this Council asking for
grant of & lakhs with the object of strengthening the resources of  1hese
local bodies, but in view of the large discretionary grants made by Govern-
ment [ thought that the Local Administration might Dbe able to lelp
them. Now, with regard to Lwger municipalitics, I think they have heen
carrying on their work with considerable success and with the aid of the
large Sanitation Grant made {o than biwe heen able to discharge their duties,
satistactorily but with regard to the smaller municipalities, and these include
several at district head-quarters, the need for strengthening their resources
‘remains unabated.  Among other objects provision of an adequate supply
of potable water {o the people of such townsis one of the utmost uwrgency.
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It involves costly schemes for water-works. This would naturally put a heavy
strainon 'rovincial Resources, and the Local Administration, will therefore,
have to make the best of the grants that have been made to it in trying to
improve tho present state of things by mneeting to some extent the growing
demands of municipal comittees.

“With regard to district councils the case is still worse. Their income
“is limited practically to the collections of provincial land oesses, realizarion
of cattle-trespass fines anl rather the surplus of income from pounds and
* the doles mzulc from Provineial Revenues from year to year. These provincial
" graits have been more or less of a fixed nature, and for several years past no
addition worthy of meution has been made to them. Now, Sir, with regard
to the Provinces, in which the Government shared the income derived from
_cesses on land with the local bodies, the Hon’ble the Finance Member the other
¢ day announced the Governmeut of India's determination to “allow the income
‘from them to be male over to District Boards and thus to' strongthen their
: resources and afford wider scope for their activities. - The position of the District
Councils in the Central Provinces which for several years :past have been
! receiving the cntire ‘collections of the cesses is in no way improved.
g & -
! “Their sphere. of activity is very wide including, as it does, Education,
Public Health and Communications - Without disregard of the just claims of
{ other objects they have fostered Education to the best of their ability, but have
only succeeded in im%roviug schools already established and have not been able
to increxse appreciably :their number. Fuods have only: just begun to be
furnished them for'an expansion of Primary Education. Some’ of the District
} Councils have all these - years borne also the cost of a few Anglo-Vernacular
Schools, and it is gratifying to see that they are at last about to be relieved of :.
the burden. . These, local 1b_cad.iles bear the cost of Vaccination Establishment, .
contribute largely;fo the dispensaries both at head-quarters and in the district,
ymaintain | veterinary | dispensaries,. sinkjtanks and wells to ;guppgidrinking
water in rural ateasiyith:the aid of contributions, no doubt, from - Government
as well ‘as the ‘villagers,fand they also bear no small a share, of the cost of
} plague-proventive measures. They maintain several of the metalled roads and
even construct new ones through their own Engineering staff and they are also
bound to keep up village-roads. 'With such a wide range of duties their limited
income is almost Who?_lj absorhed by recurring changes and ‘even-—as there
have been instancos—some public spirited gentleman comes forward with
a large donation for'a useful object—say the starting of a dispensary the cost
of construction whereof his donation is intended to meet--the District Council
feel great hesitation in accepting the offer for fear of incurring the liability in
respect of a portion of the maintenance charge inrespect of the institution
. which they may find it difficult to discharge. And all thisin spite of the
 desirability of opening dispensaries and affording medical aid to the people in
the intevior of the District | Sir, I should have expected these requirements of
! my Province to be met at least in the same liberal spirit as was displayed
! towards Assam. Too much importance cannot be attached to objeots which
i ave meant to promote the happiness and prosperity of the masses’ and it is
’.:-in their interests that I have dwelt on this subject at some length. I have
: instanced a few of the principal requirements for the steady development of
my Province but, no doubt, the Local Administration hasto arrange for
communications by means of feelder roads between Railway stations, where
new lines have been opened and important towns or villages in the vicinity.
I could wmultiply instances where the demand is great. All these objects
must very seriously tax the resources of the Administration. I hope, Sir, that
in the event of the grants made to the Central Provinees proving insufficient, and
in the event of the Administration coming up to the Government of India with
a request for supplementing theso grants the Government of India will be well
disposed towards the request and will meet such demands in a liberal spirit from
some savings or the portions of the grants to Education and Sanitation which
they have kept in reserve with themselves. -
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. “8ir, in conclusion, I have in the scconds left to me ‘only to say that it
is as much with a view to publicly drawing the attention of the Piovincial
Administration as to making to Government of India this appeal that I
have referred to these matteis beecause the Central Provinces do not at present
have a Provincial Council of their own, and to expie:s the hope that it will
come soon and that in its wake will follow the raising of the status of the Admi-
nistration to that of Local Government. *’

, 'The President :—“I have given the Hon'ble Member a minute over
his time, and I must therefore now ask him to resuwme his scat,”

The Hon’ble Raja Jai Chand :—“ I have no observation to offer
on the Budget proposed for the coming financial ycar 1913-11, as it stands in its
final form nor on the changes, in figure as compared with those entered in the
Financial Statement, or on what the Government have in the way of belter or
worse, gained or suffered ; however I shall not m~an the loss of 1evenue caused
by the fall of the sale of opium as it is my sincere wish that people will desist
from the use of this pernicious drug. I am gladto say that the present condition
of my province seems satisfactory to me and as such as does not leave any room
for complaint. In conclusion I beg to thank the Government and the Hon'ble
Financial Member for all what they have so kindly done to mect the
requirements of both the public and country in each line of their demands.”

The Hon’ble Sardar Daljit Singh :—“1I beg leave tomake a few
brief observations on our annual prosperity Budget laid before ushy our
worthy Finance Member whose masterly handling of the subject in all its
dotails leaves nothing unclucidated. The only discordant note is the lcss of
income from fall OF sale of opium abroad. It is, however, my pious wish
that the Chinaman will eschew this degenerating and pernicious naicotic. T
would wish indeed mny own countrymen also to desist fiom the use of the drug.
I shall not, therefore, mourn the loss of revenue on this head. We hope to
make up the deficit, ere long.

“ Now, 8ir, about the Delhi expenditure. The Budget speech has removed
all possible misconceptions on the subject, placing the matter above all
criticism. e shall soon witness the ancient capital rehabilitated with all the
splendour and embellishment to which it is rightiully entitled, and in a few
years hence point to a model capital combining in ilsclf all that modern
soience of architecture can provide—* in capital,’ to quote the wordsof Hon’ble
the Finance Member, of a contented Empire, the abode of peace and prosperity,
of wise and prudent counsels, and I may also add that the Imperial. capiial
will be the envy of the world if not absolutely unique in itself. It will be
the genius of that ideal administrator whose equilibrium of mind nothing can
ruffle or disturb, which will achieve the accomplishment of the gigantic tusk.

“ Coming now nearer home I should bave expected a larger allotment from
the Imperial exchequer for my province ‘ihe spear head of the Empire’
whose needs are manifold. Were it not that our Local Government and the
departments under it husbanded our resources and income so well that its
financial position has been improved affording a prot.ction for the future, T
would have made a point of complaint on the scoie of placing us on par with
similar administrations for the share of Provincial allotment.

“On the whole, we have to congratulate ourselves on the prosperous  year
that is just to close. While [(ully supporting the Budget, T cannot help
reﬁf'ret-ting that we shall be deprived for succeeding years of the expert know-
ledge of our present Finance Member, whom we all wish to detain if we could
and whom we can ill afford to spare.”

The Hon'ble Sir Ibrahim Rahimtoola :—¢ Ar. President,
nothing would e easicr or p'easanter than to join in the chorus of appiccia-
tion and congratulation which has been showered in this Council on what is
termed a prosperous Budget, and the prosperous condition of Indian finances,
Now, Sir,-if the figures, as indicated in the Budget, really rejresent a pros-

o e e P



672 BUDGET.
[Sir Thrakim Rahimtools.) [24rn Marcu, 1013.)

perous India in the real sense of the term, no one would be more ready to
join in those congratulations than myself. But I do not think it can seriously
be contended that because there is a large surplus ju the Budget estimates,
that therefore India is necessarily more prosperous. '

“ 1 will deal with the two items to which relercnce has heen made in
the Financial Statement, namely, the progress which acricultwre has made
and which trade has made ; and T will also deal with the question of the
balance of trade in favour of India, after payment ol the liabilities to the
Secretary of State for home charges, interest on debt incurred and other items
and if as the resilt of that, ‘we find that the country is growing prosperous,
then T an quite prepared to admit that it is a matter for great congratulation.

“Well Sir, to take the point of the surplus first, it appears to me that a
large surplus indicates that the State has taken more money [rom the people
than it was justifiel in doing. Sir, before [ deal with the prineiples under-
lying taxation, It will refer to what the Hon'ble Mr. Jenton: said that il the
Members of ' the Government of India consisted of a Board of Directors of the
¢ Indian Bwmpire Trading Company, ' then I am quile sure the result, asin-
dicated by the Revised Estimates, would be pre-eminently satisfactory, and the
claim wineh the Hon'ble Member put forward for a substantial portion of the
profits to go to the officers of that Company as n bonus, and as a contribution
to provident fund would be unanswerable.  Sir, the Empire of India Trading
Company would show that, after nieeting all the liabilities during the current
year, the profits of the Company were so large that there was a huge surplus
for distribution amongst the shareholders ; but vnfortunately the analogy does
ot apply. The Government of India receive in the form of taxation money

. required for the.purpose of carrying on the administration of India, and the
* principle underlying all levying of taxation is that a State or a public body
. authorised to impose taxation is not justified in taking from the ' people sums
. appreciably in excess of what their actual requirements are for¢the purpose
" of carrying on that administration: #8ir, I do not wish td go in{o the causes
© of how this surplus was obtained, excopt as to one or two points to- which
- I will refer later on.© There is one feature at all events of the DBudget which
is very satisfactory, and that is that this surplus, whatover causes may have
contributed to it, is proposed to be utilised in a manner -which has received
the unanimous approval of this Council and the public. '

“Now, Sir, I will deal with onc of the items which has led to this larue
surplus. I mean the Tnﬁts made on the Railways in" India, which I think
calls for some rvemarks. The present Revised Estimates show that the net
return on the expenditure on milways in- India, will bo 5:89 per cent.,
or in other words, after meeting all liabilities (if I remember the fizures
correctly) there is a profit ol over 5% crores. Now, Sir, I am one of
those who helieve that the sources of State taxation are quite apart from
those sources of revenue which are obtained for services renderedl. 1In all
Legislative enactments constituting municipalities, district local Dboavds and
other public bodies, it is laid down that, in the case of water-supply, drainage
and other items of services to e rendered, that these public bodies shall not
levy a percentage of taxation in excess of the expenditure incurred in regavd
to those services. I find that the Government of India are also practically
following that principlo in the matter of Posts and Telegraphs, where the
fizures practicagly work out to approximately the same. In the matter of
railways, there is a very large sum which is taken from the public as profit.
Now 8ir, it appears to me that railways arc also an item ol sorvices rendered,
and therefore the large profits derived from railways onght not to be regarded
as legitimate sources of revenuo for the }aurposu of administration in the sane
manner as collections from taxes such as Excise, Land Revenuo, Salf, ete.
These two classes ought not to be put on the same footing. Sir, the Govern-
ment arc practically a mouopolist in the matier of railways. All the trunk
lines belong to them, though they wre worked by private companics. If_
Government are so inclined and if some such restriction was not aceepted of
not making large profits out of this monopoly then by the mere raising
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of rates any amount of revenue can be devived, and that would clearl y be for
all purposes additional taxation on the people of this country without calling
it by that name. '

“I should like to know—and 1 will probably put some interpellationsat the
next meeting of the Council in 8imla to find cut—in what proporiions thisextra
revenue is derived from the two main sources, the first source which is a per-
feotly legitimate one, viz., the larger movement of trade and commodities, as
eyidenced by the growth of hoth our import and export trade dealt with in the
able memorandum which the Finance Minisler has placed before the country,
and secondly what portion of it—that is a point which I think is of considerable
importance—what portion ol it is due to the incrcase of rates on goods and
passengers carried by these railways. T think it would be interesting to kunow
when the financinl results of working tho railways at the present time are so
eininently satisfactory, as is proved by the figures whether there has been any
increaso 1n rates. If so, it is obvious that there has been no justification for
such inorease. I (o not wish to urge that the whole of this extra revenue from
railways should be utilised in reduciny rates, but I do maintain that, in
addition to providing large sums of money, as is actually done in the present
instance, for the extension of railways ia the country, a portion at all eveuts
of this lavge amount ought to be ecarmaiked for encouraging what I would
call inter-territorial trade in Indin itsclf as one of the items of promoting
indigenous industrial entevprise in the different parts of the country. Sir, in
one of the debates in this Council'a year or two ago, the question was promi-
nently brought forward that the railway rates wore fixed in view of the long
distances which imported goods alone would cover before they reached their
destination. There is a marked difference in the scale of rates charged for
imported goods which necessarily are earriest over long distances, as against goods
manufacturéd in the interior of India and carried to other parts of India.
venture to submit, 8ir, that if the railway administration is earning such sub-
stantial profits, a portion at all events ol those profits onght to be earmarked
for encouraging the indigenous industries in Indin by substantially reducing the
rates for carrying gnorfs manufactured in one part of India to another part of
this country. . -

“The other item of revenue which, from a business point of view, gives n
large return is irrigation. The productive works give the large return of 881
per cent. Now, 8ir, the whole country wishes that as much money as can pos-
sibly be spared should be spent ;i the promotion of works of irrigation, and
think that the best policy would be that the profits inade on irrigation works
of a productive character should be uti'isel1 for the purpose of increasing pro-
tective works to give relief in disiricts which are habitnally subject. to famine
conditions. I amn very glad to o serve, Sir. that that policy is really being pur-
sued.: The profits of productive works of irrigation ought to go, and as a
matter of fact a large portion of them do go, to the construction ¢f what are
called ¢ protective irrigation works® for the purpose of relieving those areas
where famine conditions prevail inore frequently than in other parts of the
country.

“ Sir, it must be regarded us a gratifying feature of the Budget that, in
spite of a substantial reduction in the opinm revenuo which has come down to a
little over two crores of rupees, the Budget Istimates indicate a surplus of two
crores. So that even if the whole of the opimu revenue had heen extinguished
this year, there would have been an equilibrium between revenue and expendi-
ture. It must have been, however, particularly gratifying to” the Hon’ble the
Finance Minister, that even in the face of this state of things member after
member got up at the meeting of this Council only a few days ago, saying
in effect that ¢ even if you do not want the money, take more money from the
people in the shape of sugar duties, or in the Sgl'ﬂ.pc of other import duties.’
Tt was most amusing, Mr. President, that at o time when the Finaneial condi-
tion,"according to the estimates placerd hefore this Council, is in a very salisfac-
tory condition, we non-official members should have been so anxious, so keen,
to suggest that more money should be taken feom the people. Of course if
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that prayer had been coupled with a demand to spend it in the advancemeont
of irrigation, in the advancement of education, in the advancement of the
‘multifarious objects of public utility,’ then I would have understood it;
but it was difficult to follow the anxiety exhibited as it was put purely on
the ground of loss of opium revenue.

“Well Sir, I'am very glad that the question of gold ocurrency has been
taken w.p by the Government of India in all earnestness. The question must
be decided soon. :The currency policy of the Government of India may huve,
at the time when it was adopted, led to a lot of adverse criticism, and opinions
may still differ as regards the results to the peoplo of India of raising artificially
the value of the rupee. But Sir, that polioy has been put into force for better
or for worse: and it has worked for- many years. It must now be carried to
its logical conclusion, by gradually turning the gold standard into gold currency.
I am very glad that steps ave being seriously considered for the purpose of
giving effect to the only logical outcome of the policy that Government laid
down in the matter of our currency, and I hope that, before long, the question
of gold coinage in India will be definitely decided npon, and that action will
actually be taken:

“With these few remarks, I will conclade my observations.”

The Hon'ble Mr. Vijiaraghavachariar.—“8ir, I wish most
cordially to associale myself with the Hon’ble Members who have just given
expression to their feelings of appreciation of the eminent services renﬁcrgd
to this country - by the Hon'ble 8ir Guy Fleetwood Wilson who, I am told, is
on the eve of his retirement. : '

« Although I am new to this Council, I have not been altogether a careless
reader of the procceding of .this Council. J'or sometime past I have looked
through the proceedings relating to the Budget discussions with -considerable

“cave.” Time .was' wien -it:3vas . considered that to make a successful Finance
‘Minister it was necessary to be a clumsy speaker,:to have a sort of stammering
and to have a cold heart.: This in spite of some rare exoeptions was a sort of
superstition, and:. I think the idol of this superstition was first broken by
Mr Gladstone. It wasexactly 60 yearsazo that Mr Gladstone brought his first
Budget—1I think in April 1853—when he subjected huge figures to his brilliant,
rhetorio, sweeping tl.e whole horizon of the financial world, and stooping at
the same time to pick up and scrutinize the minutest items, he kept the House
spell-bound. Thenceforward it was an accepted belief that one could be an
orator, a philosopher and a humanitarian and could bear warm feeliugs to the
people, to the poor, to make life easier and chea.gcr and yet be equal to the
greatest chartered accountant in examining fizuies. SomethingJike that feelin;
came over me when I first read the speech of the Ifon’ble Sir Guy 1Mcetwoo
Wilson somo five years ago. Just as Mr. Gladstone intioduced a new era in the
financial history of lingland, we hope that.Sir Guy has intioduced a new e:a of
financial administralion in the Government of India; but I am unwil ing to
render my full thanks to him at once. On the principle of a sinking fund, I
reserve o portion of the debt: I would not discharge it at once, first’'y, hecause
the debt is too great to be discharged by us in one lump, aud nextly, {)ccause it
is now inexpedient to render him a full account and to take a full acquittauce
from him. We are often told that po'itical morality and private morality aie
not exactly identical. So, while it is improper to base gratitude in private
affairs on a scnse of favours to come, it scems to be otherwise in public affairs.
I mean to follow this principle and to reserve a big portion of the debt for pay-
ment at some future time.

“ Now, Sir, there is one important aspeet in the Budget which alone would
entitle him to our gratitude. He has distributed surpluses very much like a
dying manin justice and in charity : but he has also administered—and, this
I consider the moreé important--with the unselfishness of a dying patriarch,
warnings too, which are;of the utmost importance to us. © The most_important
warning he administered is the warning to the railway service and to the
railway administration. I wish to associate myselt with all that has just been
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said by the Hon'ble Bir Charles Armstrong excopt with that portion which
relates to tho railway policy of Government. I am very sorry I cannot agree
at all with ivhat ho said about railway adwinistration.  The Indian Govern-
mont is not a company of oxploitors ; it cannot o on administering its funds
entirely on businesy principles. I beliovo that onc brilliant satrap once upon
atime, I think in a post-prandial speech, said that the Government of India
are oxploiters too. It is a most dangerousstatoment to make, aud it ought to o
authoritatively repudiated from time to time. I think tho futurc of the Indian
railway is for cconomic purposes, a systom of District Board railways on a
gauge of 2ft. or 2 {t. 6 inches, and for strategic purposes, a well equipped
system of Stato-managed railways.  Tho administration of railways must be
no longer left with private companies, but must be gradually brought into tho
Lands of Government. But bo that as it may,—it would be somowhat irrele-
vant to develop that ideca now—I would venture to call upon his successor
on whom his mantle will fall, to accept this testamentary gift, viz., the warning
about railways, to accopt it on trust for tho millions. There is another anc
a cognate subjeot to the finanocial administration, and I would call attention
to the Resolution so ably moved by the Hon’ble Sir Gangadhar OChitnavis, and
to the sympathetio reply given by the Government. I thought it was a closed
affair so far as this Oounecil was concernod ; bul sinee then a question has been
put by Sir John Rollaston in the House of Commous, and that is my only excuse
for making an allusion to that subject.  The question is disquicting. I can’t
understand why ox-Indians should be oxcluded and all such who have had
anything to do with the financial administration of this country for the long
period of 20 years. No doubt the reply of Govermmnent was somewhat
satisfactory, but it does scem to me that the question has tho ring of an
attempt at a conspiracy to pack the coming Commission. I believe we have
rcached an acute stage in the financial history of India, and I am entitled
to beg and Emy that the Government should be watobful, and it cannot bo
accused of being too vigilant on this occasion. Whatevor may be the final
view as to the ourrcncy question, one thing is certain—and Sir Obarles Arn-
strong has emphasised that point—that we have reached a point where it is
impossible for us to stay. Tho idea of the rupce being at once a token coin
with an enormous differcnce in the purchasing power between bullion and coi,
and at the same timo being legal tunger to an unlimited extent and yob depend-
ing for its somewhat steady value upon a highly complex state of things such as
Council Bills, telegraphic drafts, what is called balauco of trade in favour of
India, all which confuscs an ordinary man, and a host of circumstances which
it is impossible for an ordinary layman, to analysc and grasp—all these must
be examined not only from the standpoint of Lombard Street, but also, and more
oxclusively, from the standpoint of the people of India and tho. Indian Govern-
ment. I deny that this can be done by experts and experts only from England,
and we find that even Eugland cannot boast of great financial experts unless
there is some Jewish blood in their veins.

“ I see that Lombard Street revives doctrines which in my school days
I was taught were destroyed and buried by Adamn  Smith, ncver to be revived.
Tho balance of trade in India mcans this, that India should ever be a greater
international seller, and that of raw produce, than it is a buyer. The balance
of trade always means that India should ever be ercditor to the world, and yet
we are told that no gold should comc into India at the same time in payment
of the dues to her by the world. I cannot understand the two things together,
that we should ever boa creditor and yet we should not take gold in discharge
of the debt dueto us. All that I ask for is this: that at this time it is Decome
absolutely necessary that Government should give full expression to the views
of the peoplo ; that no opinions expressed by experts and no finality adopted by
Lord Crewe on the faith of those opinions would he accepted by the people and
Government of India unless and until the Government of India sonds its own
delegates—not cvitnesses merely—to sit on the Commission.  No imatter who
thoso delegates axe ; it is prewature to gmention names.  In these circumstances
I cannot understand the full scope of the question put in Parliament. 1t
seems to me exceedingly nischicvous and has quite a sinister look aboul it.
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There are ex-Indian officers and ex-Indian officers, and it is for the Government
of India to sclect its own delegates.  Whether it is those who ure in service,
or those who have left seryice, oflicials or non-oflicials, Ilindus, Mubmnmadans,
or Englishmen, it is for the Government of India to decide. It is not for factions
and cxperts in England to dictate to India. All that Ido hope is that tho
Government of India at this crisis will not lot go this opportunity, and will
usc its utmost influence to scoure a representation of Indian intercsts on the
Comunission itself from the poiut of view of this country. '

. “Thave only one or two more points to allude to, Sir, and they are
thesc :  We arc often’ accused of offering only destructive criticism. I wish
to confine mysclf to one or two suggestions in the naturc of what I wmay call
constructive oriticism. The first is this. I would suggest a redistribution of
tho busincss-of thio Govermment of . India. I helieve this can Do easily done.
Tho redistribution, I considef, is necessary as well in the iuterests of the business
of Government, as, I think, in tho interests of the country itsolf. I bolieve it
would afford reli¢f at once to.the Home Departmont, and would also be expe-
, dient in public iutcrosts. {What I ask for and what I am aiming at is that

there should be a ‘soparato full-time Minister for law and justice. You will
remember that there were two new Dopartments created within .o short time,
tho Department of Commorce and Industry, and above all, the Dopartment for
Education. It must be conceded that witﬁin the short period of tho creation of
the Education Department:it:has mado very rapid progress, though not adequate,
to the needs of the: country, and the country is very grateful for this step taken
by Government. On the oue hand this is so, and on the other hand, I Dbelieve
tho businoss.of the Home Department is incrcasing and will certainly continue
to increase greatly' now that wehave this Conspiracy law passed. I say- it in all
seriousness. It has to provide safeguards, to examine roports, olc. Therefore it
has an immeonse amount of work to do, and this work, the Hon’ble Home Mem-
ber said, would not be judicially* done!; I do hope, however, that it will be:
judiciously done. | He i:us to}examine various reports submitted to him in'éach
concrete case and upon;these xeports-tho question of sanction is to be’determined |
in cach particular pasei I thiulg,'oho is_ entitled to relief. TFor the ercation’of a |
new Department for lay and justice all that is necessary “is: tho readjustment ;
of the existing Departments, not by any alteration of tho law nor by adding to
the existing number of.!Members. This new department, I repeat, is abso- !
lutely: necessary. } I think thattherc would be a three-fold business for the !
Member. who will be in’charge of law and justice. . The three-fold husiness will .
be, ‘firstly tho initiation: or drafting' of lcgislative mcasurcs of the Council, :
" rextly, to deal with thé'supervision of the administration of justice, and lastly, !
to be ablo to deal with questions relating to mercy and applications for pardon |
and remission of sentences by prisoners, advising the Viceroy in the “exercise of !
this noble, prerogative of the Crown. . All this will take up the full time and
moro than the ordinary fuil time of the Law Mcmber. I venture to stato that
this branch of the businessentrusted to the Iome Department has not been
most satisfactory and has created’ considerablo discontent. Db

, % When T allude to discontent,. I wish to allude to tho discontent not only .
existing in public, but among tho - higher officers of tho judicial “service, ag
well both Indians and Englishmen® ‘Rightly or tyrcmgly ar hchcf_r provails -
and I confess to a weakness that I share the helicf—that those judges who .
are not quite loyal to tho })olica view in the disposal of cases do not get

promotions rapidly if at all. This is a Delief shared by the members of the

Indian Civil Service, and it is thus absolutely in public intercsts that such a

belief should be removed. - I know of some cascs where persons who have

been long judges arc discontented. Gm’_luusly enough greater sympathy

exists between theso judges and the people of the country.

« T am very sorry to observe that there exists a belief that we can get full
justico ouly from discontented Judges who no longer expect any prowmotion.
Tt is not wise—it is sot in’* the 'interests of Government—that™ such a belict
should exist. One of the witticst things I have cver boen told was what a cortain
District Judge wrote in his diary. * All is lost. Moral :—Marry a Councillor’s
daughter or a charming hostess.” ~ Now {his expedient of falling in love with
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a Councillor’s daughter or a charming hostess is not available to all District
Judges. So we must provide some other means of relieving this kind of feeling
certainly existing among civilian officers too. This is an important matter, an

I think the time has arrived for the appointment of a new Minister who will
devote himself exclusively to the portfolio of law and justice. And in this
connection I may as well point to a feeling whioch exists universally in India,
that is, that the Law Membership of the Governor General’s Council—this might
require an alteration in the law—should not be confined to Barristers. I‘or
many & long year to come the Indian Membership in this Council and in the
Local Councils will have to be recruited from the Bar. Now I do hope that
the field of selection will be extended to the High Court vakils. No greater
justification is necessary in proof of my dewand than the fact there hLas been
a galaxy of distinguished Judges who have sat upon all the High Courts and

adorned the Bench.

“The next and last point I wish to call attention to is this : We all know
that from 1883 to 1863, there was the Law Member—and the first Member was
Lord Macaulay—who had nothing whatever to do with portfolios. Tor twenty
years this system prevailed. When he was Law Member—such is my recollec-
tion : T have not got the old Acts—I.ord Macaulay had nothing whatever
to do with a portfolio, with the transaction of the Executive business of
Government, and it was only by courtesy that he had aoccess to the papers of
Government. It is highly desirable that we should go back to that state of
things. This requires an alteration in the law, and it requires money. But
the money is worth spending, and the additions and alterationsin the law
can be easily made and are worth having. I consider that this Oouncil should
be presided over by a first=class parlinmentarian who should relieve the Vice-
roy from doing this work. I am one of those who helieve that the Viceroy
ought not to preside over all the meetings of the CUouncil. He may open
a Bession of the Council and he may olose it ; but there should be a per-
manent Vice-President with exporience of parlinmentary life to preside over
our deliberations, so as to make this Council really a model gounoil for
all India, if not for all Asia, This is impossible under the existing state of
things. I want a President who will be free from all bureaucratic influ-
ence, from the influence of red-tapism ; and therefore it is that T want him
to have nothing whatever to do with portfolios. It won’t cost us much.
Let us have him for five years; pay him highly, give him a residence hers,
and let him be in England for the summer months and come out eve
year for about five months in the cold weather with & fresh stock of Englis
1deas. Tennyson says that old truth apﬂeara freshest in the garb of the day.
Even though the ideas may not always be new and may be old, I believe
they will be freshest in the latest English garb. _

“I do hope that nobody suspocts me of having any personal feelin
ainst any Hon’ble Member. I shall be most glad to see Sir Guy Fleetwoo
ilson occupy that position as the first Vice-President of the Oouncil And

I have no objection to the Hon’'ble the Home Member, divested of all his
other functions, being made the Minister of law and justice. I do believe that
if he did occupy it he won’t say one day that it is impossible to consider prin-
ciples and details apart {from ench other, and on another day that the prin-
oiples and details of a measure are divorced from one another. I am sure
of that, and therefore in making this suggestion I absolutely make no reference
whatever to any Hon’ble Member. The suggestion I have ventured to make
will, if adopted, pave the way for the realization of the universal Indian
aspiration, a Royal Viceroy for the Indian Empire.”

The Hon’ble Raja Kushal Pal Singh.—“ Mr. President, it
affords me very great pleasure to tender my cordinl congratulations to the
Hon'ble thoe ¥inance Minister on the highly satisfactory prosperity Budget
which he has presented to us. Unfortunately we have B) couple with this
felicitation an exyression of our extremo regret at his impending departure
from us, But we shall not easily lose our grateful sense of his consistently
fair and magnanimous treatment of Indian questions, which has not only
ovoked, but-will also ever keep alive, in us feelings of the deepest gratitude.
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He has displayed not ouly signal eapacity, but also the utmost tact and
sympathy, in handling these questions; and his zelations with the non-official
members of this Council have always been marked by unfailing cordinlity. T
can confidently assuro him, Sir, that he will be bearing away with him the
heartiest good wishes of the entive population of India

“ On behalf of the landed community which I have the honour to repre-
sent in this Council, I beg to submit our grateful and most respectful thanks
to the Government of India for the assignments, which they have made to the
Local Governments, enabling them to forego the sunts that at present stand
as appropriations for Provincial purposes out of the cess on land. Henceforth
the proceeds of the land cess will ba wholly available for financing District
and Rural Boards. _

*The allocation of surpluses by the Governmont of India bhas given
immense satisfaction to the people of India.

“'There is a general {eeling in the United Provinces that these provinces
should get a good half of the:land-1evenue receipts. I understand that our
able, sympathetic and popular Lieutenant-Governor is studying the financial

~ position and neceds of these provinces.

“With a view to making sbine desirablo retrenchients in military expen-
- diture, I beg to propose that careers in the army be provided for scions of the
: landed aristooracy of British India. At present indians are given no scope for
- displaying military talent. " Sir Valentine Ohiro! remarks,—* Whilst, subject
" {o the maintenance of cffective oxecutive control, we have exténded and must
" continue steadily to extend the area of Civil employment for Indians in the
~service of the State, there would certainly seemn to bo room also tor affording
. them increased opportuuities of military employmont. It is a strange anomaly
- that, at a time when we have uo hesitation in iutroducing Indians into our
: Executive Oouncils.those who serve the King Emperor in the Indian Army can
{ only rise to quite subordinate rank. A’ od deal has no doubt been done to
; improve the qun.litg of the mative officer from the point of view of military -
%education’,-_ but, under ‘present . conditious, the Indian Army does not offer a
E: career that can-attract Indians of good' position, though it 1sjust ameng the
landed aristooracy and gentry of India that military traditions are combined
* with the strongest traditions of loyalty. By thc creation of an ITmperial Cadet
- Oorps Lord Curzon took a step in the right direction which was +warmly wel-
. comed. at the time, but has received very little encouragement since his depar-
' ture from India: Something more than that scems to be wanted to-day. Some
. of the best military opinion in India favours, I believe, an experimental scheme
- for the gradual promotion of native officers, carefully selected and trained to
. field rank in a certain number of regiments which would ultimately beentirely
. officered, by Indians.” :

« A large number of the sons of the landed gentry and of the territorial
aristocracy should be allowed to join the -Imperial Cadet Corps. The class of
ple who would value the trust thus reposed in them are not men whose
interest in the Government is of a mercenary character. Tho sentiment of
loyalty is innate in them. They are as a hody the lineal descendants of the
“ancient rulers and the faithful nobility of this country, the records of whose
deeds of prowess and steady devotion still inspirc feelings of chivalrous loyalty.

“As a means of relieving the consgetion of judicial business, I
would strongly advocate the advantege of utiiizing the services of land-
owners in the offices of tlonorary Magistrales, Iioworary Muansiffs, and
Honorary Assistant Collectors. In India the Jlaunded classes ropresent the
governing forces. They should thererore be luigely associated with the regular
administration in the aforenamed capacitics. Tie laige incrcase in the number
of special Magistrates in the United Proviuces has alieady shown that the
experiment of investing the landed gentry a=d the terrtorial aristocracy with
magisterial powers has amply justitied itse!t; and the above indicated honorary
appointments will continue to be highly prized. to the great relief of the
stipendiary Courts.
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“The scheme of demonstrating on the spot the value of improvements jn
the agrioultural methods, by operations on some plot iented from an actual
cultivator o land holder, has proved to be a great success in most of the
provinces of India. Everything is donce as a oullivator himself might do it;
and the man who is placed in charge of the rented plot is himself a practioal
cultivator well trained for the particular demonstintion in hand. These model
]ljlots also serve as centres of sced distiibutions. Al pesent the number of
demonstration centres is miserably swall. With all the emphasis I can lay
on it, I most eurnestly implore the Government to provide money for a con-
siderably larger num{er of theso model plantations. If the requisite money
were allotted, the Hon'ble Mr. Hailey would be able to do an Immense deal
for the improvement of agiiculture by his prodigious industry and his mateh-
less devotion to the well-being of our provinees.

“To stimulate the sugar industry, I consider it absolutely necessary that
there should be a strong body of agricultural specialists devoted cntirely to the

romotion of this cause; and I would ask for nt least three such officers to be
allotted to the United Provinces, where practically half the total of Indian
cane is raised. The Government scheme, it is true, provides for the setting-up
of demonstration farms; but I would move for a considerable increase of their
number. It also strikes me as a sound idea that, co-ordinated with the model
farms, there might with infinite advantage be training classes opened for
instruction in oultivation methods, and if possible also a small model factory
attached to each farm for instruetion in the technology of ' sugar manufacture.
Such a system has very successfully beon triel In the United States of
America.

“May I crave permission to cnter hore a few remarks on Irrigation as
the all-essential means of helping the :levelopment of the agricultural products
of India? Oultivators undoubtedly evince o strong preference for canal irriga-
tion ; hence it is extremely desirable that the canal system be extended wher-
ever possible. Oanal-watereil tracts not only are sure of their crops, but also
they Eecome exceptionally prosperous and productive. I 1 umbly implore the
Government to push on the work of tho Sarda scheme, with all possible expedi-
tion. Out of the area watered by the Lower Ganges canal, fifty per cent. is
left unirrigated through lack of water If this shortage of water supply
could be supplemented by the proposed Sarda scheme, the avea that would then
be irﬁﬁed would be more than doubled without any additional expense.

“Large and costly projects of irrigation require years to be fully carried
out ; whereas the system of well iivigation is far less costly, and yields imme-
diate results. To ge sure, the move serious ohstacles in the way of well-sinking
is want of capital ; but if the rte of interest on takavi loans were reduced,
as recommended by hoth the Finance and the Irigation Oommission, from 6%
to & per cent. the attractiveness of such loans would be considerably enhanced.

*“The following extract from the report of the Indian Irrigation. Oommis-
sion goes to show the desirability of redncing the rate of intercst :—

“It would appear, fiom calculations made by Mr. Wilson and Colonel Grey, that the
Punjab Government, with interest at 8} per cent., gains eubstantinlly by the present system.
The Imperial Government which advances money for these loans to the Provincial Govern-
ments at 4 per cent., while itself able to borrow at little over 8%, also presumably gains
appreciably. We think that theee loans ought not to Le made a source of profit to the State,
and that the interest on them thould Le reduced to a point sufficient merely to cover the
risks taken. At present the amounts found to be irvecoverable are inappreciable ; and tbe
charge for risk might, therefore, I correspendingly small  while the security remains
as good as at present. We have made recommendations which may slightly increase the risk,
but, even if they are accepted, we would suggest that the rate of intercst may with advantage
be reduced to 5 per cent. in all Provinces. We think that such o reduction will be likely to
strike the popular imagination as an act of great liberality and may increase the attrac-
tiveness of takavi loans in far greater proportions than wmight bLe anticipated from the small
diminution which would result in the actu:l payments Ly each individual eultivator.”

“Ii would add to what is there said that expenses are practically nil.
Enquiries are made by Local Revenue Officers who also keep accounts and
collect instalments. .

“Irespectfully request that the Government of India will generously
male good to Local Governiaents aay loss (hat may avise from a reduction of
the rate of interest on takavi advances.
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“I would respectfully venture to propose tho establishment, in every
rovinee, of schools, or even classes, for the agricultural training of zemindars'
arindas or agents. A karinda fills an important place in rural polity ; and

there is a very lavze number of sush functionarvies in the United Provinoces.
It is generally felt that there is much room for improvement in the training
given to these men. They need to be thoroughly well taught in general
agriculture, in soil classification, and in the keeping of patwari’s records.

“It is strongly recommended that the Government of India should
provide money for the creation of reserves of wood, fuel, etc.,, for agricultural
urposes. Lven ‘in well-wooded localities, many villages are becoming
Renudcd of trees, the work of felling being frecly carried on, while no attempt
is made to plunt new trees. The people seem to bo losing that strong religious
fecling they once had about the planting and preservation of trees. Would
it be out of place for me to suggest that, at one or more suitable places in
each distriot, the Government and the esfates managed by the Oourt of Wards
might with advantage establish ‘fuel and fodder reserves’? These would
serve as models for ]andhol_da;s to follow, for the example thus set them by the
Government would surely prove a stimulus. Cow dung is the most valuable
manure within the reach of.cultivators, yot the practice is to burn dung-cakes
as fuel in default of wood. - If wood could be had for fuel, in lieu of dung,
we should soon come to realiso that more wood means more manure, and that
more manure spells more and better orops.
. “The following tabular statement shows that, in respect of Eduoation,
the United Provinces -hold :the lowest grade in comparison with the other

major provinces of India.
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.« There is little doubt that, had money been as freely devoted to the
extension of education in the United Provinces, as it has been elsewhere, there
would have been a large increase in the enrolment of scholars. My earnest
appeal therefore to the Government of India is that the{ would pay special
attention to the:backwardness of thesc-provinces in this vital matter of
education.”. - e : '

' The Hon'ble. Srijut Ghanasyam Barua :—“Sir, on this
important day of the Session I also wish to speak a few words. Being little of
a financier or an orator I hope to be very brief and not take much of your
time.

“ T think the first thing that the Government would cxpect mo to speak
about would be what the people of tho poor Province which I have the honour
and privilege of representing here think of their new situation, how we are
feeling under the new regime. And I am glad to say that I have numerous
requests from various quarters to speak out that we greatly appreciate the
change. There were indeed: some misgivings in the bheginning, when the
Coronation boons were first published, that the reconstitution of Assam into
a Ohief Commissionership might mcan a retrograde step, a raversion to the
old ‘one man rule’ when the voice of the people was oftener than not a cry
in the wilderness. But when it becamo patent that the intention of the
Government was quite different, that it was not only granting us a local
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Council, but was going to give us extra helpand attention to make up for
its past neglect, the fecling settled down into one of uniform and unalloyed
satisfaction.

* Assam is indeed still very backward and poor ; but I venture to think
that the backwardness is greatly duc to the indifferent treatment she has
received from the Government all along. Assam has vast resources to develop,
enough of intelligence to stimulateand a East. civilization to draw upon, her
political significance in relation to the whole Indian Empirc is also b
no means mean. She has already its great Tea Industry—an industry to
which the Government and the people alike owe a great deal for its valuable
contribution to the developmont of the Province—she has her vast forests
capable of immense development, her vast fields of culturable wastes, hey
coal and kerosine, lime and oranges, her cotton, silk, timber, agar, cane, rubber,
lac and other forest produces and mines and minorals yof unexplored. If
Assam has been backward, therefore, it is not because she has not her own

tentialities, but because she has been grievously neglected in the past.
ne would wonder thut a country can remain so backward after such g
long period of British rule. .

“'We therefore offer our dutiful homage of gratitude to His Gracious
Majesty and unbounded thanks to the Government of India for just the
right step that has been taken to give her a push forward by forming her into
a separate Province to enable the Government to give her a separate treatment
and extra lielp she so eminently deserves.

. “ I shall not be doing justice if I omit to mention a smallsoction belong-
ing Srinci ally to Bylhet who ave still prepared to raise a cryfor going over
to Bengal. But I am glad to say that from all inquiries I have been able to
make, and from the words of a responsible leader of Sylhet to whose words
I have reason to give very great weight, the agitation has itsorigin in a few
high class gentlemen who have some profession or business in Calcutta and are
anxious to rub shoulders with the great men of Bengal. I have been assured
by the gentleman above referred to, that those agitators, with all the influence
they command, will not be able to enlist the co-operation of even1 per cent. of
the whole populatior. And I hope they will soon begin to see that by being
ologged to the most advanced presidency of India, whose needs and aspirations
are more than she can meet for horself, we cannot get the extra aid we want
. and that the present one is the only best arrangement for us.

“We only hope and pray that Assam will now begin tobe considered by
the Government on her own account, and no longor treated as (in the
apt words of the Stafesman and Friend of India) a ‘pawn in the political
game.!

* On behalf of my Province I respectfully offer my most sincere thanks
to the Government of India for the special grant of 20 lakhs that it has
made this year and the smaller special grant of last year, and also for
giving us a good and sympathetic ruler like Bir Archdale Earlo whose vigorous
and energetic efforts for the advancement of the Province in all direc-
tions has already evoked admiration and affection of its people. But I
venture to think that the Hon'ble the Finance Minister was not at all in need
of making an apology by saying that the grant has been made in the way
of an investment by a senior partner. 1or, I may say for the information
of my Hon'ble non-official coﬁeagues, if my calculation is correct the
senior partner has been already drawing profits and cven after the special
grant of 20 lakhs and its ordinary Provincial grant, the Governinent of l}ndia
will still retain some 19 lakhs to itself out of the contribution made by the

poor Province.

“In view of the undeveloped condition of Assam whoso Po ulation is now
only about 120 to the squarc mile, one would feel justified in thinking that
the Province should get extra grants in addilion to her own resources,
I greatly hopa that the Government of India will be pleased to seri-
ously -consider at the time of the yroposed permancnt settlement whether
the Province should wot be alluwctﬁ at least to have tho full Dbenefit of
its own .vesources. I again thank the Government of India for all it js
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doing and all that it means to do for my poor Province, and 1 repeat my
prayer that it will continue always to give us good rulers like Sir Archdale
and for a long time yct to help us with suitable special grants.

“I also thauk the Government for the enthusiastic interest it is taking
in Education in } response to the desire of our beloved King Emperor. Educa-
tion is a subject than which nothing scems to be more important for over
true regeneration and deliverance, and in it I always feel the greatest interest.
It is admittedly still defective; and as we ave studiously excluding God from
interferenco in tlje sacred field of Education—the field for elevating the mind and
building up character—I ani afraid the defeots will yet continue notwithstand-
ing all that is possible to be done ; but neveitheless we are all anxious to
have all that we can. I entertain a pious hope that my countrymen will soon
begin to sco that jnone of us are so godless and that the God of the 1lindu, the
Mahommedan and the Christian is not so essentially different that, leaving
aside sectarian rites and forms to be observed at.home, we cannot find some
common ground to stand upon for invoking the aid of theeternal Source of all
good for the elevation of t‘he: mind and character of our Plastic iyouths in schools
and colleges. Of this, howaver, this is not the proper time to'speak. What:I
want to say in this connection is that along with education we must remember
the main feature of His Majesty's wish and command, wiz., that.education and
all that come in its train are:but means to an end—and that is ‘the union and
fusion’ of the eulture and aspiration of His Majesty's European and Indian
subjects. A higher ideal for the perfection and consummate development of
the Great Empire of strength and beneficence that it has pleased God to build
up by the union’of El;r'glaixﬁ and India cannot indeed be conceived. For the
realization of this great' oibje'ct there is ample field for all of us to do outside
‘the limits of education; proper ; and with that end in view it behoves all His
Maiest%? IOfa'_.l subjects, Indian . and European, to work with common heart and
will. e, Indians, have to see that while conserving what is needed of our old
‘civilization, we shpuld come f'?rvgard ith an open heart to imbibeand assimilate
all-that, is gdod and high of hwhat has'come from the West and has’been laid at:
gur door by the hand of Go:i; that a patriotism which aim$ at reverting to the
old—a tendengy toiwliich seems to haye been developing since. some time—will:
not help us in getiing what we want. y To claim all the benefits and privileges’
of { Western civilization without willingly giving up all that brought woe unto
us is a paradox which to many minds Will not be intelligible; . j

“ The Europeans should alsé sed that they can aid this great cause by shak--
ing off _their__qonsg_r‘?at_i‘mil.la.ndl-al_l that stand in the way of their embracing the
Indians as brothers—in need of further tuition no doubt—and not.as bastards;
or half-brothers. * '‘And the Government can greatly help this cause by strictly
enjoining all European officers down to the chota sahibs of sub-divisions and -
the teachers and proféssors in schools and colleges always to work with one
spirit—to infuse all that they can of their higher ideals into the Indian mind,
to treat the Indians with sympathy and love and not despise them for their
shortcomings,’ to draw, the Indians closer fo them and to be themselves drawn
closer to the Indiafis, 'to act as the mediators between the European and the
Indian and to bring both into closer,contact and better mutual understanding
and appreciation.< I hope the Government of India will find a” way to bring
about such a happy state of things through the numerous officers who come in’
daily contact with “the great .mass of the Indian population. -How much:
happier would India at once be if the spirit now ruling the varions Secrctariats
were carried by the officers who have to deal directly with the people !

« Tn conclusion, I most sincerely echo all the praise and congratulation
that have been justly ‘offered to our able and popular Finance Minister. The
admirably lucid and attractive manner in which he has drawn up the financial
statement, the way he has managed the financial affairs of India, and the very
judicious distribution he has made of the surplus, are all matters that can
evoke only one feeling and that has been given vent to by all my Hon'ble

" friends who' haye“spoken before me. If we have to bid him "good-bye as we
have been told, we shall certainly part with him with sorrow, but in bidding
him good-bye we would assure him that he carries our love with him; but
in view of the strong mon-official opinion which has unequiveeally found
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expression, let us hope wo may still have him at the helw of our finances for
some years more to come.”

The Hoan'ble Sir Guy ¥Fleetwood Wilson :—“1 do not
I_Jmposa to detnin the Council long to offer many remarks; but I should
ike to proface my remarks by saying how deeply I regiet the absence
of ono who has proved himself to be a true servant of India, and that
is Mr. Gokhale. Iam suro that my rogiot will meet an ocho in the hearts of
every man lere, and I especinlly regret that ho is absent owing to rathor
serious ill-henlth. Tt is difficult for those who served in provious Counoils
to express to those who are new to this Council what a great blank M.
Gokhale's absence oreates. 1t seems to bothe play of Hamlet without Hamlet,

_ and I think we all agree in wishing him a return to good health and a return
to the Council next year.

“Many points of much intere-t have beon advanced during to-day’s debate.
I hope the Members who have wiged them with ability, with forco and at the
same time with moderation will not hold me guilty of any discourtesy if I do
not on the last day of the Session deal with them. Any remarks which I
night make would be almost futile as I am not iv a position to pledge my
successor either from the standpoint of acquiescence or of objection.

“ None the less, I am_sure, that Hon'ble Members will not deny me an
opportunity of bearing testimony to tho great assistance which I have received
from my staff and of testifying to the extreme value of their services to me,
to this Council and to 1ndia.

“Mr. Gillan is well known to Members who have been broughtin contact
with him in his own province or who knew him when he was holding the high
office of Comptroller and Auditor General aud Iea! Couumissioner of Paper
Currency in Snlcutta; aud I think that every one of this Council will agreo
with me that the mantle of Sir James; Meston has fallen on worthy shoultfels,
and that Mr. Gillan has already proved his exceptional fitness for his present
high office. I am deeply in e];tcd to him for the devoted help which he has
given me from the first moment that he joined my Depaitinent.

“My. Johnston, ds Deputy Sceretary, is entrustel with work of the most im-
portant character, but which {fnes not come quite so much under public view as
that of his immediate superior. I should like tosay that the sole reason why
he did not fill the office which was ably held by My Iloward during my
absence in England was that he had only just joined the Department and had
had no ‘iu'avious financial experience. He has now had that experience, and
Tam glad to bear Xublic testimony to his fitness for any financial duties which
might be entrusted to him in the future. -

“In Mr. Cook the Finance Departient possess one of the ablest young
financial officers I have come across, and it is in no small measure due to his
abih't{land self-sacrificing devotion to work that the Budget has come out
s0 well. .

“QOnly one of the superiot officers remains in the Department who was in it
when I joined it, and he is Mr. Bhupendra Nath Mitra. 2AIr. Mitra’s name
will, I feel sure, always be received with honour in this Council in connection
with Budget work. He is u mun of quite exceptional gifts, of unflinching
courage, '_o? great personal chavin, ard is withoui cxceplion one of the ablest
Budget officers I have come sacross during the whole of my career. To him
my warmest thanks ave due, an:d I feel confi-tent that whatever position be mny
hold in the future he will hold it with aldvantage to the State and honour to
himself.

“Mr. Blunt who has been kiuwdly leut us by Siv James Meston has rendered
excellent service.

“I hardly like to mention inore nanes, becauso if I 1nontion the names of
all those who have rendereld good service, to-day’s debate would be unduly
extended, but I cannot r1efrain fiom fthanking the piesent Chief Commissioner
of Delhi,-Mr. Hailoy, for the valuable and loyal sappoit which he rendered o
when he was wmy colleague, and T nust say that what is Delbi's gain is the
Finance Department loss, because Mr. Hailey is undoubtedly one of the most
able financiers that wo have in India.



684 BUDGET.
[ 8ir Guy Fleetwood Wilson.) [24a1 Mapcu, 1913.)

“ Lastly, T ask your permission to tender my thanks for, and my appre-
ciation of, the valuable help and the invariable courtesy aud kindness which
have been accorded me by Sir William Vincent, to whom this Council js so
deeply indebted

“I desire to refer to a matter which, 1 adwmit, is only remotely relevant to
the Budget. 1 awm invariably careful not to touch on topics outside my pro-
vince; but since on this particular day discussion is permissible on any subject
of genem.l interest, and as this is the last occasion on which 1 shall address this
Council, Hon'ble Mambus will bear with me, if T depart from my usual reserve.

“The matter in’question is that ¢ racial question ’—so called, which has been
so prominent of late. 8ir, for five years, I have served with and been served
by Indian Civilians who are my countrymen, and I nced say no more of n
connection with that service than that I am immensely proud of it. What
'wish to emphasize is this-—that in my experience the best Civilians never give
50 much as a thought to this ‘ racial question,’ unless circumstances force it
-upon them, and that thcy find the nccessity to think of it, when thus forced
‘upon them, utterly, repugnant. The motto of such Givilians might well be
* Homo sum ; nthil humant a me alienum puto.

; fe Except from .one (and that a very limited) point of view, there is no
¢ racial question.” 8o much is true, that one race, by habit and trammg, ma

be better fitted for a particular kind of work than another. No man in his
‘senses would thinkof sending a Bengali to hunt outlaws on the frontier, or of
‘sending an Afridi to cast accounts in Caleutta. Siwilarly no man would try
to turn a city bred cockney into a Scotch deerstalker; or a Scotch gillie into
?a London bank clerk, But apart from that it is never a quoatmu of race

ersus race, but of man versus man.

L - “There are good Indians; indifferent Indians, and bad Indians; just as there
re good Englishmen; indifferont Englishmen and bad anhshman That is in
iy opinion the sum of this matter. :

: “And-in tl.us connectlon, Slr, I a.sk ho pay a tribute to the Ind:ans whom
know besf.—the Indian ‘dfficials, high' and low, of my Departmeént. Through
the five years of my connéction fwith them, they have proved themselves to Te
nsparing of service, helpful with advice,! and absolule y txust'woﬂ.hy Whon
need arose, they have done ungrudgingly.a double or treble rate of work ;
wheu their advice wag sought, they have given it me fully and 1mnkly As
for their trustworthmesa let me give au instance.

I s ’I‘hrce years avo, when it fell. to my lot to impose new taxes, it was
lmpmn.twe that their nature should remain sccret till they: were officially
nnounced. Everybody in the Department and some concerned with, but out-
side of it, had to be entrusted with this secret. Any one of these, flom the
hlgh oﬂ'icia,ls to the low-paid coznpomtors of the Government Prcss, might
hzwe become relatively a millionaire by using that secret improperly. Yet so
‘well was it kept that a ship laden  with silver in Bombay harbour delayed,
unnecessarily, its uuloading for three days, and was consequently caught by
the new tax.
'« T have said, Sir, that there are good and indifferent and bad Indians. I
‘wish to add that iy Indian staff takes the highest place in the first of  these
three classes. To them, individually and collccuvoly, I wish to publicly
acknowledge my indebtedness and my gratitude.

“ It but remains for me to express.mny profound thanks for the pat.jem_-,e
and consideration which have been lavmged on me by every man in {his
Council, from ILis Lordship, under whose dignilied and t"‘wbﬂiltl{ﬁly distinguish-
ed pwbldency we have the privilego of nwetm to the last joined member
who has assisted at our deliberations.”

The Council 'Ld]Ou‘l ned sine die.
DEenur ; } W. Il VINCENT,
The 31st March, 1913, Secrelary to the Government of .—fnd-&c,

Legislative Department.
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